List of cases which were e-filed during the month of June 2023

S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

SH. SANJEEVICENTRAL [|CS COMM-896/2023 VDR COLOURS VS. SHREEAMARJEET (9868995997 [jassiajr@gmail.com 02.06.2023 01.06.2023
KUMAR WAGDAMBA KNITS LTD. RAI
IAGGARWAL,
IDISTRICT JUDGE]
(COMMERCIAL ICS COMM-927/2023 OM PRAKASH VS. MUNICIPALSS.K. SINGH [9811161525 [sksingh116@gmail.com 06.06.2023  [05.06.2023
ICOURT)-01 ICORP. OF DELHI
ICS COMM-929/2023 BANK OF INDIA VS. BLUE BIRDSHIVAM 0354715728  [sty1954@gmail.com 07.06.2023 06.06.2023
IAQUATECH TYAGI
ICS COMM-930/2023 PUNJAB NATIONAL BANK VS/ANKUR 9990042642 |Sri.anshu83@gmail.com 07.06.2023 06.06.2023
IAAKARSHAK FASHION STUDIO | AGGARWAL
ICS COMM-931/2023 HAMDARD NATIONALSHIVENDRA (9953394364 [shivendra@theacmeco.com 07.06.2023 06.06.2023
FOUNDATION VS. NEW SHAMA [PRATAP
LABORATORIES ISINGH
ICS COMM-939/2023 IYARN COLLECTION VS. CALZININIKITA JAIN (9818033445 [aniltayal23@gmail.com 08.06.2023  [07.06.2023
FASHIONS LTD.
2 DR. KAMINI LAU,CENTRAL [CS(COMM)/887/2023 SURYA ROSHNI LIMITED VSSHRIHAR [9548888402 [Legal@boostip.in 01-06-2023  [31-05-2023
IDISTRICT JUDGE] SUPREME POLYCON LIMITED [TRIPATHI(P)
(COMMERCIAL i
ICOURT)-02
OMP (I) (COMM)/490/2023[HDFC BANK LTD Vs JAFARANISH 0811452022  [Anish_bhola1y@yahoo.com 01-06-2023  [31-05-2023
BABUDDIN BHOLA(P),
CS (COMM)/886/2023 ABHISHEK KUMAR Vs M/SRahul 0068567686 |babulal.narnaulia@g,mail.com [01-06-2023  |31-05-2023
EARTH INFRASTRUCTURE LTDfSaini(P),
THROUGH ITS MANAGING
IDIRECTOR
CS (COMM)/904/2023 IM/s Century Plyboards India Ltd [PINAKI 0099053229 [prchatterjiandassociates 05-06-2023  [03-06-2023
VS M/S Shaw’s Decoration llp  [RANJAN (@gmail.com
ICHATTERJI
OMP (COMM)/111/2023 SAANCHIT TRANSPORT|Sunil INot available [Not available 07-06-2023  [06-06-2023
SERVICE PVT LTD Vs TATAkumar(P),
IMOTORS FINANCE LTD



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#

S.No

District

Case No.

CS (COMM)/935/2023

Petitioner Name VS Respondent
Name

SYNAPTRICS
LLP Vs
LABORATORIES

LIFESCIENCES
SYNMEDIC

Advocate

ABHINAV
BHATIA

Advocate
Nobile
Number

0999551989

Advocate email id

abhinav@abandassosiates.in

Date
Registration

08-06-2023

ofDate of e-filing

07-06-2023

CS (COMM)/841/2023

PUNJAB NATIONAL BANK VS
IG.K. TRADER

ANSHUMAN
SRIVASTAVA

0990042642

INA

09-06-2023

08-06-2023

CS (COMM)/894/2023

[UMESH TYAGI VS MCD

DIPENSHU
KHATRI

8060939476

INA

02.06.2023

01.06.2023

IMS.
IDISTRICT

ICOURT-03

ILLA RAWAT,

JUDGE,

COMMERCIAL

ICENTRAL

ICS(COMM) 890/2023

SURYA ROSHNI LIMITED V/S
DHURI PLASTIC  PRIVATE
LIMITED

ISH.
SHRIHAR
[TRIPATHI

9548888420

ADVOCATE.SHRIHAR@GMAIL.
ICOM

01.06.2023

31.05.2023

ICS(COMM) 891/2023

INEPATHYA COMMUNICATIONS
V/S

DIRECTORATE OF KNOWLEDGE]
MANAGEMENT AGRICULTURE

SH. RAJPAL
SINGH

0910597841

N/A

01.06.2023

31.05.2023

IMISC. DJ/ 379/2023

KAZJIN TRADING PRIVATE|
LIMITED V/S ASMA

IMS. RUCHI
ISINGHAI

9971092084

N/A

02.06.2023

01.06.2023

IOMP (COMM) 101/2023

SHCHINTA RAM V/S
IM/S SHRIRAM TRANSPORT]
IFINANCE COMPANY LTD.

ISH. AMIT]
[TANWAR

9899773514

tanwaramitgo @gmail.com

02.06.2023

01.06.2023

ICS(COMM) 895/2023

IMS. MEGHA SINGHAL V/S
ICENTRAL BANK OF INDIA

ISH.
AVINASH
KUMAR
[TRIVEDI

0871441764

avinashtrivedi.legal @gmail,com

02.06.2023

01.06.2023

ICOUNTER CLAIM/ 31/2023

JITESH KUMAR DAHIYA AND|
ORS. V/S SANJAY HANDA AND
IORS.

ISH.
ISUNDARAM
OJHA

0554406719

adv.sundaramojha@gmail.com

03.06.2023

02.06.2023

ICS(COMM) 900/2023

SWARAN MAKKAR V/S BALJIT]
SINGH

IMS. SUMAN
IMALHOTRA

0810349698

imnmadvocates@gmail.com

03.06.2023

02.06.2023

IOMP(E)(COMM) 2/2023

IMANISH ARORA V/S SUNIL
KUMAR GUPTA & ANR.

ISH.
DEVASHISH
ICHAUHAN

8130444444

[devashish@chambersofdc.com

01.06.2023

31.05.2023

ICS(COMM) 905/2023

INDIAN
[KUMAR

BANK V/S GAURAV|

ISH. BANISH
BHARDWAJ

0818575169

banish_bhardwaj@gmail.com

05.06.2023

03.06.2023




S.No

District

Case No.

ICS(COMM) 906/2023

Petitioner Name VS Respondent
Name

RAJ KUMAR GUPTA VS/|
IELECTRA AND COMPANY

Advocate

SH. MOHIT]
IGUPTA

Advocate
Nobile
Number

9654330929

Advocate email id

lgmohit24@ymail.com

Date
Registration

05.06.2023

ofDate of e-filing

03.06.2023

EX (COMM) 330/2023

SANJAY SEHGAL V/S
IMUNICIPAL CORPORATION OR
DELHI

ISH.
SATYENDRA
KUMAR
SINGH

0811161525

Isksingh116 @gmail.com

06.06.2023

05.06.2023

ICS(COMM) 925/2023

SUPER CASSETTES INDUSTRIES
PVT. LTD.

V/S ASIANET SATELLITE
ICOMMUNICATIONS LTD.

SH. KUMUD
KUMAR
KHETAN

0810389109

N/A

06.06.2023

05.06.2023

ICS(COMM) 928/2023

IGURPREET SINGH PROP. INDIA|
IMETAL TRADERS V/S

JAINSONS ENTERPRISES
THROUGH ITS PARTNER]

SH. SATISH
BAJAJ

9953538322

N/A

07.06.2023

06.06.2023

EX (COMM) 333/2023

PANKAJ ARORA V/§
IMUNICIPAL CORPORATION OR
DELHI

ISH.
SATYENDRA
KUMAR
SINGH

0811161525

sksingh116 @gmail.com

08.06.2023

07.06.2023

ICS(COMM) 938/2023

IASHA RAM AND SONS PVT. LTD.
IV/S PREM CHAND GUPTA

SH. SACHIN|
KUMAR
JAIN

9873586359

Iskjainadvocateg @gmail.com

08.06.2023

07.06.2023

IOMP (COMM) 116/2023

SAANCHIT TRANSPORT]
SERVICES PVT. LTD. & ANR.

V/S TATA MOTORS FINANCE
PVT. LTD.

ISH.
SINGH

A K|

9818592537

aks2537@gmail.com

08.06.2023

07.06.2023

ICS(COMM) 937/2023

[UMESH TYAGI V/S MUNICIPAL
ICORPORATION OF DELHI

ISH.
IDEEPANSHU
KHATRI

8860939496

IN/A

08.06.2023

07.06.2023

IOMP(I)(COMM) 505/2023

HDFC BANK LTD. V/S JAFAR
BABUDDIN

SH. ANISH
IBHOLA

0811452022

anish_bhola1y@yahoo,com

09.06.2023

08.06.2023

ICS(COMM) 942/2023

PRAMOD SINGHAL @ PRAMOD|
KR SINGHAL

ITHROUGH ATTORNEY HITESH]
SINGHAL

ISH. SANJAY]
KUMAR

9212193450

ladvsanjaygarg1@gmail.com

09.06.2023

09.06.2023

IMS
SHUKLA
BHARDWAJ,
IDISTRICT

ANURADHA|

JUDGE,

COMMERCIAL

ICOURT-04

ICENTRAL

oMP (D
198/2023

(COMM)|

ILAL SHARMA

IHDFC BANK LTD. VS. BANSISH.

ANISH|
IBHOLA

9811452022

lAnish_bhola17@yahoo.com

02.06.2023

31.05.2023

oMP (D
497/2023

(COMM)

HDFC BANK LTD. VS. VIKAS|
ASHOK KUMAR

ISH. ANISH|
IBHOLA

9811452022

lAnish_bhola17@yahoo.com

02.06.2023

31.05.2023




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

IOMP (COMM)-99/2023 [HEEMANSHU H. 9810821771 02.06.2023 [30.05.2023
[IPUBLICATIONS & Anr. VS.NAMAN
ARISTO PAPER MART ABHARW
ICS (COMM)-893/2023 [PAWAN GARG VS. SAURABHI|SH. 9811081980 [mail@wrbindia.com 02.06.2023 [29.05.2023
IRAWLLEY AND Anr AHESH
UMAR
IMIGLANI
ICS (COMM)-899/2023 |[HANDLOOM FABRICS VS.SH. 9711424245 [shreyekg2@gmail.com 03.06.2023 [26.05.2023
[PAPAYAGIRI SIVA KUMAR [SHREYEK
IGUPTA
IOMP (COMM)-103/2023 [SANCHIT TRANSPORT|SH. AK.[9818592537 |AKS2537@GMAIL.COM 03.06.2023 (01.06.2023
SERVICE PVT LTD. VS. TATASINGH
IMOTORS FINANCE PVT.
ILTD.
[EX (COMM)-324/2023 [THE CITIZEN CO-SH. 9717216660 [udeepsinghoffice@gmail.com 03.06.2023 [29.05.2023
IOPERATIVE BANK LTD. VS.,SUDEEP
ISUDHIR BAJAJ & ORS. SINGH
ICS (COMM)-902/2023 |STATE BANK OF INDIA VS.,SH. GOPAL}7838929829[sharmag683@gmail.com 03.06.2023 [29.05.2023
IMANDEEP SINGH & Anr SHARMA
ICS (COMM)-907/2023 [HARI KISHAN GUPTA ANDSH. ROHIT|9891373332 [adv.rsrohit@gmail.com 05.06.2023 [18.05.2023
JANR VS. JASVINDER SINGH [SHARMA
EX (COMM)-327/2023 |[[CICI BANK LTD. VS,SH. 0871040589 [indolexlaw@gmail.com 05.06.2023 [22.05.2023
ZEESHAN KHAN IAMENDRA
IKUMAR
[EX (COMM)-329/2023 [ICICI BANK LTD. VS,SH. 0871040589 [indolexlaw@gmail.com 05.06.2023 [22.05.2023
IMOHAMMAD ATHAR ENDRA
UMAR

[EX (COMM)-328/2023 [ICICI BANK LTD. VS. PRAVIN|SH. 0871040589 [indolexlaw@gmail.com 05.06.2023 [22.05.2023

IMISHRA IAMENDRA
[KUMAR

ICS (COMM)-922/2023 |ABHISHEK BANSAL ANDSH. S.K.[9871588055 [sksharma@candilex.com 05.06.2023 [03.06.2023
Ors. VS. RAM CHANDRASHARMA
IRATHI

ICS (COMM)-926/2023 [M/S BHADRA|SH. 90891599840 chamberofam@gmail.com 06.06.203 [05.06.2023
INTERNATIONAL (INIDA)SAGRIKA

IPVT. LTD. VS. M/S LIVEWELTANWAR

IAVIATION SERVICES LTD.




S.No

District

Case No.

Misc. DJ-391/2023

Petitioner Name VS RespondentAdvocate

Name

IM/S KINGFISH PRODUCTS
IPVT. VS SONAC & Ors.

H. SHER

Advocate
Nobile
Number

0716914581

Advocate email id

SHERK661@GMAIL.COM

Date
Registration

06.06.2023

ofDate of e-filing

01.06.2023

SHARMA

PRAKASH

Miisc. DJ-390/2023 IM/S KINGFISH PRODUCTSE(I:[.ANSHER9716914581 SHERK661@GMAIL.COM 06.06.2023 (05.06.2023
[PVT. LTD. VS. NEXUS FEEDS|
ILTD.
5 SH. UMED SINGH|CENTRAL [CS COMM-888/2023 IM/S DE NEERS TOOLS LTD. V/S[PAJKAJ INot available 01.06.2023 01.06.2023
GREWAL DISTRICT] IM/S RAJ FASTENER AGENCYSHARMA
JUDGE ICHENNAI
(COMMERCIAL
COURT)-05 IOMP(I) COMM-492/2023 [HDFC BANK LTD. V/S SHARADANISH INot available 01.06.2023  [01.06.2023
KUMAR TYAGI BHOLA
OMP(I)COMM-493/2023 |[HDFC BANK LTD. V/S SANJAYANISH INot available 01.06.2023 01.06.2023
KUMAR BHOLA
ICS COMM-889/2023 PUNJAB NATIONAL BANK V/SNITIN GARG INot available 01.06.2023 01.06.2023
RASHMI DHAWAN
EX. COMM-321/2023 HDFC BANK LTD. V/S JEETOSACHIN INot available 01.06.2023 01.06.2023
SAMUEL TOMAR
EX. COMM-322/2023 HDFC BANK LTD. V/SSACHIN INot available 01.06.2023 01.06.2023
RAGHVENDRA SINGH TOMAR
IOMP COMM-100/2023 SH. CHINTA RAM V/S M/S SHRIAMIT [Not available 02.06.2023  [02.06.2023
RAM  TRANSPORT FINANCE[TANWAR
ICOMPANY LTD.
ICS COMM-903/2023 INDIAN BANK V/S ANKURANJALI INot available 05.06.2023 05.06.2023
KUMAR IMEHRA
EX. COMM-326/2023 HDFC BANK LTD. V/S PULKITIANISH INot available 05.06.2023 05.06.2023
DHAWAN BHOLA
ICS COMM-923/2023 SHARDA SHARMA V/S AMITISATISH INot available 06.06.2023 06.06.2023




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

IOMP COMM-112/2023 SAANCHIT TRANSPORTRREETA INot available 07.06.2023 07.06.2023
SERVICE PVT. LTD. ANR. V/S
[TATA MOKTORS FINANCE LTD.
IOTHERS
OMP(I)COMM-499/2023 |AAKASH EDUCTION SERVICEVIDUR INot available 07.06.2023 07.06.2023
LTD. V/S MR. DEVENDRAISIKKA
SINGH CHANDRAWAT
EX. COMM-331/2023 IM/S GANGA PARSHAD SINGALSATYAJIT INot available 07.06.2023 07.06.2023
V/S DELHI URBAN SHELTERKUMAR
IMPROVEMENT BOARD.
ICS COMM-934/2023 [UMESH TYAGI V/S MCD IAKHIL RANA| INot available 08.06.2023 08.06.2023
EX COMM-332/2023 IVIKAS VERMA V/S MUNICIPALSATYENDRA INot available 08.06.2023  [08.06.2023
ICORPORATION OF DELHI KUMAR
ISINGH
OMP (I) COMM-503/2023 |[DCB BANK LTD. V/S MRJANISH INot available 09.06.2023 00.06.2023
SHAKEEL AHAMAD 8282 BHOLA
OMP(I)COMM-504/2023 [DCB BANK LTD. V/S MRJANISH INot available 09.06.2023 09.06.2023
SHAKEEL AHAMAD 8283 BHOLA
6 SH. SANJAY KUMAR|CENTRAL [NIL
IAGGARWAL,
IDISTRICT
JUDGE(COMMERCI
7 IMS. KAVERIICENTRAL (892/2023 [KARTIK CONTRACTS VS NITIRAJEEV 0870347809 [SRIVASTAVARAJEEV@GMAIL. [01.06.2023 26.05.2023
BAWEJA, DISTRICT] FIRE SRIVASTAVA COM
JUDGE,
COMMERCIAL
COURT-07
494/2023 HDFC BANK LTD VS RAHNUMAANISH 05556880990 |ANISH555@GMAIL.COM 01.06.2023 31.05.2023

KHAN

BHOLA




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

195/2023 HDFC BANK LTD VS ASHU] 0555688990 [ANISH555@GMAIL.COM 01.06.2023 31.05.2023
SHARMA BHOLA
196/2023 HDFC BANK LTD VS SANJEEVANISH 0555688990 [ANISH555@GMAIL.COM 01.06.2023 131.05.2023
ICHABRA BHOLA
1323/2023 RAJWANS VADHERA VS MCD  [SATENDRA [9311155123 [ADVSATENDRA456 @GMAIL.CO[01.06.2023 30.05.2023
KUMAR IM
897/2023 VDR COLOURS VS JAI COLOR |AMARJEET (9654213252 [RAIAMARJEETADV@GMAIL.C [02.06.2023 01.06.2023
RAI OM
898/2023 JAGAT NARAIN VS ANIRUDH  [DILIP 0540124565 [KUMARDALIP123@GMAIL.CO [02.06.2023 01.06.2023
KUMAR IM
001/2023 INITIN JAIN VS AMIT PASRIJA [GAURAV 0845654123 [ADVGUTPA45@GMAIL.COM 03.06.2023 01.06.2023
IGUPTA
102/2023 SANCHIT TRANSPORT VS TATASUNIL 0099354565 [KUMARSUNIL987@GMAIL.CO 03.06.2023 01.06.2023
IMOTORS KUMAR IM
1325/2023 IM/S DELTA BUSINESS VSSHASHANK [9540553212 [ADVSHASANK@GMAIL.COM [03.06.2023 01.06.2023
ITHINWENT TECH




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

008/2023 RACHNA SAGAR VS PRAGYAMOHIT 02130456123 AGGARWALMOHIT@GMAIL.C 05.06.2023 01.06.2023
BOOK IAGGARWAL OM
024/2023 SAVITARI DEVI VS NEW INDIA [VIPIN 0650456789 [VIPINKUMAR@GMAIL.COM 06.06.2023 02.06.2023
KUMAR
032/2023 IM/S TAURUS APPARELS VS M/SBHANU 0899789845 IMOHANBHANU1989@GMAIL.C|07.06.2023 06.06.2023
WULI IMOHAN OM
033/2023 INDIAN BANK VS NAMRATAJANJALI 0540605412 [NEHRAANJALIADV95@GMAIL.|08.06.2023 03.06.2023
[KUKREJA INEHRA COM
036/2023 IMANOJ KUMAR VS NDMC ICHANDER [9540124565 |CHAUDHARYADV91@GMAIL.C |08.06.2023 06.06.2023
PAL SINGH OM
040/2023 [UMESH TYAGI VS MCD JAKHIL RANA[90845654123 [RANAJIADV89@GMAIL.COM [08.06.2023 07.06.2023
502/2023 KOTAK MAHINDRA VS RISHIRAJESH 0540124565 [ADVRAJESH@GMAIL.COM 08.06.2023 06.06.2023
PAL JANGRA
114/2023 SANCHIT TRANSPORT VS TATARAJESH 0540124565 [ADVRAJESH@GMAIL.COM 08.06.2023 06.06.2023
IMOTORS JANGRA




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

ARORA SOLE PROPRIETOR OF
ALTIUS TECHNOLOGIES

b

115/2023 SANCHIT TRANSPORT VS TATARAJESH 0540124565 [ADVRAJESH@GMAIL.COM 08.06.2023 06.06.2023
IMOTORS JANGRA
1335/2023 DR ARUN VS NCT DELHI INARENDER (9999354565 [KUMARNARENDER@GMAIL.C |09.06.2023 08.06.2023
OM
8 SH. AMIT KUMAR,Central INIL
IDISTRICT JUDGE,
COMMERCIAL
ICOURT-08
o SH. DEEPAK GARG,/Central INIL
DISTRICT JUDGE,
COMMERCIAL
ICOURT-09
10 SH. DINESH BHATT ,[West ICS (COMM)/427/2023 'ANARA BANK Vs PRADEEPSANJAY 9977327747 [singalsushil1158 @gmail.com l01-06-2023 22-05-2023
DJ (COMMERCIAL KUMAR IAGGARWAL(
ICOURT)-01 P),
IOMP (I) (COMM)/248/2023[M/S LA LAGOS SANTEAnubhav 9599624216 |Ashimbhatt17@gmail.com 05-06-2023  [05-06-2023
[HOSPITALITY PRIVATESSingh(P),
LIMITED Vs M/S SPOTASIA|
[DIGITAL PRIVATE LIMITED
IOMP (I) (COMM)/252/2023[KOTAK MAHINDRA BANK LTDAMIT 88609 am itku m a r'. 294@ red iffma i08-06-2023 [07-06-2023
Vs JRA INFRASTRUCTUREKUMAR(P), l.com
LIMITED
IOMP (I) (COMM)/250/2023[HDFC BANK Vs TAYAB HUSAIN |ASHIM 0599624216 |Ashimbhatt17@gmail.com 08-06-2023  [08-06-2023
BHATT(P),
IOMP (I) (COMM)/251/2023 [HDFC BANK Vs AMIT KUMAR  |ASHIM 0599624216 |Ashimbhatt17@gmail.com 08-06-2023  [08-06-0823
BHATT(P),
IOMP (E) (COMM)/2/2023 [BENSTAR ELECTRONICSISIDDHARTH [9810700078 [siddharthkhattar@yahoo.com 06-06-2023  [05-06-2023
PRIVATE LIMITED Vs MR RAJIVIKHATTAR(P)




S.No

IMS.
IMALHOTRA,
IDISTRICT

ICOURT)-02

HEMANT]

JUDGE

(COMMERCIAL

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate

Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

ICS/COMM/424/2023 8459466042 [info@ggguptaassociates.in 01.06.2023 01.06.2023
[IFORMWORK VS. A.R/\GUPTA
ICONSTRUCRTION
IOMMP(1)/246/2023 HDFC BANK VS. SKY WAVEkusum bhatt ashimbhatt17@gmail.com 01.06.2023 01.06.2023
SOLUTIONS
ICS/COMM/434/2023 IAGNI DEVICES PVT. LTD. VSJ/ADITYA 0811081980 |mail@wrbindia.com 03.06.2023 03.06.2023
SAPANA ROUTE IMATHUR
ICS/COMM/438/2023 IGATEWAY PROPMART PVT|,RAHUL 0871735724 [rahul.legal@gmail.com 05.06.2023 05.06.2023
LTD. VS. HIMANSHU TYAGI ISHUKLA
OMP(I)/COMM/247/2023 [DOST FINCAP PVT LTD VS|B.B. 0891887145 05.06.2023 05.06.2023
RAHAT ALI ISHARMA
ICS/COMM/448/2023 IASHISH GHAI VS. UNITY BANK [ASHOK 0811401043 Jashokadvs2@gmai.com 06.06.2023 06.06.2023
KUMAR
ICS/COMM/449/2023 SANJYAY KHANDELWAL VSJ/ABHISHEK [9650696016 [tyagiabhio25@gmail.com 06.06.2023 06.06.2023
RAJWANT KAUR TYAGI
IOMP(1)/COMM/249/2023 [HDFC BANK VS. MANOJ KUMAR[KUSUM 0811401043  |ashimbhatt17@gmail.com 06.06.2023 06.06.2023
IBHATT
IMISC.DJ/364/2023 INEELAM YADAV VS. ARJUN JANKIT 9910036349 |ashokadvs2@gmai.com 06.06.2023 06.06.2023
IGUPTA
ICS/COMM/450/2023 ICANARA BANK VS. NARESH[ISANJEEV KRl9650696016 [sanjiv.pandey210@gmail.com 07.06.2023 07.06.2023
KUMAR IPANDEY
ICS/COMM/451/2023 ICAMPUS ACTIVEWEAR VS[ZEESHAN (099312535 |hashmiabala@gmail.com 07.06.2023 07.06.2023
ISUSHIL KR GUPTA [HASHMI
ICS/COMM/452/2023 ARUSH KUMAR MALHOTRAVIJAY KRj9818376231 |mwlawassociates@gmail.com 07.06.2023 07.06.2023
IVS.GUDDU KR WADHWA




S.No

District

Case No.

ICS/COMM/453/2023

Petitioner Name VS RespondentAdvocate

Name

ICANARA BANK VS. SHRI KANTISANJAY

IGAUR

IAGGARWAL

Advocate
Nobile
Number

0811179171

Advocate email id

legalyukit63@gmail.com

Date
Registration

07.06.2023

ofDate of e-filing

07.06.2023

ICS/COMM/454/2023

SANJAY AGGARWAL VS. RIYASUSHIL

VOHRA

KUMAR

9971327147

singhalsushil1158 @gmail.com

07.06.2023

07.06.2023

ICS/COMM/455/2023

BARINDER KAUR VS. KHUSHI
IVERMA

HARSHBIR
ISINGH

0810658944

advocatehskohli@gmail.com

07.06.2023

07.06.2023

IOMP(I)/COMM/253/2023

KOTAK MAHINDRA BANK VS,
URA INFRASTRUCTURE

AMIT
KUMAR
IVATS

8860939556

amitkumar.294rediffmail.com

08.06.2023

08.06.2023

12

SH. DIG
SINGH,
JUDGE
(COMMERCIAL
ICOURT)-03

VIJAY|
DISTRICT]

West

ICS (COMM)/425/2023

IMAYARA ALUMINIUM|
FORMWORK PVT LDT Vs
SUNCITY PROJECT PVT LTD

tkarsh
upta(P),

9654871446

simran.legal@gmail.com

01-06-2023

05.04.2023

ICS (COMM)/426/2023

IMAYARA ALUMINIUM

[Utkarsh

FORMWORK PVT LDT Vs SKGupta(P),

INTEGRATED
ICONSULTANTS

AND

9654871446

simran.legal@gmail.com

01-06-2023

05.04.2023

ICS (COMM)/462/2023

ICANARA BANK Vs
KUMAR KUSHWAHA

DEEPAKISANJAY

IAGGARWAIL(
P) b

9971327147

lsinghalsushil1158 @gmail.com

l07-06-2023

06.06.2023

ICS (COMM)/461/2023

ICANARA BANK Vs
SINGH

KRIPALSANJAY

IAGGARWAL(
P) b

9971327147

singhalsushil1158 @gmail.com

l07-06-2023

06.06.2023

ICS (COMM)/460/2023

ICANARA BANK Vs KULDEEP

SANJAY
AGGARWAL(
P) 9

9971327147

singhalsushil1158 @gmail.com

07-06-2023

06.06.2023

13

SH. ANURAG SAIN,
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-01

INEW
IDELHI
IDISTRICT

IOMP(I)(COMM)3169/23

M/S CLIX CAPITAL SERVICES
PVT LTD VS M/S
UNIVERSAL HOSPITAL

RAVI

KMRISHANKAR

IGARG

0811252038

ladvocatesgarg@gmail.com

01.06.23

27.05.23

IOMP(I)(COMM)3171/23

IM/S CLIX CAPITAL SERVICES

RAVI

PVT LTD VS M/S STEMCELLSHANKAR

TRANSPLANTIONTION

IGARG

0811252038

ladvocatesgarg@gmail.com

01.06.23

27.05.23

ICS(COMM)3168/23

BALRAJ RUPANI VS CENTRALVIJAY

SECRETARIATE
IOFFICERS SOCIETY

SERVICES

VAVERY

0811284948

vijayzaveri25@gmail.com

01.06.23

17.05.23




S.No

District

Case No.

EX(COMM)3189/23

Petitioner Name VS Respondent
Name

KOTAK MAHINDRA PRIM
LIMITED VS ASHA DO CHAND
ROOP

Advocate

ROHIT
BOHRA

Advocate
Nobile
Number

0911000651

Advocate email id

rohit@bambhaandanandan.in

Date
Registration

02.06.23

ofDate of e-filing

23.11.22

ICS(COMM)3191/23

IM/S FORBES AND COMPANY]
LIMITED VS M/S BHAVYA|
TOOLING SOLUTIONS

IGAURAV
INATR

9560949609

lgauravnair@sagalegal.in

02.06.23

26.05.23

IOMM(I)(COMM)3241/23

IM/S FORTE FURNITURE
PRODUCTS INDIA PVT LTD VS
IM/S ODWEN TECHNOLOGIES]
PRIVATE LIMITED

IVIVEK
PATHAK

88004092759

vparamhans@dexterouslawoffice
[s.com

03.06.23

31.05.23

ICS(COMM)3250/23

THE SUPREME INDUSTRIES]
LTD VS M/S ALFA ENTERPRISE

TUSHAR A
JOHN

0871109205

ladv.arjunahalawat@gmail.com

03.06.23

30.05.23

ICS(COMM)3255/23

PUMA SE VS ASHOK KUMAR

ISHASHI P
OJHA

0891584230

sojha@rnaip.com

05.06.23

02.06.23

IOMP(I)(COMM)3293/23

IM/S SHIV AND SONS VS INDIAN|
RAILWAY  CATERING  AND
TOURISM
ICORPORATION(IRCTC)

IAKSHAT
BAJPAI

7985177435

ladvocateakshatbajpai@gmail.com

05.06.23

04.06.23

IOMP(COMM)3302/23

INATIONAL SEEDS
ICORPORATION VS UTTAM RICE
IAND SEEDS PVT LTD

IYASHRARDH
AN

9650057524

yashvardhanroy@gmail.com

06.06.23

02.06.23

CS(COMM)3347/23

KRISHNA DEVI VS SBICAP|
[TRUSTEE COMPANY LTD

RAVI DATA

0810223507

writetorrlegal @gmail.com

07.06.23

02.06.23

ICS(COMM)3349/23

IM/S GYPSTAR INDIA VS M/S
SHUNT GLOBAL MICRON LLP

ISHAILEN
IBHATIA

90818558690

advocate.shailenbhatia89 @gmail.
com

07.06.23

06.06.23

ICS(COMM)3340/23

PUNJAB NATIONAL BANK VS
ASHOK KUMAR

INDRA
INARAIN

9311824970

lassociatesnarayan29@gmail.com

07.06.23

01.06.23

ICS(COMM)3338/23

IM/S ZAK GLOBAL SERVICES
PVT LTD VS M/S NUFUTURE|
[DIGITAL INDIA LIMITED

IAKSHAYA
AGARWAL

9999777687

lexyantra@gmail.com

07.06.23

24.05.23

ICS(COMM)3362/23

HOUSING
FINANCE
LIMITED VS NAZIA MANZOOR

DEVELOPMENT]

IPRADEEP

CORPORATIONKUMAR JHA

0953133627

jhapradeep2010@hotmail.com

08.06.23

01.06.23




S.No

District

Case No.

EX(COMM)3360/23

Petitioner Name VS Respondent
Name

IM/S DITRIBUTIONS LOGITICS
INFRASTRUCTURE PVT LTD V§|
[UNION OF INDIA

Advocate

IMOHIT
IGUPTA

Advocate
Nobile
Number

0312833620

Advocate email id

imohitadv@yahoo.com

Date
Registration

08.06.23

ofDate of e-filing

05.06.23

CS(COMM)3375/23

HERO INVESTCORP PRIVATE|
LIMITED VS ASHOK KUMAR|
(JOHN DOE)

IANIL
KUMAR
SAHU

0810134793

allipcare @gmail.com

08.06.23

06.06.23

ICS(COMM)3377/23

HERO INVESTCORP PRIVATE|
LIMITED VS ASHOK KUMAR|
(JOHN DOE)

IANIL
KUMAR
SAHU

0810134793

allipcare @gmail.com

08.06.23

06.06.23

IOMP(I)COMM 3413/23

IMEENA BAZAR THROUGH IT§|
AR SATISH KUMAR SHUKIA V§|
SHIPRA HOTELS LTD

ISHUSHIL
TEKRIWAL

0811108123

tekadvo@gmail.com

09.06.23

07.06.23

ICS(COMM)3415/23

IMS LHS INFRA PVT LTD VS M/S
INKG INFRASTRUCTURE LTD

IMAHMOOD
HASAN

9810756377

jom

bankebiharisharma@rediffmail.c

09.06.23

25.05.23

ICS(COMM)3416/23

TRUE LINK FINANCE LTD V§
RAVINDER KUMAR

RAJAT
ISARAWAT

0818004454

advocatesnehaqs@gmail.com

09.06.23

07.06.23

14

SH. SANJEEV|
IAGGARWAL,
IDISTRICT JUDGE]
(COMMERCIAL
COURT)-02

INEW
IDELHI
IDISTRICT

ICS(COMM)3167/23

IM/S ASCOT ESTATES PRIVATE
LIMITED VS M/S BON VIVANT]
LIFESTYLE PRIVATE LIMITED

ANAND M
IMSIHRA

9871699591

imishra.anand33@gmail.com

01.06.23

04.05.23

IOMP(COMM)3188/23

RAM NIWAS YADAV VS RAMAN|
IGOYAL

ISAGAR
IMISHRA

8920444942

advamisrasc@gmail.com

02.06.23

08.05.23

ICS(COMM)3190/23

IM/S FORBES AND COMPANY|
LIMITED VS M/S STAREX
TOOLING SOLUTIONS

IGAURAV
INAIR

9560949609

lgauravnair@sagalegal.in

02.06.23

26.05.23

ICS(COMM)3192/23

SANJAY VERMA VS DEVENDRA|
SINGH

RAJESHWAR|
SINGH

0811319051

rsingh.adv65@gmail.com

02.06.23

26.05.23

ICS(COMM)3259/23

AXIS BANK LTD VS AJAY|
PANKAJ KUMAR

DHARAM
DEV

9810072439

[dladevlawassociates@gmail.com

05.06.23

14.05.23

ICS(COMM)3282/23

BANK OF INDIA VS RAVI AND
[KHATUJI PHARMACY

IVISHAL
IMEHAN

0953234822

litigation @ssglawchambers.com

05.06.23

09.05.23




S.No

District

Case No.

ICS(COMM)3277/23

Petitioner Name VS Respondent
Name

BANK OF INDIA VS DEEPIKA

Advocate

IVISHAL
IMEHAN

Advocate
Nobile
Number

9953234822

Advocate email id

litigation @ssglawchambers.com

Date
Registration

05.06.23

ofDate of e-filing

00.05.23

EX(COMM)3283/23

VIMARASH DEVELOPMENT]
SOLUTIONS P LTD VS THE
INATIONAL COMMISSION FOR|
DE NORTIFIED NOMADIC AND

ISAIF ALI

7992289744

lsaifalis74j@gmail.com

05.06.23

01.06.23

ICS(COMM)3346/23

PRAYAG POLYTECH PRIVATE|
LIMITED VS HARO OM UDYOG

ABHIMANYU|
IGARG

0625081942

filing.methodica@gmail.com

07.06.23

01.06.23

ICS(COMM)3345/23

STATE BANK OF INDIA VS AJAY|
KUMAR

A KROUT

9999132159

lakroutadvocate@gmail.com

07.06.23

30.04.23

ICS(COMM)3336/23

PUMA SE VS ASHOK KUMAR

ISHASHI P
OJHA

0891584230

sojha@rnaip.com

07.06.23

06.06.23

CS(COMM)3339/23

PUMA SE VS ASHOK KUMAR

ISHASHI P
OJHA

0891584230

[sojha@rnaip.com

07.06.23

06.06.23

ICS(COMM)3363/23

HOUSING
FINANCE
LIMITED VS VIVEK RAJOLA

DEVELOPMENT]

PRADEEP

CORPORATIONKUMAR JHA

9953133627

jhapradeep20o10@hotmail.com

08.06.23

01.06.23

15

SH.
GOYAL,
UUDGE

VINEETA|
DISTRICT]

(COMMERCIAL

ICOURT)-03

INEW
IDELHI
IDISTRICT

IOMP(I)(COMM)3170/23

IM/S CLIX CAPITAL SERVICES
PVT LTD VS M/S KMR
[UNIVERSAL HOSPITAL

RAVI
SHANKAR
IGARG

0811252038

advocatesgarg@gmail.com

01.06.23

27.05.23

EX(COMM)3198/23

KOTAK MAHINDRA PRIME|
LIMITED VS  SHAILENDER|
KUMAR

ROHIT
IBOHRA

0911000651

rohit@bambhaandanandan.in

02.06.23

31.03.23

IOMP(I)(COMM)3251/23

IM/S ODWEN TECHNOLOGIES
PRIVATE LTD VS M/S FORTE
FURNITURE PRODUCTS INDIA|
PVT LTD

IVIVEK
ISHARMA

8020193610

ladvicatevivek17@gmail.com

03.06.23

17.05.23

EX(COMM)3245/23

IM/S BCH ELECTRIC LIMITED VS
IM/.S ABHARAJITA|
[ENTERPRISES

IMUKESH
RANJAN

0811756351

mukeshranjanadvocate@gmail.co
m

03.06.23

25.05.23

ICS(COMM)3275/23

BANK OF INDIA VS HARPREET]
SINGH

IVISHAL
IMEHAN

0953234822

litigation @ssglawchambers.com

05.06.23

09.05.23




S.No Case No.

Date
Registration

Advocate Advocate email id

Nobile

District Petitioner Name VS RespondentAdvocate

Name

ofDate of e-filing

Number

ICS(COMM)3260/23 AXIS BANK LTD VS AJAYDHARAM (9810072439 [dladevlawassociates@gmail.com [05.06.23 14.05.23
PASWAN AND ORS DEV
OMP(I)(COMM)3303/23 [NISHESH RANJAN AND ORS VSRAJNISH 9958160505 [rajinish@rrassociates.net.in 06.06.23 01.06.23
IM/S INDIANBUILL HOUSINGRANJAN
FINANCE LTD
EX(COMM)3341/23 KOTAK MAHINDRA PRIMEKUSHAL 0958724670 |[kushal. kumar@eruditelegal.asia (07.06.23 20.05.23
LIMITED VS MANDAVI FOODSKUMAR
JAND ORS
ICS(COMM)3366/23 HOUSING DEVELOPMENTIPRADEEP (9953133627 [jhapradeep2oi0@hotmail.com [08.06.23 01.06.23
IFINANCE CORPORATIONKUMAR JHA
LIMITED VS PUNEET KAUSHIK
ICS(COMM)3366/23 PUNJAB NATIONAL BANK VSSANJAY 9711133597  [sanjayk19808@gmail.com 08.06.23 130.05.23
SATVIR SINGH AND OTHERS KUMAR
ICS(COMM)3412/23 IM/S COMPLETE DEWATERINGM  TAIYAB9312222450 [kmtaiyab@gmail.com 09.06.23 31.05.23
SYSTEM PVT LTD VS M/S S NKHAN
IENVIRO TECH PVT LTD
ICS(COMM)3414/23 KEWAL SIGH VS BANK OFARVIND 0810680082 |kumar_arvindkaku@yahoo.in  |09.06.23 22.05.23
BARODA KUMAR
EX(COMM)3417/23 IM/S APEX CONSTRUCTIONVAIBHAV 9899805856 [vaibhav@mahajan.law 09.06.23 06.06.23
ICOMPANY VS INTERMAHAJAN
[UNIVERSITY ACCELERATOR|
ICENTRE
16 SH. PREM KUMARSOUTH IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@sreslegal.com 01-06-2023  [31.05.20223
BHARTWAL, (COMM)/1167/2023 IBAL RAJ 7786 [KUMAR(P),
DJ (COMMERCIAL)
01
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 01-06-2023  [31.05.20223
(COMM)/1168/2023 ACHIN BABULAL RANGARIKUMAR(P),
6102
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 l[litigation@sreslegal.com 01-06-2023  [31.05.20223
(COMM)/1169/2023 RAJENDER SINGH 2057 KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 01-06-2023  [31.05.20223
(COMM)/1170/2023 ISONU JAGATSINGH 6063 KUMAR(P),




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

[Execution [HDFC BANK LTD Vs MANISH[SACHIN 0811015339 |katyalsachin2008@gmail.com  |01-06-2023  |31.05.20223
(Comm)/179/2023 IKUMAR KATYAL(P),

OMP (DIKOTAK MAHINDRA BANK VsDIVYA 0643646534 |parv.mahajanooy@gmail.com  [01-06-2023  |31.05.20223
(COMM)/1171/2023 [PARVEEN KUMAR [TALWANI(P)

IOMP (DKOTAK MAHINDRA BANK VsDIVYA 0643646534 |parv.mahajanooy@gmail.com  |01-06-2023  [31.05.20223
(COMM)/1172/2023 IBIMAL KUMAR YADAV [TALWANI(P)

[Execution IHDFC BANK LIMITED VsSACHIN 0811311360 |advnadeep1963@yahoo.com 01-06-2023  [31.05.20223
(Comm)/180/2023 ISANTOSH KUMAR SHUKLA [TOMAR(P),

[Execution HDFC BANK LTD Vs HARISH|[SUMIT 9953518347 [lawconnect@hotmail.com 01-06-2023  [31.05.20223
(Comm)/181/2023 ICHANDER IAGARWAL(P

IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srceslegal.com 01-06-2023  [31.05.20223
(COMM)/1177/2023 INIMAI MAL 9468 KUMAR(P),

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@sreslegal.com 01-06-2023  [31.05.20223
(COMM)/1173/2023 IROHIT SUBHASH 9102 KUMAR(P),

IOMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 |[litigation@sreslegal.com 01-06-2023  [31.05.20223
(COMM)/1174/2023 IRAVI TYAGI 2590 KUMAR(P),

IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@sreslegal.com 01-06-2023  [31.05.20223
(COMM)/1176/2023 BAJRANGI ROAD CARRIERKUMAR(P),

8378
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 01-06-2023  [31.05.20223
(COMM)/1175/2023 INDERPAL KIRANSINGH[KUMAR(P),
5588

IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srceslegal.com 02-06-2023  [01.06.2023
(COMM)/1195/2023 SALIM JAMALU 8607 KUMAR(P),

IOMP (DIKOTAK MAHINDRA BANK Vs DIVYA 0643646534 |parv.mahajanoo7@gmail.com  [02-06-2023 [01.06.2023
(COMM)/1191/2023 IRIYAZUDIN TALWANI(P)




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (DIKOTAK MAHINDRA BANK VsParv 0643646534 |parv.mahajanoo7@gmail.com  [02-06-2023 [01.06.2023
(COMM)/1192/2023 IFRESH MILK 528 [Mahajan(P),
OMP (DKOTAK MAHINDRA BANK VsParv 0643646534 |parv.mahajanooy@gmail.com  [02-06-2023 [01.06.2023
(COMM)/1196/2023 IBHURA BHURA 368 [Mahajan(P),
OMP (DKOTAK MAHINDRA BANK VsParv 0643646534 |parv.mahajanooy@gmail.com  [02-06-2023 [01.06.2023
(COMM)/1198/2023 [UMESH KUMAR IMahajan(P),
IOMP (DIKOTAK MAHINDRA BANK VslParv 0643646534 [parv.mahajanoo7@gmail.com  [02-06-2023 [01.06.2023
(COMM)/1197/2023 ISOHANVEER 852 [Mahajan(P),
OMP (DKOTAK MAHINDRA BANK VsParv 9643646534 |parv.mahajanoo7@gmail.com  [02-06-2023 [01.06.2023
(COMM)/1193/2023 IMAHENDRA KUMAR JAT IMahajan(P),
IOMP (DIKOTAK MAHINDRA BANK VslParv 0643646534 |parv.mahajanoo7@gmail.com  [02-06-2023 [01.06.2023
(COMM)/1194/2023 SATYAM IMahajan(P),
ICS (COMM)/334/2023 [KEI INDUSTRIES LIMITEDPRIYANKA [9910040471 |kohlisobti@gmail.com 02-06-2023  [01.06.2023
Vs SHAPOORJI PALLONJIGHORAWAT
AND COMPANY PRIVATEMS(P),
ILIMITED
CS (COMM)/333/2023 [MANOJ KUMAR GAUTAM VsRAMESH 0540514959  [lawcorps74@gmail.com 02-06-2023  [01.06.2023
SUNWORLD RESIDENCY|CHAND(P),
IPRIVATE LIMITED
IOMP (COMM)/35/2023 [PRIVE LUXURY LTD Vs M/S|Sneh 24319098 lawlinker46@yahoo.co.in 02-06-2023  [01.06.2023
AMBIANCE COMMERCIAL  [Somani(P),
DEVELOPERS PVT LTD
IOMP (DKOTAK MAHINDRA BANK VsParv 0643646534 [parv.mahajanoo7@gmail.com  [03-06-2023 [|02.06.2023
(COMM)/1203/2023 JAGDEV SINGH [Mahajan(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srceslegal.com 03-06-2023  [02.06.2023
(COMM)/1207/2023 IRAMU BHAGWANDEENKUMAR(P),
9914
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 03-06-2023  [02.06.2023
(COMM)/1204/2023 ULDEEP KUMAR 1255 KUMAR(P),




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@sreslegal.com 03-06-2023  [02.06.2023
(COMM)/1205/2023 USHEEL KUMAR MISHRAKUMAR(P),
162
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 03-06-2023  [02.06.2023
(COMM)/1206/2023 SAGAR INDERJEET 3874 KUMAR(P),
IOMP (COMM)/36/2023 M/S AEE ENGINEERS ANDMUKESH 0810910312  [info@rglawz.com 03-06-2023  [02.06.2023
ICONTACTORS AND ANR Vs]MOHAN(P),
IGNOU
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1215/2023 ISANJAY KUMAR 2445 KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srceslegal.com 05-06-2023  [03.06.2023
(COMM)/1216/2023 [RAVI RAM 0370 KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srceslegal.com 05-06-2023  [03.06.2023
(COMM)/1217/2023 SHISHUPAL SINGH 1095 KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@sreslegal.com 05-06-2023  [03.06.2023
(COMM)/1218/2023 INIRANJAN HARDEV 7816 |[KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 |[litigation@sreslegal.com 05-06-2023  [03.06.2023
(COMM)/1219/2023 ISONU DILSHAD 6001 KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@sreslegal.com 05-06-2023  [03.06.2023
(COMM)/1211/2023 IFARID KIFAT 1848 [KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1212/2023 RAHUL PRAKASHCHANDKUMAR(P),
4595
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srceslegal.com l05-06-2023  [03.06.2023
(COMM)/1222/2023 INAVEEN PAUDAR 2540 KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1221/2023 IVAKEEL AHMAD 6191 KUMAR(P),




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@sreslegal.com 05-06-2023  [03.06.2023
(COMM)/1213/2023 IROHIT KUMAR 8180 KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 |[litigation@sreslegal.com 05-06-2023  [03.06.2023
(COMM)/1220/2023 IAMARESH KARIMAN 5950 [KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 |[litigation@sreslegal.com 05-06-2023  [03.06.2023
(COMM)/1214/2023 [RAVI KUMAR BHATI 3350 |[KUMAR(P),
ICS (COMM)/344/2023 [PUNJAB NATIONAL BANK VSMEENAKSHI 9873448030 [snk6legis@gmail.com 05-06-2023  [03.06.2023
JURMILA PANDEY [KALRA(P),
ICS (COMM)/346/2023 |AXIS BANK LTD Vs MAMTADHARAM 9810072439 |dladevlawassociates@gmail.com [06-06-2023  [05.06.2023
IGIRI DEV(P),
IOMP (DIKOTAK MAHINDRA BANK Vs DIVYA 0643646534 |parv.mahajanooy@gmail.com  [06-06-2023 [05.06.2023
(COMM)/1232/2023 SHAKEEL TALWANI(P)
IOMP (COMM)/38/2023 MR F PAUCIDENT LOPEZVikhyat 0620983424 [vishnukumarr@vplegal.in 06-06-2023  [05.06.2023
AAND ANR Vs MS CITIOberoi(P),
IFINANCIAL CONSUMER|
IFINANCE INDIA LTD
ICS (COMM)/352/2023 [HARI CHAND DARA VsAJAY 0810717486  |lawyerajay@yahoo.com 07-06-2023  [06.06.2023
IDARA OPTICAL CO KUMAR
IGUPTA(P),
Misc DJ/93/2023 IM/S ISRANI BUILDWELLRAJMANGAL(Q871211544 [sarandparthnersllp@gamil.com [08-06-2023 [07.06.2023
[PVT LTD Vs NARESH KUMARJKUMAR(P),
ICS (COMM)/361/2023 [M/S NLMK INDIA SERVICERACHIT 0810654154 [rachitdevgun@gmail.com 08-06-2023  [07.06.2023
ICENTER PVT LTD Vs POSCODEVGUN(P),
IPOGGENAMP ELECTRICAL
STEEL PVT LTD
ICS (COMM)/362/2023 [RIPPLES ENGINEERING PVTAditya Vijayjg711131164 [aadityavk@gamil.com 08-06-2023  [07.06.2023
ILTD Vs MKM ASSOCIATES |Kumar
IOMP (DHDFC BANK LTD Vs NEETA [SANJEEV 8285002845 [litigation@srcslegal.com 08-06-2023  [07.06.2023
(COMM)/1270/2023 IAGRAWAL 7773 KUMAR(P),
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OMP (DHDFC BANK LTD Vs NEERA [SANJEEV  [8285002845 [litigation@sreslegal.com 08-06-2023  [07.06.2023
(COMM)/1271/2023 IYADAV 8444 KUMAR(P),
IOMP (COMM)/40/2023 |[SUNNY CHAUDHARY VsMANISH 9999888432 [advocaterakeshmalviya@gmail.coj09-06-2023  [08.06.2023
SHRI RAM TRANSPORTICHOUDHAR m
IFINANCE (P),
ICS (COMM)/369/2023 [STATE BANK OF INDIA VsSURESH 0818159221 |advocate.suresh7s@gmail.com  [09-06-2023  [08.06.2023
[ROBIN KACHHAP KUMAR(P),
[Execution [ESPIRE RESORTS PVT LTDBRIJESH 0099218400 |prijeshchaudary86@gamilc.om [09-06-2023  |08.06.2023
(Comm)/202/2023 Vs TAKSHAKA INTERIORSICHOWDHAR
[PVT LTD Y(P),
IOMP (DHDFC BANK LTD Vs RUBYU [SANJEEV 8285002845 [litigation@srceslegal.com 09-06-2023  [08.06.2023
(COMM)/1289/2023 [RATHI 3841 KUMAR(P),
IOMP (DHDFC BANK LTD VSSANJEEV 8285002845 [litigation@srceslegal.com 09-06-2023  [08.06.2023
(COMM)/1290/2023 IBHARTENDU KUMAR SINHAKUMAR(P),
9791
OMP (IDHDFC BANK LTD Vs LOKESHI|SANJEEV  [8285002845 [litigation@sreslegal.com 09-06-2023  [08.06.2023
(COMM)/1291/2023 IHUKAM CHAND 0499 KUMAR(P),
IOMP (IDHDFC BANK LTD Vs TARIF [SANJEEV  [8285002845 [litigation@sreslegal.com 09-06-2023  [08.06.2023
(COMM)/1292/2023 ISARFUDDIN 6004 KUMAR(P),
IOMP (DHDFC BANK LTD Vs MANAV SANJEEV 8285002845 [litigation@sreslegal.com 09-06-2023  [08.06.2023
(COMM)/1288/2023 IVAISH 5827 [KUMAR(P),
ICS (COMM)/370/2023 |[BANK OF BARODA VsQUAISAR 0099802592 |aliquaisari10@gmail.com 09-06-2023  [08.06.2023
PRAVEEN KUMARALI(P),
IPROPRIETOR OF MESSERS]
ITANNU TRADING COMPANY
17 SH. ANIL KUMARSOUTH ICS(COMM) 335/2023 ICICI BANK LTD VS RAJSSHAILENDR (9899585301 [BABBARSANDASSOCIATESICIC|02.06.2023 25.04.2023
SISODIA, DISTRICT] [KUMAR BHATIA A BABBAR [@GMAIL.COM
JUDGE(COMMERCI
AL COURT)-02
[EX.(COMM) 185/2023 [HDFC BANK LIMITED VSMANISH 0650810426 [MSVERMACHAMBERS@GMAIL[03.06.2023 27.05.2023
ABELLA MOIRANGMAYUM |[VERMA .COM
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[EX.(COMM) 186/2023

LLTON TECH SOLUTIONSRAKESH

Number

9310707170

INFO@DSNLEGAL.COM

03.06.2023

29.05.2023

IVS CASA2 STAYS PVT LTD KUMAR
[EX.(COMM) 187/2023 |WELLBE HEALTHCARE VSARPIT JAIN [9411162842 JADVARPITJAIN@GMAIL.COM [03.06.2023 03.06.2023
[FOCUS IMAGING AND
[RESEARCH
[EX.(COMM) 188/2023 |SHIVANIK ARJUN VSIMUNEESH (9911315304 [ASCENTLAWFIRM@GMAIL.CO [05.06.2023 02.06.2023
IARUNDHATI KHANNA IGUMBER M
ICS(COMM) 345/2023 [BULGARI SPA VS ASHOKIS.K.BANSAL 9650682928 [RISHI@UNITEDANDUNITED.C [05.06.2023 03.06.2023
IKUMAR OM
[EX.(COMM) 189/2023 |[KOTAK MAHINDRA VS[ROHIT 091100651 ROHIT@BAMBHAANANDNAN [05.06.2023 15.09.2022
IMAHVIR RAM BOHRA DAN.IN
[EX.(COMM) 190/2023 OTAK MAHINDRA VSIROHIT 091100651 ROHIT@BAMBHAANANDNAN [05.06.2023 06.09.2022
ULDEEP TALWAR BOHRA DAN.IN
IOMP(COMM) 37/2023 |[YOGESH DAVANGERESAKET 9739046560 |[SAKETGOGIA@LAWTTITUDE.C|05.06.2023 05.06.2023
ADVEAPPA VS PNB|GOGIA OM
[HOUSING FINANCE
IOMP I COMM-1234/2023| TOYOTA FINANCIALRAJESH 0958726491 [jangraadvocate@gmail.com 06.06.2023 10-05-2023
SERVICES INDIA LTD VSYHANGRA
IAATISH SINGH
IOMP I COMM - TOYOTA FINANCIALRAJESH 0958726491 [jangraadvocate@gmail.com 06.06.2023 10-05-2023
1235/2023 SERVICES INDIA LTD VSJHANGRA
IPRADEEP KUMAR PATHAK
IOMP I COMM-TOYOTA FINANCIALRAJESH 0958726491  [jangraadvocate@gmail.com 06.06.2023 20-05-2023
1236/2023 SERVICES INDIA LTD VSJHANGRA
AMARJIT SINGH JADON
IOMP I COMM-TOYOTA FINANCIALRAJESH 9958726491  [jangraadvocate@gmail.com 06.06.2023 22-05-2023
1237/2023 SERVICES INDIA LTD VSJHANGRA
IMANIK KISAN SATPUTE
ICS COMM- 347/2023 AAROGYA INNOVATIONSINAGESHWA 9818823289 [info@deyandkumhar.com 06.06.2023 02-06-2023
IPVT LTD VS ASHOK KUMARR KUMHAR
I& ORS
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OMP I COMM SHARE SAMADHAN LTD VSSIDDHARTH 9871131856 [sidiyero4@gamil.com 06.06.2023  [3-06-2023

1233/2023 IRAVINDRA KAYTAL A IYER

ICS (COMM)/348/2023 |CENTRAL BANK OF INDIAHARDIK 90999968277 |HARDIKBEDI20@GMAIL.COM [06.06.2023 05.06.2023
IVS BRIOSO VENTURE BEDI

lomp comm- 39/2023 IBINTU SINGH VS[RAHUL 9997083039 jadvrahulgz@gmail.com 06.06.2023 5-6-2023
IMAHINDRA & MAHINDRAKUMAR
[FINANCE SERVICES LTD

[EX.(COMM) 201/2023 |AAPKA HUMDUM SOLUTION|YATIKA INOT INOT PROVIDED 08.06.2023  [27.05.2023
IVS ARVIND KUMAR ICHAUDHAR [PROVIDED

Y

ICS COMM- 364/2023 AXIS BANK VS RAJESHANUPAM 0654926809 |JANUPAMJSINGH@GMAIL.COM|08.06.2023 03.06.2023
[KUMAR ISINGH

ICS COMM- 363/2023 ICANARA BANK VS PREETIRITU 0873706792 |RITUMISHRA.ADVOCATE@GM [08.06.2023 03.06.2023
JAIN IMISHRA AIL.COM

ICS COMM- 367/2023 ICANARA BANK VSRITU 9873706792 |RITUMISHRA.ADVOCATE@GM [08.06.2023 03.06.2023
SUKHVINDER SINGH IMISHRA AIL.COM

OMP(I) IDFC FIRST BANK VSSANJEEV  [8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023 [05.06.2023

(COMM)1286/2023 ICHANDRA KANT IPATHAK IM

OMP(I) IDFC FIRST BANK VS BITTU[SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023 05.06.2023

(COMM)1285/2023 IBRIJ IPATHAK IM

OMP(I) ICICI BANK LTD VS ASIFSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023 05.06.2023

(COMM)1284/2023 IBUDDHU KHAN IPATHAK M

OMP(I) ICICI BANK LTD VS BHARAT|ISANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023 05.06.2023

(COMM)1283/2023 IBALI PATHAK IM

OMP(I) IDFC FIRST BANK VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023 05.06.2023

(COMM)1287/2023 IDHEERAJ KUMAR YADAV [PATHAK IM
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ICS COMM- 368/2023 SIDMAN INDUSTRIES VSANUJJAIN (9310643421 JANUJJAIN60@GMAIL.COM 08.06.2023 02.05.2023
IAARPEE LOGISTRICS
IOMP (COMM.)/42/2023 SHRI SUNIL SINGH VsPHYSICAL [N/A IN/A 09.06.2023 27.02.2023
[KOTAK MAHINDRA PRIMEFILE NOT
ILTD. RECIEVED
Misc DJ/96/2023 INITIN KAPOOR Vs HDFCPHYSICAL [N/A IN/A 09.06.2023 26.05.2023
IBANK LTD IFILE NOT
RECIEVED
Misc DJ/97/2023 SHAILESH SINGHPHYSICAL [N/A IN/A 09.06.2023 17.03.2023
[PROPRIETOR M/S[FILE NOT]
WESOURCE Vs M/S KBPLRECIEVED
INFRASTRUCTURE PVT LTD
[Execution IM/S KOTAK MAHINDRAPHYSICAL [N/A IN/A 09.06.2023 06.04.2023
(Comm.)/203/2023 IBANK LTD. VS[FILE NOT]
IGURPREETESH SINGHRECIEVED
IMAINI
[Execution [HDFC BANK LTD Vs MANISH[PHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(Comm.)/204/2023 IBHARDWAJ IFILE NOT]
RECIEVED
[Execution [HDFC BANK LTD Vs MOHITPHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(Comm.)/205/2023 [KUMAR KAIN IFILE NOT]
RECIEVED
[Execution [KOTAK MAHINDRA PRIMEPHYSICAL [N/A IN/A 09.06.2023 27.05.2023
(Comm.)/206/2023 ILTD. Vs CONCERTBOOSTFILE NOT|
[EVENTS PVT LTD RECIEVED
[Execution [RULOANS DISTRIBUTION|PHYSICAL [N/A IN/A 09.06.2023 27.05.2023
(Comm.)/208/2023 SERVICES PRIVATEFFILE NOT]
ILIMITED Vs OXYZORECIEVED
IFINANCIAL SERVICES;
[Execution HDFC BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 24.05.2023
(Comm.)/209/2023 [RICHARD KISKU IFILE NOT]
RECIEVED
[Execution HDFC BANK LTD Vs AJAY|PHYSICAL [N/A IN/A 09.06.2023 24.05.2023
(Comm.)/210/2023 [KUMAR VERMA IFILE NOT]
RECIEVED
[Execution IMEENA  TANWAR  SOLEPHYSICAL [N/A IN/A 09.06.2023 23.05.2023
(Comm.)/211/2023 [PROPRIETOR OF JBM[FILE NOT
ICONSUTRUCTIONS CO. VSRECIEVED
IMUNICIPAL CORPORATIO
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[Execution IKOTAK MAHINDRA PRIMEPHYSICAL [N/A IN/A 09.06.2023 12.05.2023
(Comm.)/212/2023 ILTD. Vs VARSHA R IFILE NOT]
RECIEVED
[Execution [HDB FINANCIAL SERVICESPHYSICAL [N/A IN/A 09.06.2023 12.04.2023
(Comm.)/215/2023 Vs ANURAG KUMAR IFILE NOT
RECIEVED
[Execution IM/S EQUITAS SMALLPHYSICAL [N/A IN/A 09.06.2023 13.02.2023
(Comm.)/217/2023 [IFINANCE BANK LTD. VSFILE NOT
IDILEEP CHAUHAN RECIEVED
[Execution [HDB FINANCIAL SERVICES[PHYSICAL [N/A IN/A 09.06.2023 17.01.2023
(Comm.)/218/2023 Vs HARISH KUMAR FILE  NOT]|
RECIEVED
[Execution [HDB FINANCIAL SERVICES[PHYSICAL [N/A IN/A 09.06.2023 17.01.2023
(Comm.)/219/2023 Vs MOHAN DEI IFILE NOT]
RECIEVED
[Execution TOYOTA FINANCIALPHYSICAL [N/A IN/A 09.06.2023 17.01.2023
(Comm.)/220/2023 SERVICES INDIA LTD. VSFILE NOT
IDVIJENDRA KUMAR SINGH [RECIEVED
[Execution [KOTAK MAHINDRA PRIMEPHYSICAL [N/A IN/A 09.06.2023 25.11.2022
(Comm.)/221/2023 ILTD. Vs SUNIL S/O TRILOKI[FILE NOT
ICHAND RECIEVED
[Execution IAXTS BANK LTD Vs[PHYSICAL [N/A IN/A 09.06.2023 10.10.2022
(Comm.)/222/2023 ISUSHANT KUMAR THAKUR [FILE NOT|
RECIEVED
[Execution AXIS BANK LTD Vs RAJUPHYSICAL [N/A IN/A 09.06.2023 10.10.2022
(Comm.)/223/2023 [KUMAR SHARMA IFILE NOT]
RECIEVED
[Execution AXIS BANK LTD Vs RISHIPHYSICAL [N/A IN/A 09.06.2023 10.10.2022
(Comm.)/224/2023 RAJ SOOD [FILE  NOT|
RECIEVED
[Execution IAXIS BANK LTD Vs KARAN [PHYSICAL [N/A IN/A 09.06.2023 10.10.2022
(Comm.)/225/2023 SINGH IFILE NOT]
RECIEVED
[Execution IAXIS BANK LTD Vs SONU [PHYSICAL [N/A IN/A 09.06.2023  [30.09.2022
(Comm.)/226/2023 [KUMAR IFILE NOT]

RECIEVED
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[Execution AXIS BANK LTD Vs NIMAPHYSICAL [N/A IN/A 09.06.2023  [30.09.2022
(Comm.)/227/2023 MTHENDUP BHUTIA IFILE NOT]
RECIEVED
[Execution IAXIS BANK LTD Vs PARAG [PHYSICAL [N/A IN/A 09.06.2023 130.09.2022
(Comm.)/228/2023 IDILWARIA IFILE NOT]
RECIEVED
[Execution IAXIS BANK LTD VsPHYSICAL [N/A IN/A 09.06.2023 130.09.2022
(Comm.)/229/2023 [PRIYANKA THUKRAL IFILE NOT
RECIEVED
[Execution IAXIS BANK LTD Vs RUBALPPHYSICAL [N/A IN/A 09.06.2023 04.08.2022
(Comm.)/230/2023 IVERMA [FILE  NOT|
RECIEVED
[Execution IAXIS BANK LTD Vs IMRAN|PHYSICAL [N/A IN/A 09.06.2023 03.08.2022
(Comm.)/231/2023 IKHAN IFILE NOT]
RECIEVED
[Execution [KOTAK MAHINDRA PRIMEPHYSICAL [N/A IN/A 09.06.2023 10.05.2022
(Comm.)/232/2023 ILTD. Vs SUNIL IFILE NOT]
RECIEVED
[Execution IM/S KOTAK MAHINDRAPHYSICAL [N/A IN/A 09.06.2023  |06.04.2022
(Comm.)/233/2023 IBANK LTD. Vs ANAND [FILE NOT)
[HANDA RECIEVED
ICS (COMM)/371/2023 |CANARA BANK Vs RAMRITU 0873706792 |RITUMISHRA.ADVOCATE@GM [09.06.2023 09.06.2023
[IKUMAR AND ANR IMISHRA JAIL.COM
ICS (COMM)/372/2023 |KRATO HEALTHCARE INDIAVASEEM 0718443188 |[VASEEM.LAW2002@GMAIL.CO [09.06.2023 06.06.2023
IPVT. LTD. Vs ESI HOSPITAL MIAN M
ICS (COMM)/373/2023 |STATE BANK OF INDIA VsR.K.SINHA [9811255573 JADVOCATESINHA@REDIFFMA |09.06.2023 06.06.2023
IM/S KALAWATI] [L.COM
[ENTERPRISES THROUGH
TS PROPRIETOR AMIT]
ICS (COMM)/374/2023 |STATE BANK OF INDIA VsSHALINI 0899408618 |SHALINIADVOCATE@GMAIL.C [09.06.2023 05.06.2023
ISIBIN THOMAS [UPADHYAY OM
ICS (COMM)/375/2023 [FFCO MC CROP SCIENCESHUBHAM [9407223688 [SUBHAMSAIGAL0o6@GMAIL.C009.06.2023 01.06.2023
IPRIVATE LIMITED VS[SAIGAL M
[RECKON CROP C
|KOMPALLY THROUGH ITS
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ICS (COMM)/377/2023

Petitioner Name VS RespondentAdvocate
Name

IFFCO MC CROP SCIENCESHUBHAM
IPRIVATE LIMITED Vs[SAIGAL

ILAKSHMI FERTILISERS
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0407223688
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SUBHAMSAIGALo6@GMAIL.CO|
IM
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Registration

09.06.2023
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01.06.2023

ICS (COMM)/378/2023

IFFCO MC CROP SCIENCESHUBHAM
IPRIVATE LIMITED VS[SAIGAL
JAUGALU AGRO|
IFERTILIZER THROUGH ITS|

0407223688

SUBHAMSAIGAL06 @GMAIL.CO|
IM

09.06.2023

01.06.2023

ICS (COMM)/384/2023

IRANJEET KUMAR SINGH VsPHYSICAL
ZHAGENDER YADAV IFILE NOTj
RECIEVED

N/A

N/A

09.06.2023

01.04.2023

ICS (COMM)/386/2023

IMR. AMIT MEHTA Vs MR.PHYSICAL
[ROMIL KURYA IFILE NOTj
RECIEVED

N/A

N/A

09.06.2023

17.03.2023

ICS (COMM)/388/2023

[UNION BANK OF INDIA VsPHYSICAL
AAVROLI GARMENTS ANDIFILE NOTj
ANRTHROUGH ITSRECIEVED
IPROPRIETOR ASHWINI

IN/A

IN/A

09.06.2023

24.11.2022

ICS (COMM)/389/2023

IMS. MODERN WUDTECH|PHYSICAL
INDUSTRIES Vs MS.FILE NOT]
SIMPLEX RECIEVED
INFRASTRUCTURES LTD.

N/A

N/A

09.06.2023

21.11.2022

ICS (COMM)/392/2023

IBIOMEDICON SERVICES IPHYSICAL
IPVT LTD Vs ALLIANCEFILE NOTj
IBIOMEDICA PVT LTD ANDRECIEVED
ANR

N/A

IN/A

09.06.2023

20.08.2022

ICS (COMM)/393/2023

MG[PHYSICAL
IFILE NOTj
RECIEVED

AMRIT KUMAR Vs
IPREMIUM LTD

N/A

IN/A

09.06.2023

08.07.2022

ICS (COMM)/394/2023

ISANJAY GUPTA Vs FOCUSPHYSICAL
IMAGING AND RESEARCHIFILE NOTj
ICENTRE PRIVATE LIMITED RECIEVED

N/A

N/A

09.06.2023

01.07.2022

ICS (COMM)/395/2023

IDBI BANK LIMITED Vs[PHYSICAL
INASEEM AHMED IFILE NOTj
RECIEVED

N/A

N/A

09.06.2023

02.06.2022

IOMP
(COMM.)/1293/2023

@),

IHDFC BANK
SATHISH KV

LTD  VSsSANJEEV

PATHAK

8285002845

LITIGATION@SRCSLEGAL.CO
IM

09.06.2023

00.06.2023

IOMP
(COMM.)/1294/2023

@),

IHDFC BANK LTD Vs GOVIND[PHYSICAL
SUKHLAL 1851 IFILE NOT]
RECIEVED

N/A

N/A

09.06.2023

09.06.2023
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IOMP (DIDFC FIRST BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 05.06.2023
(COMM.)/1295/2023 IMOHD CHAND 6599 IFILE NOT]

RECIEVED
IOMP (DIDFC FIRST BANK LTD VsPHYSICAL [N/A IN/A 09.06.2023 05.06.2023
(COMM.)/1296/2023 IMADHYAM KUMAR SINGH[FILE NOT]

6967 RECIEVED

IOMP (DIDFC FIRST BANK LTD VsPHYSICAL [N/A IN/A 09.06.2023 05.06.2023
(COMM.)/1297/2023 [HARVIR SINGH 3817 IFILE NOT]

RECIEVED
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 05.06.2023
(COMM.)/1298/2023 IGUDDU KUMAR 1392 IPATHAK IM
IOMP (DIKOTAK MAHINDRA BANK VsPARV 0643646534 |[PARV.MAHAJAN00O7@GMAIL.C [09.06.2023 03.06.2023
(COMM.)/1299/2023 IRAMKARAN YADAV IMAHAJAN OM
IOMP (DIDFC FIRST BANK LTD VsPHYSICAL [N/A IN/A 09.06.2023 20.05.2023
(COMM.)/1300/2023 IMANISH NAGAR 8073 IFILE NOT]

RECIEVED
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 03.06.2023
(COMM.)/1301/2023 IMD SAFIK 8700 PATHAK IM
OMP (DIDFC FIRST BANK LTD VSSANJEEV (8285002845 |LITIGATION@SRCSLEGAL.CO [09.06.2023 03.06.2023
(COMM.)/1302/2023 IPAPPU LALA 0410 IPATHAK IM
IOMP (IDIKOTAK MAHINDRA BANK Vs[PARV 0643646534 |PARV.MAHAJAN007@GMAIL.C[09.06.2023 03.06.2023
(COMM.)/1303/2023 INAVEEN JAIN IMAHAJAN OM
IOMP (DIKOTAK MAHINDRA BANK Vs[PARV 0643646534 [PARV.MAHAJAN007@GMAIL.C |09.06.2023 03.06.2023
(COMM.)/1304/2023 IGAURAV TIWARI IMAHAJAN OM
IOMP (DIKOTAK MAHINDRA BANK VsPARV 0643646534 [PARV.MAHAJAN00O7@GMAIL.C [09.06.2023 03.06.2023
(COMM.)/1305/2023 IANIL KUMAR 660 IMAHAJAN OM
IOMP (DIDFC FIRST BANK LTD VsPHYSICAL [N/A IN/A 09.06.2023 03.06.2023
(COMM.)/1306/2023 IABHISHEK UMESH 8187 IFILE NOT

RECIEVED
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IOMP (DIDFC FIRST BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 03.06.2023
(COMM.)/1307/2023 SHARUKH MANSOORI 2464 [FILE NOT]

RECIEVED
IOMP (DIDFC FIRST BANK LTD VsPHYSICAL [N/A IN/A 09.06.2023 03.06.2023
(COMM.)/1308/2023 VAKEEL JAMEEL 0033 IFILE NOT]

RECIEVED
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO 09.06.2023 02.06.2023
(COMM.)/1309/2023 IVIKAS NETRAPALSINGH|PATHAK IM

0168

OMP (DKOTAK MAHINDRA BANK VsPHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(COMM.)/1310/2023 IAJAD IFILE NOT]

RECIEVED
IOMP (DKOTAK MAHINDRA BANK VsPHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(COMM.)/1311/2023 IALATAF HANDLOOM IFILE NOT]

RECIEVED
IOMP (DKOTAK MAHINDRA BANK VsPHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(COMM.)/1312/2023 ISUNEEL IFILE NOT]

RECIEVED
OMP (DIDFC FIRST BANK LTD VsPHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(COMM.)/1313/2023 IVISHNU KUMAR 5381 IFILE NOT]|

RECIEVED
OMP (DIDFC FIRST BANK LTD VSSANJEEV (8285002845 |LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1314/2023 IAAMIR NIJAMUDDIN 7987 [PATHAK IM
IOMP (DIDFC FIRST BANK LTD Vs R SSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1315/2023 ILOGISTICS 3260 IPATHAK IM
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1316/2023 SHAHID KHAN 8264 IPATHAK IM
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1317/2023 ISARITA BITTU 3211 PATHAK IM
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1318/2023 YASH MOTORS ANDPPATHAK IM

TRANSPORTS 6354
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IOMP (IDIKOTAK MAHINDRA BANK Vs[PARV 0643646534 |PARV.MAHAJAN007@GMAIL.C[09.06.2023 01.06.2023
(COMM.)/1319/2023 IMK ROADLINES 720 IMAHAJAN OM
IOMP (DKOTAK MAHINDRA BANK Vs[PARV 0643646534 |PARV.MAHAJAN007@GMAIL.C[09.06.2023 01.06.2023
(COMM.)/1320/2023 IARWINDER SINGH IMAHAJAN OM
IOMP (DKOTAK MAHINDRA BANK Vs[PARV 0643646534 |PARV.MAHAJAN007@GMAIL.C [09.06.2023 01.06.2023
(COMM.)/1321/2023 IMONU KUMAR IMAHAJAN OM
OMP (DIDFC FIRST BANK LTD VSSANJEEV (8285002845 |LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1322/2023 SHREE BALAJI TRADING CO[PATHAK M
3588

IOMP (DIDFC FIRST BANK LTD VsPHYSICAL [N/A IN/A 09.06.2023 01.06.2023
(COMM.)/1323/2023 SHIVAM RAJKUMAR 3566 [FILE NOT]

RECIEVED
IOMP (DHDFC BANK LTD Vs NEETU [SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 130.05.2023
(COMM.)/1324/2023 BINDAL 3038 PATHAK IM
OMP (DHDFC BANK LTD Vs VINEETPHYSICAL [N/A IN/A 09.06.2023  [30.05.2023
(COMM.)/1325/2023 YADAV IFILE NOT]

RECIEVED
IOMP (DHDFC BANK LTD Vs AZHARPHYSICAL [N/A IN/A 09.06.2023 29.05.2023
(COMM.)/1326/2023 7590 IFILE NOT

RECIEVED
IOMP (DHDFC BANK LTD Vs MANISHPHYSICAL [N/A IN/A 09.06.2023 29.05.2023
(COMM.)/1327/2023 TANGAR 8902 IFILE NOT]

RECIEVED
IOMP (DHDFC BANK LTD VsPHYSICAL [N/A IN/A 09.06.2023 29.05.2023
(COMM.)/1328/2023 HEMANT KUMAR NISHADFILE NOT]

6395 RECIEVED

IOMP (DHDFC BANK LTD Vs MANSISANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 20.05.2023
(COMM.)/1329/2023 ARORA PATHAK IM
IOMP (DHDFC BANK LTD Vs AKHIL [SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 20.05.2023
(COMM.)/1330/2023 SHARMA 6620 PATHAK IM
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IOMP (DHDFC BANK LTD Vs PAWAN [SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 20.05.2023
(COMM.)/1331/2023 INAGAR 6731 IPATHAK IM
IOMP (DHDFC BANK LTD Vs RAKESHPHYSICAL [N/A IN/A 09.06.2023 27.05.2023
(COMM.)/1332/2023 UMAR OJHA 4056 IFILE NOT]

RECIEVED
IOMP (DIYES BANK LTD Vs ANOOPPHYSICAL [N/A IN/A 09.06.2023 25.05.2023
(COMM.)/1333/2023 [KUMAR 8710 IFILE NOT]

RECIEVED
OMP (IDIYES BANK LTD Vs RAMISANJEEV [8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 25.05.2023
(COMM.)/1334/2023 [PRAKASH 9909 [PATHAK M
IOMP (DKOTAK MAHINDRA BANK Vs[PARV 0643646534 |PARV.MAHAJAN007@GMAIL.C [09.06.2023 23.05.2023
(COMM.)/1335/2023 ISIKANDAR AZAM IMAHAJAN OM
IOMP (DIKOTAK MAHINDRA BANK VsPARV 0643646534 [PARV.MAHAJAN0O7@GMAIL.C [09.06.2023 23.05.2023
(COMM.)/1337/2023 [RAMESH CHANDRA SAINI [MAHAJAN OM
OMP (DIYES BANK LTD Vs JAIPHYSICAL [N/A IN/A 09.06.2023 23.05.2023
(COMM.)/1340/2023 IBHAGWAN 1987 IFILE NOT]|

RECIEVED
IOMP (DJAXIS BANK Vs RAJ KUMAR |MAYANK 0873347330 [MAYANK MAHAJANO5@YAHO[09.06.2023 22.05.2023
(COMM.)/1341/2023 IMAHAJAN 0.COM
IOMP (MITOYOTA FINANCIALPHYSICAL [N/A IN/A 09.06.2023 22.05.2023
(COMM.)/1342/2023 SERVICES INDIA LTD VSsFILE NOT]

IABHINAB KALITA RECIEVED

IOMP (DIKOTAK MAHINDRA BANK Vs[PARV 0643646534 [PARV.MAHAJAN007@GMAIL.C |09.06.2023 20.05.2023
(COMM.)/1343/2023 IRANAPRATAP SINGH IMAHAJAN OM
IOMP (DIKOTAK MAHINDRA BANK VsPARV 0643646534 [PARV.MAHAJAN00O7@GMAIL.C [09.06.2023 20.05.2023
(COMM.)/1345/2023 SHIVENDRA KUMAR IMAHAJAN OM
IOMP (DIKOTAK MAHINDRA BANK VsPARV 0643646534 [PARV.MAHAJAN0O7@GMAIL.C [09.06.2023 20.05.2023
(COMM.)/1346/2023 SHAMSHAD ALI IMAHAJAN OM
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IOMP (IDIKOTAK MAHINDRA BANK Vs[PARV 0643646534 |PARV.MAHAJAN007@GMAIL.C[09.06.2023 20.05.2023
(COMM.)/1348/2023 INAFEESULLA KHAN IMAHAJAN OM
IOMP (DKOTAK MAHINDRA BANK Vs[PARV 0643646534 |PARV.MAHAJAN007@GMAIL.C[09.06.2023 20.05.2023
(COMM.)/1350/2023 IVIRENDRA SINGH IMAHAJAN OM
IOMP (MIAXIS BANK LTD VSMAYANK 0873347330 |MAYANK_ MAHAJAN05@YAHO[09.06.2023 18.05.2023
(COMM.)/1351/2023 IDHARMCHAND IMAHAJAN 0.COM
OMP (D|YES BANK LTD Vs PARDEEPPHYSICAL [N/A IN/A 09.06.2023 18.05.2023
(COMM.)/1352/2023 IKUMAR 0954 [FILE NOT]
RECIEVED
IOMP (MIAXIS BANK LTD VsPHYSICAL |[N/A IN/A 09.06.2023 18.05.2023
(COMM.)/1353/2023 [RAJKUMAR GURJAR IFILE NOT]
RECIEVED
IOMP (DKOTAK MAHINDRA BANKMAYANK 0873347330 |[MAYANK_ MAHAJAN05@YAHO[09.06.2023 17.05.2023
(COMM.)/1354/2023 ILTD Vs AMEEK AHMAD IMAHAJAN 0.COM
OMP (ID)KOTAK MAHINDRA BANK VsPHYSICAL [N/A IN/A 09.06.2023 17.05.2023
(COMM.)/1355/2023 IDEVMANI PARJAPATI IFILE NOT
RECIEVED
IOMP (DITOYOTA FINANCIALIRAHUL 0013493108 |JADVOCATEASHOK.1@GMAIL.C [09.06.2023 09.05.2023
(COMM.)/1356/2023 SERVICES INDIA LTD VsBHARDWAJ OM
[IPARDEEP SHARMA
IOMP (MITOYOTA FINANCIALPHYSICAL [N/A IN/A 09.06.2023 06.05.2023
(COMM.)/1357/2023 SERVICES INDIA LTD VSsFILE NOT]
IVILAS KISAN RASAL RECIEVED
IOMP (DITOYOTA FINANCIALIRAHUL 0013493108 [ADVOCATEASHOK.1@GMAIL.C |09.06.2023 06.05.2023
(COMM.)/1358/2023 SERVICES INDIA LTD VsBHARDWAJ OM
INANA SADASHIV WAGH
IOMP (DITOYOTA FINANCIALRAHUL 0013493108 |JADVOCATEASHOK.1@GMAIL.C [09.06.2023 06.05.2023
(COMM.)/1360/2023 SERVICES INDIA LTD VsBHARDWAJ OM
IAMIT SINGH
IOMP (DITOYOTA FINANCIALRAHUL 0013493108 |ADVOCATEASHOK.1@GMAIL.C [09.06.2023 06.05.2023
(COMM.)/1361/2023 SERVICES INDIA LTD VsBHARDWAJ OM
JAKIR HUSSAIN
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IOMP (MITOYOTA 0013493108 |ADVOCATEASHOK.1@GMAIL.C [09.06.2023 06.05.2023
(COMM.)/1363/2023 SERVICES INDIA LTD VsBHARDWAJ OM
IBHANU PRATAP
IOMP (DKOTAK MAHINDRA BANK VsPHYSICAL [N/A IN/A 09.06.2023 02.05.2023
(COMM.)/1365/2023 IANKAJ KUMAR IFILE NOT]
RECIEVED
18 SH. SANDEEP[South [Execution IMANOJ NARANG Vs M/S MGIRahul 0818715666 |advocate_rahul@gmail.com 01-06-2023  [26.05.2023
YADAV (Comm)/182/2023 INFRA PRIVATE LTD ISood(P),
ICS (COMM)/332/2023 [|SAGAR RATNADEEPAK 0212406100 |deepmace@gmail.com 01-06-2023  [03.03.2023
IRESTAURANTS PVT LTD Vs KUMAR
IRATNA SAGARMAHAPATR
HOSPITALITY A(P),
ICS (COMM)/331/2023 |[M/S DELTA ON SYSTEM VsRAMAN 9891101198  [ramanrishi786@gmail.com 01-06-2023  [03.03.2023
IGAUTAM HELTHCARE RISHI
BHARDWAJ(
P)’
[Execution HDFC BANK LTD VSAMITA 9311851166  |gurmeet@gbalawoffices.com 02-06-2023  [27.05.2023
(Comm)/184/2023 YASHOVARDHAN GODHA [KUMARI(P),
ICS (COMM)/336/2023 [EXSOL ENERGY SYSTEM VsRAJESH 0871907794  |not given 02-06-2023  [31.05.2023
INARAIURAN CONTROLSKUMAR(P),
INDIA PVT LTD
Misc DJ/90/2023 [RAKESH SHARMA Vs|RAKESH 9911125245  |advocaterakeshsharma2006@gm [02-06-2023  [01.06.2023
ICANARA BANK SHARMA(P), Iail. com
Misc DJ/89/2023 [PREETI SHARMA VsRAKESH 9911125245  |advocaterakeshsharma2006@gm [02-06-2023  [01.06.2023
ICANARA BANK ISHARMA(P), Iail. com
ICS (COMM)/349/2023 |CANARA BANK Vs M/Sadvocate 8700759584 [advacatemathutalwar@gmail.com06-06-2023  |05.06.2023
IBHASKAR ROADLINES ANDmadhu
IORS tanwar(P),
ICS (COMM)/354/2023 |CANARA BANK VSRITU 9873706792 [Ritumishra.advocate@gmail.com [07-06-2023  [02.06.2023
SHUBHAM JAIN ISHARMA(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com l07-06-2023  [06.06.2023
(COMM)/1241/2023 [IPRAVIN KUMAR 3533 KUMAR(P),
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OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 l[litigation@sreslegal.com 07-06-2023  [06.06.2023
(COMM)/1242/2023 ISUNIL KUMAR 3465 KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 l[litigation@sreslegal.com 07-06-2023  [06.06.2023
(COMM)/1238/2023 IBAISLAINFRADEVELOPERS [KUMAR(P),

IPVITLTD 7384
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 l[litigation@sreslegal.com 07-06-2023  [06.06.2023
(COMM)/1240/2023 IAARTI KUMARI 3521 KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSSANJEEV 8285002845 |[litigation@srcslegal.com l07-06-2023  [06.06.2023
(COMM)/1239/2023 INAVIN RAN 6057 KUMAR(P),
[Execution ISBI CARDS ANDISANJAY 9810508115 [legumassociates@gmail.com 08-06-2023  [06.06.2023
(Comm)/199/2023 IPAYMENTSSERVICES KUMAR

ILIMITED Vs NADEEMISINGH(P),

IAHMAD
[Execution HDFC BANK LTD  VsSMANISHA [9958683230 [naveenkio1@gmail.com 08-06-2023  [29.04.2023
(Comm)/198/2023 IRAMESH JHA BARUAH(P),
[Execution [HDFC BANK LTD Vs SHOKINRAJEEV 9311022102  [ranjan.and.company@gmail.com [08-06-2023  [14.02.2023
(Comm)/197/2023 ALI KUMAR

RANJAN(P),

[Execution [HDFC BANK LTD Vs PANKAJISANJEEV (8285002845 [litigation@srcslegal.com 08-06-2023  [23.01.2023
(Comm)/196/2023 SHARMA KUMAR(P),
[Execution HDFC BANK LTD VSSANJEEV  [8285002845 |litigation@sreslegal.com 08-06-2023  [24.05.2023
(Comm)/200/2023 IDILSHAD AHMED [KUMAR(P),
IOMP (DIYES BANK LTD Vs ANITASANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023  [29.05.2023
(COMM)/1282/2023 IGAJRAJ 5566 KUMAR(P),
IOMP (DHDFC BANK LTD Vs ROHITISANJEEV 8285002845 [litigation@srcslegal.com 08-06-2023  [29.05.2023
(COMM)/1281/2023 [RAKESH KUMAR 3793 KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 08-06-2023  [29.05.2023
(COMM)/1279/2023 BIJENDRA NETRAPAL 4171 [KUMAR(P),
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OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 l[litigation@sreslegal.com 08-06-2023  [29.05.2023
(COMM)/1276/2023 RISHIPAL KUNDANLALKUMAR(P),

2908
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 l[litigation@sreslegal.com 08-06-2023  [29.05.2023
(COMM)/1265/2023 [UMESH GIRI 0209 KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 l[litigation@sreslegal.com 08-06-2023  [29.05.2023

(COMM)/1278/2023 ISAROJ GHANSHYAM 1642 [KUMAR(P),

OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 08-06-2023  [29.05.2024
(COMM)/1266/2023 SAURABH CHAUHAN 6915 [KUMAR(P),

IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 08-06-2023  [29.05.2024
(COMM)/1275/2023 VISHAL SHYAMDAS 0872  [KUMAR(P),

IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 08-06-2023  [29.05.2024
(COMM)/1267/2023 SHABUDDIN KUMAR(P),
IDEENMOHAMMAD 1644

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 l[litigation@sreslegal.com 08-06-2023  [29.05.2025
(COMM)/1268/2023 INEERU MANVIRSINGH 2010 KUMAR(P),

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 l[litigation@sreslegal.com 08-06-2023  [29.05.2025
(COMM)/1269/2023 IMANGLA PRASAD 6466 KUMAR(P),

OMP (IDIDFC FIRST BANK LTD VSSANJEEV  [8285002845 l[litigation@sreslegal.com 08-06-2023  [29.05.2025
(COMM)/1262/2023 JANAS SALIM 0598 [KUMAR(P),

IOMP (DIDFC FIRST BANK LIMITEDMAYANK 0873347330 |mayank_mahajanos@yahoo.com [08-06-2023  |02.06.2023
(COMM)/1263/2023 Vs SAHIL BHARDWAJ IMAHAJAN(P

s

IARB A(COMM)/3/2023 [NILU SUMAN AND ANR VsAVANISH 9810769286 |avanishkumar@bsklegal.org 08-06-2023  [08.06.2023
INDIA SHELTER FINANCEKUMAR(P),

ICORPORATION LTD
ICS (COMM)/366/2023 [PRITI SACHDEVAISHRAVAN (9650682928 unitedmark@unitedandunited.co |08-06-2023 [08.06.2023
[IPROPRIETOR JUGALKUMAR Im

IBAKERS Vs KGF BAKERS [BANSAL(P),
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OMP (DHDFC BANK LTD Vs HARSH [SANJEEV  [8285002845 [litigation@srcslegal.com 08-06-2023  [08.06.2023
(COMM)/1253/2023 IRANA 0434 KUMAR(P),
OMP (HDFC BANK LTD Vs SAISANJEEV  [8285002845 llitigation@sreslegal.com 08-06-2023  [08.06.2023
(COMM)/1254/2023 PA FINANCE 6973 KUMAR(P),
ICS (COMM)/365/2023 [UNION BANK OF INDIA VSSWEETY 0811786067 not given 08-06-2023  [24.11.2022
IMR AJIT ISOOD(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 08-06-2023  [08.06.2023
(COMM)/1280/2023 ISASHI KUMAR 6508 KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 08-06-2023  [08.06.2023
(COMM)/1277/2023 ISAGAR SHRIPAL 2992 KUMAR(P),
IOMP (DIKOTAK MAHINDRA BANK VslParv 0643646634 |parv.mahajanooy@gmail.com [08-06-2023 [08.06.2023
(COMM)/1264/2023 HRS CHEMICALS Mahajan(P),
OMP (DKOTAK MAHINDRA BANK VsParv 0643646634 |parv.mahajanooy@gmail.com [08-06-2023 [08.06.2023
(COMM)/1261/2023 SHAMBHU MAHTO IMahajan(P),
IOMP (DIKOTAK MAHINDRA BANK VslParv 0643646634 |parv.mahajanooy@gmail.com [08-06-2023 [08.06.2023
(COMM)/1260/2023 ISOHANVEER 390 Mahajan(P),
IOMP (DKOTAK MAHINDRA BANK VsParv 0643646634 |parv.mahajanooy@gmail.com [08-06-2023 [08.06.2023
(COMM)/1256/2023 IRAJESH KUMAR MISHRA [Mahajan(P),
OMP (DIKOTAK MAHINDRA BANK VsDIVYA 0643646634 [parv.mahajanoo7@gmail.com  [08-06-2023 [|08.06.2023
(COMM)/1258/2023 INAVEEN JAIN TALWANI(P)
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 08-06-2023  [08.06.2023
(COMM)/1259/2023 IGOPAL RAMA 9378 KUMAR(P),
IOMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 08-06-2023  [08.06.2023
(COMM)/1255/2023 SAGAR KUMAR 1719 KUMAR(P),
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OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 l[litigation@sreslegal.com 08-06-2023  [08.06.2023
(COMM)/1257/2023 SARVJEET NIWAS 2253 KUMAR(P),
ICS (COMM)/391/2023 |[SANJEEV GUPTA VSSHUBHAM 9899474884 [amitg.advocate@gmail.com 09-06-2023  [02.01.2023
JUVENILE IGUPTA(P),
INFRASTRUCTURE PVT LTD
ICS (COMM)/390/2023 |RAMKESH MEENA VS|LALIT 0811015744 [lkverma.associates@gmail.com [09-06-2023  [12.01.2023
TEJRAM KUMAR
IVERMA(P),
[Execution IFEDBANK FINANCIALANANJAY [78382377587 [mohitgadkariandco@gmail.com [09-06-2023  [27.04.2023
(Comm)/207/2023 SERVICES LIMITED  VsSINGH(P),
HARMONY KB
[Execution IM/S FEDBANK FUNANCIALJANANJAY (78382377587 mohitgadkariandco@gmail.com [09-06-2023  [27.04.2023
(Comm)/234/2023 SERVICES LTD Vs SANJEEV[SINGH(P),
IKUMAR GUPTA
ICS (COMM)/387/2023 [ICICI BANK Vs MANZOORPRASHANT (9818030800 [induslegalia@gmail.com 09-06-2023  [12.05.2023
IAHMAD KUMAR(P),
[Execution ICHOLAMANDALAM RAVI 0811252038 |advocatersgarg@gmail.com 09-06-2023  [17.05.2023
(Comm)/216/2023 INVESTMENT AND FINANCESHANKAR
ICOMPANY LTD Vs BHUDEV|GARG(P),
IPRAKSH
ICS (COMM)/385/2023 [UNION BANK OF INDIA VSQUAISAR [9350221670 [cosultdaanish@gmail.com 09-06-2023  [20.05.2023
IPAMMI BEGUMALI(P),
IPROPRIETOR OF MESSERS]
IPAMMI BEGUM DRY|
ICS (COMM)/376/2023 |[PARAMPREET SINGHDHARMEND (9999053414 [not given 09-06-2023  [23.05.2023
IAHUJA Vs COFFEE DAY[ER
IGLOBAL LTD ISHARMA(P),
IOMP (DIYES BANK LTD Vs AAKASH|SANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1367/2023 SHARMA 2233 KUMAR(P),
IOMP (DIYES BANK LTD Vs YASEEN|SANJEEV 8285002845 [litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1366/2023 ISAIFI 4099 KUMAR(P),
IOMP (DIYES BANK LTD Vs LOVESANJEEV 8285002845 [litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1362/2023 ISHARMA 3076 KUMAR(P),
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Advocate email id
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OMP (IDIYES BANK LTD Vs ANANDSANJEEV 8285002845 l[litigation@sreslegal.com 09-06-2023  [09.06.2023
(COMM)/1364/2023 IMISHRA 6073 KUMAR(P),
[Execution HDFC BANK LTD Vs NAAZANISH 0811452022 |anish_bhola17@yahoo.com 09-06-2023  [27.05.2023
(Comm)/214/2023 IKHAN BHOLA(P),
OMP (IDYES BANK LTD Vs HASAM|SANJEEV  [8285002845 |[litigation@sreslegal.com 09-06-2023  [09.06.2023
(COMM)/1359/2023 [KHURSHID AHMED KUMAR(P),
[Execution [HDFC BANK LTD  VsMANISHA (9958683230 [naveenkioi@gmail.com 09-06-2023  [30.05.2023
(Comm)/213/2023 IMOHAMMAD SOHAIL BARUAH(P),
ICS (COMM)/383/2023 [FFCO MC CROP SCIENCEShubham 9407233688 |shubhamsainalo6@gmail.com  [09-06-2023 [09.06.2023
IPRIVATE LIMITED VsfSaigal(P),
ILAKSHMI GANESH]
IAGENCIES THROUGH ITS]
ICS (COMM)/382/2023 [M/S NLMK INDIA SERVICERACHIT 0810654154 [rachitdevgun@gmail.com 09-06-2023  [08.06.2023
ICENTER PVT LTD Vs POSCODEVGUN(P),
IPOGGENAMP ELECTRICAL
STEEL PVT LTD
ICS (COMM)/381/2023 |ASHA PAWAR Vs GANESH |GURMEET (9818332432 [gmeetkapur@gmail.com 09-06-2023  [08.06.2023
KAUR
KAPUR(P),
ICS (COMM)/380/2023 [M/S HSN REALTY SERVICESINEERAJ 0868503030 |drjainlawfirm@gmail.com 09-06-2023  [09.06.2023
INDIA PVT LTD VSJAIN(P),
IAUSTRALIAN COUNCIL FOR|
IEDUCATIONAL RESEARCH]
ICS (COMM)/379/2023 WJYOTI SINGH Vs USHA RANISWAPNIL (9910206718 [legal@relegal.co.in 09-06-2023  [09.06.2023
JAIN IGAUR(P),
IOMP (DHDFC BANK LTD Vs NAVEEN|SANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1336/2023 KUMAR 6989 KUMAR(P),
IOMP (DHDFC BANK LTD Vs LALITISANJEEV 8285002845 [litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1347/2023 UMAR TAVAR 9852 KUMAR(P),
IOMP (DHDFC BANK LTD Vs SAHIL [SANJEEV 8285002845 [litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1339/2023 IARORA 8523 KUMAR(P),




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

OMP (DHDFC BANK LTD VSSANJEEV  [8285002845 llitigation@sreslegal.com 09-06-2023  [09.06.2023
(COMM)/1349/2023 SOURABH ARORA 8191 KUMAR(P),
OMP (DHDFC BANK LTD VSSANJEEV  [8285002845 llitigation@sreslegal.com 09-06-2023  [09.06.2023

(COMM)/1344/2023 INILAKANTHA MISHRA 1968 [KUMAR(P),

OMP (DHDFC BANK LTD Vs ANKIT [SANJEEV  [8285002845 [litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1338/2023 SHARMA KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1371/2023 INAVEEN KUMAR 7068 KUMAR(P),
IOMP (DKOTAK MAHINDRA PRIMERAJESH 9910577700  [krishankumar@gmail.com 09-06-2023  [09.06.2023
(COMM)/1370/2023 ILIMITED Vs RAM SHANKARJANGRA(P),

YADAV
IOMP (I)AYE FINANCE PVT LTD VSDEEPANKUR|9999925860 |deepankur@sondhipartners.com [09-06-2023 [02.12.2022
(COMM)/1369/2023 ISHIV KUMAR ISONDHI(P),
OMP (MITOYOTA FINANCIALRAJESH 9910577700  krishankumar@gmail.com 09-06-2023  [09.06.2023
(COMM)/1368/2023 SERVICES INDIA LTD VsKUMAR(P),

IBALVINDER SATPAL

19 SH. RAJEEV BANSALSouth [EX (COMM.)183/2023 [VASANTI SHARE BROKERSAANCHAL (8377088256 [admn@ablaw.in 01.06.2023 25.05.2023

ILTD. VS. SHUSHMA KAPUR [BASUR

OMP (DIDFC FIRST BANK VS.,SRCS 8285002845 [litigation@srceslegal.com 01.06.2023 27.05.2023
ICOMM.1181/2023 IBHAGVAN DAS (LEGAL)
IOMP (DIDFC FIRST BANK VS. KIRAN[SRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 27.05.2023
ICOMM.1182/2023 RAVINDER KUMAR (LEGAL)
IOMP (DIDFC FIRST BANK VS. VIJAY|SRCS 8285002845 [litigation@srcslegal.com 01.06.2023 27.05.2023
ICOMM.1183/2023 IBABU LAL (LEGAL)
IOMP (DIDFC FIRST BANK VS.SRCS 8285002845 [litigation@srcslegal.com 01.06.2023 27.05.2023

ICOMM.1185/2023 IMOHAMMAD ASIF (LEGAL)
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OMP (DIDFC FIRST BANK VS. ANILSSRCS 8285002845 [litigation@srcslegal.com 01.06.2023 27.05.2023

ICOMM.1190/2023 IKUMAR (LEGAL)

OMP (DIDFC FIRST BANK VS.,SRCS 8285002845 [litigation@srceslegal.com 01.06.2023 27.05.2023

ICOMM.1184/2023 SHYAMVEER MAHESH (LEGAL)

OMP (DIDFC FIRST BANK VS. NIKKISRCS 8285002845 [litigation@srceslegal.com 01.06.2023 27.05.2023

ICOMM.1180/2023 IRAVI SHANKAR (LEGAL)

OMP (DIDFC FIRST BANK VS.,SRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 27.05.2023

ICOMM.1179/2023 USHAL SATYANARAYAN [(LEGAL)

IOMP (DIDFC FIRST BANK VS.SRCS 8285002845 [litigation@srcslegal.com 01.06.2023 27.05.2023

ICOMM.1178/2023 SHAN BALRAM (LEGAL)

IOMP (DIKOTAK MAHINDRA BANKPARV 0643646534 |parv.mahajanooy@gmail.com  [01.06.2023 27.05.2023

ICOMM.1186/2023 IVS. MOHIT TEHLAN IMAHAJAN

OMP (DKOTAK MAHINDRA BANK[PARV 0643646534 |parv.mahajanooy@gmail.com  [01.06.2023 27.05.2023

ICOMM.1187/2023 IVS. BHURA BHURA IMAHAJAN

IOMP (DKOTAK MAHINDRA BANKPARV 0643646534 |parv.mahajanooy@gmail.com  [01.06.2023 27.05.2023

ICOMM.1188/2023 IVS. FRESH MILK IMAHAJAN

IOMP (IKOTAK MAHINDRA BANKPARV 0643646534 [parv.mahajanooy@gmail.com  [01.06.2023 27.05.2023

ICOMM.1189/2023 IVS. ABHISHEK BHADANA MAHAJAN

ICS (COMM.)339/23 I. KHATRI VS. AJAYMOHIT [Not available [Not available 02.06.2023 27.05.2023

TRADEMARK ODWANI ISHARMA

ICS (COMM.)338/23 [PNB VS. RINKU SHARMA ISUNAV INot available [Not available 02.06.2023 27.05.2023
RASTOGI

ICS (COMM.)337/23 IPNB VS. JOGENDER SINGH [SUNAV INot available [Not available 02.06.2023 27.05.2023
RASTOGI
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OMP (IKOTAK MAHINDRA BANKPARV 0643646534 [parv.mahajanooy@gmail.com [02.06.2023 27.05.2023

ICOMM.1200/2023 IVS. VINAY YADAV IMAHAJAN

OMP (DKOTAK MAHINDRA BANKPARV 0643646534 [parv.mahajanooy@gmail.com [02.06.2023 27.05.2023

ICOMM.1201/2023 IVS. RAVI SHANKAR GUPTA |[MAHAJAN

OMP (DKOTAK MAHINDRA BANKPARV 0643646534 [parv.mahajanooy7@gmail.com [02.06.2023 27.05.2023

ICOMM.1199/2023 IVS. M.K.ROADLINES IMAHAJAN

IMISC. DJ/92/23 SPENCER’S VS. SOBEK KRITIKA [Not available [Not available 02.06.2023 27.05.2023

IANGIRISH

OMP (DKOTAK MAHINDRA BANKPARV 9643646534 [parv.mahajanooy@gmail.com [03.06.2023 27.05.2023

ICOMM.1208/2023 IVS. BRAJESH KUMAR IMAHAJAN

IOMP (DIDFC FIRST BANK VS. SUNIL|SRCS 8285002845 [litigation@srcslegal.com 03.06.2023 27.05.2023

ICOMM.1209/2023 UMAR (LEGAL)

OMP (DIDFC FIRST BANK VS.SRCS 8285002845 [litigation@srcslegal.com 03.06.2023  [30.05.2023

ICOMM.1210/2023 ISAGAR SINGH (LEGAL)

ICS (COMM.)340/23 IFFCO-MC CROP VS. OMSHUBHAM (9407223688, [shubhamsaigal@jslaw.in 03.06.2023  [30.05.2023
IFERTILIZERS SAIGAL 8010270087 [siddharthjain@jslaw.in

ICS (COMM.)341/23 IFFCO-MC CROP VS. AGRISHUBHAM (9407223688, [shubhamsaigal@jslaw.in 03.06.2023  [30.05.2023
JUNCTION ISAIGAL 8010270087 [siddharthjain@jslaw.in

ICS (COMM.)342/23 IFFCO-MC CROP VS.,SHUBHAM (9407223688, [shubhamsaigal@jslaw.in 03.06.2023  [30.05.2023
[IPATIDAR KRISHI SEWASSAIGAL 8010270087 [siddharthjain@jslaw.in
IKENDRA

ICS (COMM.)343/23 TFFCO-MC CROP VS. SADICKSHUBHAM (9407223688, [shubhamsaigal@jslaw.in 03.06.2023  [30.05.2023
IAGRO SERVICE ISAIGAL 8010270087 [siddharthjain@jslaw.in

IOMP (DIDFC FIRST BANK VS.SRCS 8285002845 [litigation@srcslegal.com 05.06.2023 30.05.2023

ICOMM.1223/2023 INAVEEN KUMAR (LEGAL)
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OMP (DIDFC FIRST BANK VS.SRCS 8285002845 [litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1224/2023 SAIJUDDIN AJADI (LEGAL)
OMP (DIDFC FIRST BANK VS. SHRIISRCS 8285002845 [litigation@srceslegal.com 05.06.2023 30.05.2023
ICOMM.1225/2023 ISIDDHI VINAYAK (LEGAL)
OMP (DIDFC FIRST BANK VS.SRCS 8285002845 [litigation@srceslegal.com 05.06.2023 30.05.2023
ICOMM.1226/2023 IBAIJNATH SAMPATH (LEGAL)
OMP (DIIDFC FIRST BANKISRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 130.05.2023
ICOMM.1227/2023 'VS.UMESH CHANDRA SONI |[(LEGAL)
IOMP (DIDFC FIRST BANK VS. MD.SRCS 8285002845 [litigation@srcslegal.com 05.06.2023 130.05.2023
ICOMM.1228/2023 RIZWAN (LEGAL)
IOMP (DIDFC FIRST BANK VS.SRCS 8285002845 [litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1229/2023 JAIBIR SUDESH KUMAR (LEGAL)
OMP (DIDFC FIRST BANK VS.SRCS 8285002845 [litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1230/2023 INAUSHAD SALIM (LEGAL)
OMP (DIIDFC FIRST BANK VS. BABY|SRCS 8285002845 [litigation@srceslegal.com 05.06.2023 30.05.2023
ICOMM.1221/2023 JHA (LEGAL)
ICS (COMM.)350/23 IDEL TRADESANDEEP (9999668878 faor@sandeepjindal.in 06.06.2023 06.06.2023
INTERNATIONAL PRIVATEJINDAL
ILIMITED VS. ALARIC LIFE
ISCIENCES PRIVATE
ICS (COMM.)351/23 TO HEALTHCARE INDIAVASEEM 0718443188 |Phy. File Not available 06.06.2023 06.06.2023
'VT. LTD. VS.MIAN
DELWAL HOSPITAL &
JUROLOGY CENTRE
[EX (COMM.)191/2023 [M/S KOTAK MAHINDRAAJAY UPPAL [Not available [Phy. File Not available 07.06.2023 02.06.2023
IPRIME LIMITED Vs. ROHIT]
TOMAR
[EX (COMM.)192/2023 [HDFC BANK LTD Vs. ANITAANISH INot available [Phy. File Not available 07.06.2023 31.05.2023
IBRAHAMPAL BHOLA




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

[EX (COMM.)193/2023 |CHOLAMANDALAM IDEEPANKUR|Not available [Phy. File Not available 07.06.2023 26.05.2023
INVESTMENT AND FINANCESONDHI
ICOMPANYLTD. Vs,
INARENDER SINGH SAINI
[EX (COMM.)194/2023 |AU SMALL FINANCE BANKABID INot available [Phy. File Not available 07.06.2023 18.05.2023
ILTD. VS. NTHAR S SINGH IAHMAD
[EX (COMM.)195/2023 [DOST FINCAP PVT LTD Vs.BANKE INot available [Phy. File Not available 07.06.2023 10.05.2023
IKAMALJEET BIHARI
ISHARMA
ICS (COMM.)356/23 IPRUSTEL LIVING PVT LTD{DIPESH [Not available [Phy. File Not available 07.06.2023 06.06.2023
IVs. PRAMOD GUPTA ISHARMA
ICS (COMM.)360/23 IRAHUL GROVER Vs. COSMICAYUSH [Not available [Phy. File Not available 07.06.2023 27.04.2023
IMOTORS INDIABHATIA
IPRIVATELIMITED
IOMP (DIKOTAK MAHIDNRA BANKPARV 0643646534 |parv.mahajanooy@gmail.com [07.06.2023 07.06.2023
ICOMM.1243/2023 IVs. DAGAR ENTERPRISES IMAHAJAN
OMP (DIDFC FIRST BANK LTD Vs.SRCS 8285002845 [litigation@srcslegal.com 07.06.2023 07.06.2023
ICOMM.1244/2023 IPUSPENDRA KRAPAL (LEGAL)
OMP (DIIDFC FIRST BANK LTD Vs. JP[SRCS 8285002845 [litigation@srceslegal.com 07.06.2023 03.06.2023
ICOMM.1245/2023 TRANSPORT (LEGAL)
OMP (DIDFC FIRST BANK LTD Vs.SRCS 8285002845 [litigation@srceslegal.com 07.06.2023 07.06.2023
ICOMM.1246/2023 IMANISH AGARWAL (LEGAL)
IOMP (DIDFC FIRST BANK LTD Vs.SRCS 8285002845 |[litigation@srcslegal.com 07.06.2023 07.06.2023
ICOMM.1247/2023 AJAY JAI (LEGAL)
IOMP (DIDFC FIRST BANK LTD Vs.SRCS 8285002845 [litigation@srcslegal.com 07.06.2023 07.06.2023
ICOMM.1248/2023 ISURESH RAI (LEGAL)
IOMP (DIDFC FIRST BANK LTD Vs.SRCS 8285002845 [litigation@srcslegal.com 07.06.2023 03.06.2023
ICOMM.1249/2023 IASHRAFUL AKHLAQ (LEGAL)
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OMP (I)[YES BANK LTD Vs. PRAVEENISANJEEV  |[Not available [Phy. File Not available 07.06.2023 20.05.2023
ICOMM.1250/2023 HARMA KUMAR
OMP (MITOYOTA FINANCIALRAHUL INot available [Phy. File Not available 07.06.2023 22.05.2023
ICOMM.1251/2023 ERVICES INDIA LTD Vs.,BHARDWAJ
RA TOURIST SERVICE
OMP (MTOYOTA FINANCIALRAHUL INot available [Phy. File Not available 07.06.2023 22.05.2023
ICOMM.1252/2023 SERVICES INDIA LTD Vs.,BHARDWAJ
IGANESHDATTATREY MORE
ICS (COMM)357/23 IGX GLASS SALES ANDRAJDEEP [Notavailable [Phy. File Not available 07.06.2023 05.06.2023
SERVICES LTD Vs.JRAO
ISKIPPERPROPERTIES
IPRIVATE LIMITED
ICS (COMM)358/23 [UNION BANK OF INDIA Vs.QUAISAR  [Not available [Phy. File Not available 07.06.2023 20.05.2023
IALOK KUMARALI
ICHOUDHARYPROPRIETOR
IOF MESSERS WELL CARE
ICS (COMM)359/23 [UNION BANK OF INDIA Vs.QUAISAR  [Not available [Phy. File Not available 07.06.2023 20.05.2023
IAMRENDER KUMARALI
IPROPRIETOROF MESSERS]
[KUMAR GENERAL STORE
ICS (COMM.)355/23 FFCO-MC CROP VS. IFFDCSHUBHAM (9407223688, Ehubhamsaigal@jslaw.in 07.06.2023 07.06.2023
SK PIRGAIN KUTUBGANJ [SAIGAL 8010270087 [siddharthjain@jslaw.in
OMP (MHDFC FIRST BANK VS.SRCS 8285002845 [litigation@srceslegal.com 08.06.2023  [06.06.2023
ICOMM.1272/2023 IRAHUL SHAMRA (LEGAL)
OMP (DHDFC FIRST BANK VS.SRCS 8285002845 [litigation@srceslegal.com 08.06.2023  [06.06.2023
ICOMM.1273/2023 JAMEEL AHMED (LEGAL)
IOMP (DHDFC FIRST BANKISRCS 8285002845 |[litigation@srcslegal.com 08.06.2023 06.06.2023
ICOMM.1274/2023 VS.VINEET KUMAR (LEGAL)
IOMP (DHDFC FIRST BANK VS.SRCS 8285002845 [litigation@srcslegal.com 09.06.2023 06.06.2023
ICOMM.1372/2023 IRAKESH PANDIT (LEGAL)
IOMP (DHDFC FIRST BANK VS.SRCS 8285002845 [litigation@srcslegal.com 09.06.2023 06.06.2023
COMM.1373/2023 DVENDER KUMAR (LEGAL)




S.No

District

Case No.

ICS (COMM.)396/23

Petitioner Name VS Respondent
Name

IPUNJAB NATIONAL BANK]
IVS. ARUN KUMAR SINGH

Advocate

INDRA
INARAIN

Advocate
Nobile
Number

0311824970

Advocate email id

associatenarayan29@gmail.com

Date
Registration

09.06.2023

ofDate of e-filing

05.06.2023

20

SH. LAL SINGH,
DISTRICT JUDGE

SOUTH-
[EAST

ICS (COMM)/531/2023

POLY MEDICURE LIMITED Vs
POLY MED ANALYTICAL
PRIVATE LIMITED

VAIBHAV
VUTTS(P),

lemail@vutts.com

02-06-2023

31.05.2023

ICS (COMM)/532/2023

ISRAIL KHAN PROP OF LEEVON|
[TAILORS

[UNION BANK OF INDIA VsSunil

IChoudhary(P)

b

02-06-2023

ICS (COMM)/545/2023

SANJIV GUPTA Vs M/S MAD
IOVER BURGERS

HEMANT
IMANJANI(P)

b

0818182925

lhemantmanjaniadv@gmail.com

06-06-2023

22.05.2023

ICS (COMM)/547/2023

STATE BANK OF INDIA Vs
RAMJIT SINGH KARDAM

DHARMEND
RA
SINGH(P),

8800784740

shubhi1673@gmail.com

06-06-2023

03.06.2023

ICS (COMM)/558/2023

ICANARA BANK Vs MEENAL

SANJEEV
ICHOPRA(P),

971114200

chopra6791@gmail.com

08-06-2023

16.05.2023

ICS (COMM)/566/2023

STATE BANK OF INDIA Vs MS
BALAJI ENTERPRISES
THROUGH ITS PROPRIETOR|
IMRS PRABHA JAIN

RANJAY
KUMAR
ISINHA(P),

0811255675

advocatesinha@rediffmail.com

08-06-2023

16.05.2023

ICS (COMM)/558/2023

ICANARA BANK Vs MEENAL

SANJEEV
CHOPRA(P),

0868213110

m

anilsinghandcompany@gmail.co

08-06-2023

03.06.2023

ICS (COMM)/566/2023

STATE BANK OF INDIA Vs MS
BALAJI ENTERPRISES
THROUGH ITS PROPRIETOR|
IMRS PRABHA JAIN

RANJAY
KUMAR
ISINHA(P),

981083379

jahanvi.w@gmail.com

08-06-2023

03.06.2023

ICS (COMM)/572/2023

IMR DHIRAJ PASSI Vs SAMSUNG;
DATA SYSTEMS INDIA PRIVATE|
LIMITED

Yahanvi
Worah(P),

9999802592

laliquasar11@gmail.com

08-06-2023

03.06.2023

21

IMS.
SINGH, DISSTRICT]
JUDGE

NEELAM|ISOUTH-

IEAST

ICS (COMM)/565/2023

IM/S VARUNA WAREHOUSING
PRIVATE LTD

SHRI RAHUL BHARDWAJ VsSH.

P.K
RAWAL

08100008623

INA

08-06-2023

07-06-2023

ICS (COMM)/564/2023

M/S DEE JAY INTERNATIONAL
THROUGH ITS PROP SH RISH]]
MEHRA Vs M/S COSMIQ

ISHIVA NAND
ISHARMA(P),

IAPPAREL AND  KNITWEAR|

0810057065

subhashtagra@gmial.com

08-06-2023

07-06-2023




S.No

District

Case No.

ICS (COMM)/563/2023

Petitioner Name VS Respondent
Name

IMERLIN BRANDS PVT LTD Vj|
INEW MODERN BAZAAR|
DEPARTMENTAL STORES PVT]
LTD

Advocate

HUBHAM(P

)

Advocate
Nobile
Number

0911411149

Advocate email id

lpushkarkhatana@gmail.com

Date
Registration

08-06-2023

ofDate of e-filing

07-06-2023

ICS (COMM)/551/2023

KIRORI MAL PREM CHAND
PVTLTD Vs STYLEPORT]
[FASHION PVTLTD

TUSHAR
IAGARWAL(P

’

9971371450

adv.tusharagarwalg2 @gmail.com

06-06-2023

05-06-2023

ICS (COMM)/562/2023

SHOP INTERIOR LLP Vs M/S]
PRECIOUS FURNITURE AND|
IORS

IMukesh
lkumar(P),

0711694968

lawyermukeshjha@gmail.com

08-06-2023

07-06-2023

ICS (COMM)/549/2023

ANU NAGPAL AND ORS Vj
SKANDHANSHI RETAIL PVT]
LTD

IMs.
IGAGANPREE

T
CHAWLA(P),

9873705051

lgagan @orionislegal.com

06-06-2023

05-06-2023

ICS (COMM)/550/2023

BHARAT BHUSHAN Vs M/S]
IGHIBS FACILITY AND ALLIED)
SERVICES PVT LTD

IMD. IDRISH

0811184744

lidrishasmi@gmail.com

06-06-2023

05-06-2023

ICS (COMM)/538/2023

IMS ARYAV GREEN ENERGY PVT]

INIRAJ

LTD Vs MS
IENGINEERS
(THROUGH ITS|

JACKSONKUMAR
LIMITEDMISHRA(P),

9312920092

nirajmishraadvocate@gmail.com

03-06-2023

02-06-2023

ICS (COMM)/536/2023

UITENDER GARG (Sole Prop o
IM/s JK Agencies)

PUNJAB NATIONAL BANK Vs[Indra

arain(P),

0311824970

associatenarayan29@gmail.com

02-06-2023

01-06-2023

ICS (COMM)/535/2023

SANJAY GUPTA
[KALKA TRADING COMPANY)

[UNION BANK OF INDIA VsSunil
(PROP  OFChoudhary(P)

b

9540009991

advlalitkumars700@gmail.com

02-06-2023

01-06-2023

ICS (COMM)/561/2023

VASTRANI EXPORT PRIVATE
LTD

VASHNV LACE CRAFT VSNEERAJ

KUMAR
ISINHA(P),

0891530401

neerajsinhags2@gmail.com

08-06-2023

07-06-2023

ICS (COMM)/554/2023

PASUPATI
SERVICES PVT LTD Vs
EQUIPMENTS SYSTEM LTD

SALES AN DIKUNAL
GB]

RAWAT(P),

9312012009

tokunalrawat@gmail.com

07-06-2023

06-06-2023

ICS (COMM)/560/2023

THE JAMMU AND KASHMIR|
BANK LTD Vs M/S FELCON|
[HOISERY AND ORS THOUGH
TS PROP MUNSHI MD

AMIT
IGUPTA(P),

0810224624

amitguptaadv366@gmail.com

08-06-2023

07-06-2023

ICS (COMM)/583/2023

SAMSUNG  DATA  SYSTEMS
INDIA PRIVATE LIMITED

IMR SURINDER PAL SINGH VsJahanvi

Worah(P),

0810183379

jananvi.w@gmail.com

08-06-2023

07-06-2023
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OF M/S KARISHMA|

IENTERPRISES

ICS (COMM)/586/2023 ANIS AHMED Vs SAMSUN 9911150016 09-06-2023  |08-06-2023
[DATA SYSTEMS INDIA PRIVATEAhmed(P),
LIMITED
22 SH. AJAY KUMARSOUTH- |[CS(COMM)/555/2023 IM/S SUDHIR POWER LTD VSAC 89902191465 [apexlegalnetwork@rediffmail.co [07-06-2023  [25-04-2023
JAIN [EAST IM/S  GVPR  ENGINEERINGDAVID(P), m
LIMITED
ICS (COMM)/556/2023 IGREENZ GARDEN SHOP VsPRACHI 0810240038 |prachivashisht@gmail.com 08-06-2023  [31-05-2023
IVALSONS TADELLOS VASHISHT
ICS (COMM)/567/2023 IM/S RR FLUID ENGINEERINGKeshri Kumar/g810337151 [keshrik@yahoo.com 08-06-2023  [23-05-2023
PRIVATE LTD Vs M/S RDEVIS
[ENGINEERS PRIVATE LIMITED
23 IMS. ANU GROVERSSOUTH- [Misc DJ/1158/2023 STATE BANK OF INDIA VsVARUN 0818365119 [VARUNCHANDIOK@GMAIL.CO[06-06-2023  [05/26/23
BALIGA [EAST [DHARMENDRA SHARMA ICHANDIOK( M
P)’
ICS (COMM)/529/2023 JAGRAN PRAKASHAN LTD VSJEEVESH [9811617186 [ADVNIHITDALMIA@GMAIL.CO[01-06-2023  [05/31/23
INTERGRAL UNIVERSITY IMEHTA(P), M
ICS (COMM)/528/2023 JAGRAN PRAKASHAN LTD VSJEEVESH (9811617186 [ADVNIHITDALMIA@GMAIL.COJ01-06-2023  |05/31/23
INOIDA INTERNATIONALMEHTA(P), M
[UNIVERSITY
ICS (COMM)/533/2023 [UNION BANK OF INDIA VsSunil 9540009991 [ADVLALITKUMAR5700@GMAI [02-06-2023  [06/01/23
ASHISH BHATIA PROP M/SChoudhary(P) L.COM
BHATIA TRADERS ,
ICS (COMM)/534/2023 IFFAT PARVEEN PROP FIX ANDMOHD. 0650868890 [NOT MENTIONED 02-06-2023  [06/01/23
IFINE SERVICES THROUGH SPA[SHADAN(P),
Vs THAPAR BUILDERS PVT LTD
ICS (COMM)/540/2023 IM/S PROFFER ITIMANEESH (9911315304 |ASCENTLAWFIRM@GMAIL.CO [03-06-2023 [06/02/23
ICONSULTANCY PVT LTD Vs M/SGUMBER(P), M
SHREE JI ENTERPRISES
EXECUTION ITATA MOTORS FINANCE LTD VsMANOJ 0811133644 [MANOJK.ADV@GMAIL.COM [03-06-2023 [06/02/23
(COMM)/311/2023 KLD CREATIONKUMAR(P),
INFRASTRUCTURE PVT LTD
ICS (COMM)/543/2023 STATE BANK OF INDIA Vs RAMIARVIND 0811317311  [ADVOCATEARVINDGUPTA@G [05-06-2023  [06/03/23
KUMAR CHADHA PROPRIETOR|GUPTA(P), IMAIL.COM
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EXECUTION PAWANJIT SINGH BAWA VsJYOTI 9990008499 [VIKASSHARMAOFFICES@GMA [05-06-2023  [06/03/23
(COMM)/316/2023 JAIMS SANYA DEVELOPERS PVTISHARMA(P), IL.COM
LTD
ICS (COMM)/542/2023 STATE BANK OF INDIA Vs M/SVARUN 0818365119 [VARUNCHANDIOK@GMAIL.CO[05-06-2023  [06/03/23
IACCESS INFRACON PVT LTD ICHANDIOK( M
P),
ICS (COMM)/553/2023 ACL MOBILE PRIVATE LTD VSMOHAN 0868085721 [MOHANSINGH@LAWYER.COM [06-06-2023  [06/05/23
ICASA2STAYS PVT LTD ISINGH(P),
ICS (COMM)/582/2023 IAKILA TRADING PVT LTD VSNITISH 0810575121  [NITISHCY@GMAIL.COM 08-06-2023 [06/07/23
SUNIL KUMAR ICHAUDHAR
Y(P),
ICS (COMM)/569/2023 IM/S AIR CONTROL ENGINEERSINASIR 0818537626 [ADV.SAZIDSRSHAH@GMAIL.C [08-06-2023 [06/07/23
Vs M/S TECHNOVEL AIRCON  JALAM(P), OM
ICS (COMM)/579/2023 STATE BANK OF INDIA VSGAURAV(P), [9953226302 [PRAKASH.GAURAV0o1@GMAIL. 08-06-2023 [|06/07/23
JAIRAM VERMA ICOM
24 SH. BHUPESH|SOUTH- [CS (COMM)/530/2023 SH KAMAL KISHOR GAUTAM VSRAMESH 086871345 |[LAWCORPS74@GMAIL.COM l02-06-2023  [01-06-2023
KUMAR [EAST SUNWORLD RESIDENCY|CHAND(P),
PRIVATE LIMITED
ICS (COMM)/537/2023 IMOHD ASIF Vs SUNIL KUMARMOHD. 7201957867 falit31220 @gmail.com 03-06-2023  [02-06-2023
PANDAY IAZEEM(P),
ICS (COMM)/568/2023 HETTICH INDIA PVT LTD VsRUPAM 0910721966  [rupamkumari.advocate@gmail.coj08-06-2023  [07-06-2023
SYNERGY ASSOCIATES KUMARI(P), m
ICS (COMM)/584/2023 RCPL LOGISTICS PVT LTD VSGAURAV 0833947824 fadvgauravpuri@gmail.com 09-06-2023  [08-06-2023
JACCORD FURNISHINGS PVT|PURI(P),
LTD
ICS (COMM)/593/2023 IM/S QUASAR MEDIA PVT LTD|NITISH 9810575121  mitishcy@gmail.com 08-06-2023 |-
(COUNTER CLAIM) Vs M/S Y-CHAUDHAR
IAXIS SOLUTIONS PVT LTD Y(P),
ICS (COMM)/594/2023 IMP ENTERPRISES AND ORSHARPREET (9868312318 [uppal@lawyer.com 09-06-2023 |-
(COUNTER CLAIM) Vs SHILPISINGH
ITECHNOCRATS LLP [UPPAL(P),
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EXECUTION INAVODAYA VIDYALAYA SAMITIDR. PURAN810063946 [advocate1984@gmail.com 03-06-2023  [02-06-2023

(COMM)/307/2023 Vs NBCC INDIA LIMITED ICHAND

EXECUTION INAVODAYA VIDYALAYA SAMITIDR. PURAN810063947 [advocate1984@gmail.com 03-06-2023  [02-06-2023

(COMM)/308/2023 Vs NBCC INDIA LIMITED ICHAND

EXECUTION INAVODAYA VIDYALAYA SAMITIDR. PURAN(810063948 [advocate1984@gmail.com 03-06-2023  [02-06-2022

(COMM)/309/2023 Vs NBCC INDIA LIMITED ICHAND

EXECUTION INAVODAYA VIDYALAYA SAMITIDR. PURAN|9810063949 fadvocate1984@gmail.com 03-06-2023  [02-06-2021

(COMM)/310/2023 Vs NBCC INDIA LIMITED ICHAND

IOMP (I) (COMM)/52/2023 |ANIL KUMAR GROVER Vs M/SMUDIT 9911559135  |suprateekneogi@gmail.com l02-06-2023  [01-06-2023
RELIANCE JIO INFOCOMM LTD [GUPTA(P),

25 IMS NIRJA BHATIA [SOUTH- [CS(COMM)/539/2023 STATE BANK OF INDIA Vs M/SR.K.SINGH &9811255673 &advocatesinha@rediffmail.com [03-06-2023 [30-05-2023
[EAST PUNJAB SHOES IASSOCIATES [9718814471

ICS (COMM)/541/2023 JAMISTO ENVIRO EQUIPMENTS[DOLLY 9711382102  |dollyverma28@gmail.com 05-06-2023  [03-06-2023
PVT. LTD. Vs DAKSHINI DILLIVERMA
SWACHH INIATIVES LTD AND
IANR

ICS (COMM)/544/2023 STATE BANK OF INDIA VsVARUN 0818365119  [varunchandiok@gmail.com 06-06-2023  [03-06-2023
IMUNIRAM ICHANDIOK

ICS (COMM)/546/2023 INARENDER KUMAR YADAV VsVOX JURIS (9818271747 [voxjurisdelhi@gmail.com 06-06-2023  [05-06-2023
RAJESH KUMAR

ICS (COMM)/548/2023 USK INTERNATIONAL Vs THE[S&S 099933350  [partners@sandspartners.in 06-06-2023  [05-06-2023
PICCADILY HOTELS IPARTNERS

ICS (COMM)/559/2023 SHASHI OBEROI Vs 1. M/SSANDEEP [9811676952 [advocatessandeepbidhuri@gmail.[08-06-2023  [07-06-2023
ICHOPRA EXPORTS N APPARELS [BIDHURI, com

ICS (COMM)/570/2023 STATE BANK OF INDIA Vs MSR.K.SINGH &9811255673 &advocatesinha@rediffmail.com [08-06-2023 [03-06-2023
SHIRAZ FRESH THROUGH ITSIASSOCIATES |9718814471
PROPERITOR SHIRAZ AHMED]
KHAN
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ICS (COMM)/571/2023 DR. RIDHI SETHI Vs ASHOKSHREY 0818493330 |kumarshrey12@gmail.com 08-06-2023  [07-06-2023
KUMAR KUMAR
ICS (COMM)/592/2023 IVINAYAK OFFSET Vs DYNAMICA.K.SINGH (9811689661 [advsinghakos@gmail.com 09-06-2023  [07-06-2023
PRINT GRAFIX
26 SH. RAJESH KUMAR[SOUTH- [CS(COMM) 557/23 IM/S ATHELESIS EOK & ANR. BHARAT 0811667443 |bharatsareen@yahoo.in 08.06.2023  [07.06.2023
SINGH [EAST ISAREEN
27 SH. SANJAY[East EC-DLET-01-01018-2023 JAINA PROPERTIES PVT. LTD/RAHUL 0315656701  [legalcomfort@rediffmail.com lo6/01/23 02-06-2023
SHARMA-I VS VIJENDER KUMAR JAIN SHARMA
EC-DLET-01-01026-2023 [BANK OF BARODA VS[UMESH 0010568669 fadvumeshjoshi@gmail.com lo6/01/23 02-06-2023
SANGEETA GUPTA JOSHI
EC-DLET-01-01033-2023 [STATE BANK OF INDIA VSSHALINI 0899408618 [shaliniadvocate@gmail.com lo6/02/23 03-06-2023
[TABASSUL HUSSAIN [UPADHYAY
[EC-DLET-01-00997-2023 [CANARA BANK VS SUMITKRISHAN [9910577700 [krishenkumar@gmail.com 06/05/23 06-06-2023
SAURABH KUMAR
EC-DLET-01-01046-2023 [YASHPAL SINGH VS PRAFULNEELAM 7303296156 [neelam.malik8512@gmail.com |06/05/23 06-06-2023
[KUMAR [KUMARI
IMALIK
EC-DLET-01-01065-2023 [PUNJAB NATIONAL BANK VSYASHIKA 7201013304 [yashika.sood10 @gmail.com l06/08/23 03-07-202
BIJORIA FOOTWEARS SOOD
EC-DLET-01-01077-2023 [PUNJAB NATIONAL BANK VSMOHIT RAJ [8800792205 [mohitrajadvocate@gmail.com l06/09/23 20-06-2023
JAKHIL JAIN
EC-DLET-01-01092-2023 |[SUVIDHA WIRES THRU PROPMAYANK 7767924448 [advmayankpachauri@gmail.com |06/09/23 03-07-2023
SHRI SHAILENDRA JHA VS|PACHAURI
IANURAG SHUKA PROP M/S A K]
IASSOCIATES
28 SH. CHANDRA[East EC-DLET-01-01016-2023 [KOTAK MAHINDRA BANK LTD.,RAJEEV 0811843931 [ranjan.and.company@gmail.com 06/01/23 HARD COPY NOT|
SHEKHAR, IVS PRADEEP SHARMA KUMAR RECEIVED
IDISTRICT JUDGE, RANJAN
COMMERCIAL
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EC-DLET-01-01024-2023 [CANARA BANK VS ZAHIR[KRISHAN [9910577700 [krishenkumar@gmail.com 06/03/23 HARD COPY NOT|
IAHMED KUMAR RECEIVED

EC-DLET-01-01047-2023 [SALIL PANDEY VS BHARTISANJEEV  [9868099500 [sanjeevyadavadv@gmail.com l06/06/23 HARD COPY NOT|
JAIRTEL LTD. IYADAV RECEIVED

EC-DLET-01-01054-2023 [KHUSHBOO PANDEY VS|PAYAL ARYA [8000700172 [ardhsainilegal@gmail.com lo6/07/23 HARD COPY NOT]
PHARMA HEALTH ACADEMY RECEIVED

EC-DLET-01-01086-2023 [RAKESH KUMAR SHARMA VSISANJAY 0810031823 l06/09/23 HARD COPY NOT|
OYO HOTELS PVT. LTD. IAGGARWAL RECEIVED

EC-DLET-01-01091-2023 [PUNJAB NATIONAL BANK VSYASHIKA 720101334 lyashika.sood1o@gmail.com l06/09/23 HARD COPY NOT|
SHIVAM TAPE FACTORY SOOD RECEIVED

29 MS. BARKHANORTH IMISC DJ-195/2023 SMT. VARISHA VS MOHD.Y.S PANWAR (9213861442 [N/A 01.06.2023 131.05.2023
GUPTA, DJ(COMM) [EAST IALEEM RAJA
IMISC DJ-196/2023 IYUSUF VS ASLAM & 1 OTHERS [PRADEEP (9818802200 [mayanki19o19@gmail.com 01.06.2023 30.05.2023
ICHAUHAN

ICS(COMM)-53/2023 JAXIS BANK LTD. VS MR. SUSHILJANUPAM 0654926809 [anugamjsingh@gmail.com 01.06.2023 130.05.2023
KUMAR SHARMA ISINGH

CS(COMM)-54/2023 AKHIL KUMAR GARG VS ASHAPPARDEEP [9868543391 [N/A 01.06.2023 31.05.2023
IGUPTA IBANSAL

CS-151/2023 SUNITA AND ORS VS LAKHPATISHEKHAR [N/A IN/A 02.06.2023 |-
SINGH AND ORS IAGGARWAL

CS(COMM)-55/2023 IM/S JBS ENGINEERING WORKS[SAGAR 0810679415 fashutos.adv@gmail.com 02.06.2023 02.06.2023
IVS. M/S REVA ENGINEERINGMISHRA
[ENTERPRISES

CS(COMM)-56/2023 PUNJAB NATIONAL BANK VS[NAMARATA [9818647341 [adv.namrata.ranga@gmail.com [02.06.2023 02.06.2023
IWESTERN COLLECTION RANI
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EX(COMM)-83/2023

Petitioner Name VS RespondentAdvocate

Name

HDB FINANCIAL SERVICES LTD
IVS. SUDHIR CHAUDHARY

IDEEPANKUR|
ISONDHI

Advocate
Nobile
Number

8807968476

Advocate email id

IN/A

Date
Registration

03.06.2023

ofDate of e-filing

31.05.2023

EX(COMM)-84/2023

IGAURAV TAYAL VS M/S ASHLYANUJ

INDUSTRIES

KUMAR

0818474551

adv.anujkumar@gmail.com

03.06.2023

01.06.2023

EX(COMM)-85/2023

SBI CARDS AND PAYMENTWASIQUR
SERVICES LIMITED VS RUBALJRAHMAN

SAINI

KHAN

0811988189

IN/A

06.06.2023

22.05.2023

ICS(COMM)-58/2023

SHIV SHAKTI PRODUCTS|
LIMITED VS THE NEW INDIA|
IASSURNACE CO. LTD.

IARTI MS

0810186530

linsightlegalgg@gmail.com

07.06.2023

06.06.2023

CS(COMM)-59/2023

HARSHAD GUPTA VS GREENANKUR

IWAVES
SOLUTIONS AND ORS

ENVIROMENTALIKUMAR

[TRIPATHI

0313872085

hankurtripathi@gmail.com

07.06.2023

07.06.2023

CS(COMM)-60/2023

BANK OF BARODA VS M/S]
SHIVANI GARMENTS

RAJNISH
KUMAR
IBANYAL

0810872353

rajnish_122@yahoo.com

08.06.2023

08.06.2023

CS(COMM)-61/2023

BANK OF BARODA VS SHRAVAN[UMESH

KUMAR

JOSHI

0010568669

advumeshjoshi@gmail.com

08.06.2023

08.06.2023

EX(COMM)-86/2023

BANSAL CREDITS LTD VS
SUDHA AND ANR & 2 OTHERS

RISHABH
IGULATI

0873709995

rishabh.lawoffice@gmail.com

08.06.2023

08.06.2023

30

SH.
KUMAR
IDISTRICT

COMMERCIAL

COURT-01

BRIJESH|Shahdara
GARG,
JUDGE,

CS (COMM)/294/2023

BANK OF BARODA Vs
SHYAM ENTERPRISES

M/S

RAJNISH
KUMAR
BANYAL(P),

0810872353

rajneesh123@yahoo.co

01-06-2023

01.06.2023

CS (COMM)/295/2023

KAILA DEVI STONE IMPEX Vs
IM/S APV REALTY LTD

ANUBHAV
IMEHROTRA(
P),

0899399424

palsk@rediffmail.co

01-06-2023

31.05.2023

[EX/139/2023

IVIVEK AGGARWAL Vs MAMTALOKESH

DESAUR

BHOLA(P),

0999410660

llokesh@legaliconst.in

02-06-2023

01.06.2023

CS (COMM)/298/2023

IM/S BUTTERFLY Vs SARAOGI
SUPER SALES PVT LTD

IMANISH
UJAIN(P),

7042983890

vke8verma@gmail.com

03-06-2023

24.05.2023
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CS (COMM)/299/2023 BANK OF BARODA THROUGH|[Kamal 0899913203 [sudhashukla@gmail.com 03-06-2023  [30.05.2023
IMRGHANSHYAM VERMA  VsSingh(P),
IMRUDIT VARMANI PROP M/S|
IGADGET GEEKKBUSINESS]
IMISC DJ/487/2023 SUBHASH CHAND Vs RANJANINAMIT 0582410211 [listinge@lexindis.com 08-06-2023  [02.06.2023
JAIN SURI(P),
CS (COMM)/310/2023 STATE BANK OF INDIA VSSURESH 0810099445 [sureshkumar@gmail.com 08-06-2023  [07.06.2023
IVANDANA DWIVEDI KUMAR(P),
CS (COMM)/311/2023 IM/S PATILPUTRA STRUCTURALPRABHAT 9968691259 [vijaykumar@gaiml.com 08-06-2023  [03.06.2023
WORKS THROUGH ITS OWNER|SINGH
ICUM MANAGING DIRECTOR VsRANA(P),
IM/S H G INFRA ENGINEERING
31 IMS. SUKHVINDERShahdara [CS(COMM)/301/2023 PREM CHAND Vs THROUGH ITSRAJESH 7217834140 [ajaykumaradvocate1975@gmail.c |03-06-2023  |03-06-2023
KAUR DJ COMM - IMANAGER DIRECTOR KUMAR om
02 IAUTHORIZED PANDEY(P),
REPRESENTATIVE
CS (COMM)/300/2023 VLK ASSOCIATES PVT LTD VsMANISH 0968466963 [advocatemanishkumar@outlook. [03-06-2023  [03-06-2023
YOG RAJ GUPTA KUMAR(P), com
CS (COMM)/296/2023 BANK OF BARODA Vs M/S ANK[RAJNISH 0810872353 [rajnish_122@yahoo.com 01-06-2023  [01-06-2023
PHARMA KUMAR
BANYAL(P),
CS (COMM)/313/2023 IMANISH MUNDHRA VSATUL 0810040036 [fatulhighcourt2zooo@yahoo.com 09-06-2023  |09-06-2023
DHARMENDRA RAWAT KUMAR
UJAIN(P),
CS (COMM)/308/2023 PANKAJ SACHDEVA Vs SANJAY[SUBHASH 9718764007 |dkmalhotraoo1@gmail.com l07-06-2023  [07-06-2023
IGOYAL ICHANDRA
LOCHAKIA(P|
CS (COMM)/312/2023 STATE BANK OF INDIA VsAnkur 0090042642 [sri.anshu83@gmail.com 09-06-2023  [09-06-2023
TANVEER AGGARWAL IAggarwal(P),
[Execution KOTAK MAHINDRA PRIME LTDKUSHAL 0058724640 [kushalkumar@eruditelegal.asia  |09-06-2023  |09-06-2023
(Comm)/132/2023 Vs TUSHAR N KUMAR(P),
132 SH. SURENDER S.Shahdara |CS(COMM)/314/2023 IVIKAS SADH Vs MANGESH BHAI|Vikas Kumang810244197 [wagheyvi@yahoo.co.in 09-06-2023  [25-07-2023
RATHI Bhatia(P),
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CS (COMM)/307/2023

Petitioner Name VS RespondentAdvocate

Name

[CICI BANK LTD Vs
DIXIT

RICHASSHAILENDR

A
BABBAR(P),

Advocate
Nobile
Number

9811375940

Advocate email id

advsubodhkurnarsnigh@gmafl.co
Im

Date
Registration

06-06-2023

ofDate of e-filing

18-07-2023

CS (COMM)/315/2023

RUCHI

IVIJAY KUMAR GUPTA Vs SMTINEELAM

KUMARI
IMALIK(P),

0811343911

INOT FOUND

09-06-2023

10-07-2023

CS (COMM)/297/2023

M/S ROYAL
THROUGH ITS PROPRIETOR
RATTAN CHAMIRA Vs M/S
SAGAR HOSIERY AND|

FASHIONSANDEEP

SINGH(P),

9910961933

[dhruv_m@yahoo.com

01-06-2023

22-07-2023

CS (COMM)/306/2023

INARENDER KUMAR SHARMA|
Vs THE VICE CHANCELLOR

SATYA
SHARMA(P),

0911118926

advocateravi7g@gmail.oom

06-06-2023

21-07-2023

EX/147/2023

IM/S DIVYA ENTERPRISES Vg
TRIAKSH CABLES PRIVATE|
LIMITED

RANJIT
SINGH
UUNEJA(P),

0810244251

[Not legible

06-06-2023

13-07-2023

CS (COMM)/309/2023

IM/S SHRI BALAJI ENTERPRISES
Vs M/S METRO INTERIO PVT]
LTD

IDALVINDER
SINGH(P),

8586863313

connect@snslegal.in

08-06-2023

>2-07-2023

33

SH.
SINGH

REETESH|

[Shahdara

CS (COMM)/293/2023

STATE BANK OF INDIA Vs
RAKESH KUMAR GUPTA PROP
OF M/S UMA MATCHING
ICENTRE

IGOPAL
CHAND
SHARMA(P),

0810210832

vijayprakashg682@gmail.com

01-06-2023

30-05-2023

EX/137/2023

PAWAN KUMAR PANWAR Vs
IVATECH WABAG LIMITED

[AMIT
SHARMA(P),

0810589859

amit606ww@gmail.com

01-06-2023

31-05-2023

CS (COMM)/305/2023

PANKAJ SACHDEVA
IMOHAMMAD GANI MIYAN

Vs

SUBHASH
ICHANDRA
LOCHAKIA(P|

0718764007

[dlmalhotraoo1@gmail.com

06-06-2023

03-06.2023

CS (COMM)/304/2023

IMR VIKAS JAIN Vs MR ASHISH]
JAIN ALIAS AASHU

INAVEEN
KUMAR(P),

0810372713

nkchaudhary.adv@gmail.com

05-06-2023

05-06-2023

[Ex (Comm)/131/2023

SUSHIL SAXENA Vs SANDEEP
IGUPTA

SANJAY
SOTI(P),

9810935078

saniay sotl@hotmail.com

06-06-2023

05-06-2023

34

SH.
SINGH,
UUDGE

GURDEEP|
DISTRICT]

(COMMERCIAL)

North-
West

INIL
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35 SH.VINOD YADAV CS/COMM/449/2023 JAXIS BANK LTD. VS. SUMEETANUPAM 0654926809 [NOT AVAILABLE 02.06.23 17.05.23
SOOD SINGH
CS/COMM/462/2023 DEUTSCHE BANK LTD. VS. M/S.{GAURAV IN.A INOT AVAILABLE 07.06.23 30.05.23
POONAM MEHTA KHANNA
36 SH. VIRENDERINORTH CS (COMM)/333/2023 [UCO BANK Vs MS STIRRINGINOT INOT INOT MENTIONED AS SINGLE©03.06.2023 INOT
BHATT, DISTRICT] ICOLOURS IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS
JUDGE THROUGH ITS PROPRIETOR  [AS SINGLE’IXIS SINGLEMAIL SINGLE PAGE IS
SH SUMEET SINGH PAGE ISPAGE IS RECIEVED
RECIEVED [RECIEVED ITHROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
[Execution INEXT EDUCATION INDIA PVIINOT INOT INOT MENTIONED AS SINGLE03.06.2023 INOT
(Comm)/254/2023 LTD Vs VISHWAMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS
INTERNATIONAL ACADEMY AS SINGLE'XS SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED [RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/338/2023 ICICI BANK LTD Vs SUDHIRNOT INOT INOT MENTIONED AS SINGLE03.06.2023 INOT
[KUMAR IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS
AS SINGLE'XS SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED [RECIEVED THROUGH MAIL
ITHROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/339/2023 STATE BANK OF INDIA VsNOT INOT INOT MENTIONED AS SINGLE03.06.2023 INOT
ROBIN RANA IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH| IMENTIONED AS]
IAS SINGLEF;AS SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
RECIEVED [RECIEVED ITHROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/340/2023 PUNJAB NATIONAL BANK VsNOT INOT INOT MENTIONED AS SINGLE03.06.2023 INOT
PUSHKAR SINGH CHAUHANMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS]
PROP OF ADVENTURE SUPERAS SINGLEF;AS SINGLEMAIL SINGLE PAGE IS
ICYCLE ZONE PAGE ISPAGE IS RECIEVED
RECIEVED [RECIEVED ITHROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
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[Execution JUNION BANK OF INDIA VsNOT INOT INOT MENTIONED AS SINGLE03.06.2023 INOT
(Comm)/255/2023 KARAN SINGH IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS|
AS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/341/2023 PUNJAB NATIONAL BANK VsNOT INOT INOT MENTIONED AS SINGLE03.06.2023 INOT
IM/S N S TRADING COMPANY IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS|
AS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/342/2023 JUNION BANK OF INDIA Vs MRINOT INOT INOT MENTIONED AS SINGLE03.06.2023 INOT
IVISHAL IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS|
AS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/343/2023 IAXIS BANK LTD Vs CHETNANOT INOT INOT MENTIONED AS SINGLE3.06.2023  [NOT
KALRA IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS|
IAS SINGLEFZ,S SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED [RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/347/2023 ICICI BANK LTD Vs SURENDERNOT INOT INOT MENTIONED AS SINGLE8.06.2023  [NOT
PARSAD YADAV IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS|
IAS SINGLEFZ,S SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED [RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/346/2023 IM/S HAHNEMANN PURE DRUGNOT INOT INOT MENTIONED AS SINGLE08.06.2023 INOT
ICO Vs SH KAMAL RAHEJA IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS|
IAS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED [RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
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Y

CS (COMM)/351/2023 IM/S TRADE FIRE ENGINEERSNOT INOT INOT MENTIONED AS SINGLE09.06.2023 INOT
Vs M/S R CUBE FIREMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS|
PROTECTION SERVICESAS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
PVTLTD IPAGE ISPAGE IS RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/349/2023 PUNJAB NATIONAL BANK VsNOT INOT INOT MENTIONED AS SINGLE09.06.2023 INOT
IM/S RAJ CABLES INDUSTRIES [MENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH IMENTIONED AS|
IAS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
ITHROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/348/2023 PUJA AGRAWAL Vs MKSINHA [NOT INOT INOT MENTIONED AS SINGLE09.06.2023 INOT
IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS|
IAS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
ITHROUGH [THROUGH
IMAIL IMAIL
37 SH. PANKAJ GUPTA [South- ICS COMM. 275/2023 SUMAN DUA VS AEROCITYVINEET 0868387454 |officevjlaw@gmail.com 01.06.2023 11.05.2023
IDISTRICT JUDGEWest DWARKA JINDAL
(COMMERCIAL
COURT-01
ICS COMM. 274/2023 IM/S PRIYANSHI VS M/S GAURIVIVEK 0999137818  [vivekkataria1991@gmai.com 01.06.2023 29.05.2023
ENTERPRISES KATARIA
ICS COMM. 273/2023 IM/S SING N SMILE VS M/S DEV|VIVEK 9999137818  |vivekkatariai991@gmai.com 01.06.2023 29.05.2023
[KUMAR ENTERPRISES KATARIA
ICS COMM. 279/2023 IM/S RITE MARKETING VS M/SOMESH 9319321001 [kumaromesh476 @gmail.com 02.06.2023 16.05.2023
BAJRANG ENTERPRISES KUMAR
ICS COMM. 285/2023 BANK OF BARODA VS BALI IS.K. 8368031251 [advocateskchoudhary@gmail.co [06.06.2023 04.06.2023
ICHAUDHAR Im
Y
ICS COMM. 287/2023 BANK OF BARODA VS KAMLESH|S.K. 8368031251 [advocateskchoudhary@gmail.co [06.06.2023 04.06.2023
[KUMAR ICHAUDHAR Im




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
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ICS COMM. 286/2023 BANK OF BARODA VS M/SS.K. 8368031251 [advocateskchoudhary@gmail.co [06.06.2023 04.06.2023
BRACKISH AQUA ICHAUDHAR m
Y
ICS COMM. 292/2023 AXIS BANK VS NARENDRAANUPAM 0654926809 |anupamjsingh@gmail.com 08.06.2023  [29.05.2023
KUMAR ISINGH
ICS COMM. 293/2023 DEEPAK TREHAN VS AJITIMUNISH 9953315170  jadvmanishmahendra@gmail.com(08.06.2023  [19.05.2023
SINGH KUMAR
IMISC/DJ/ADJ/300/2023 |CANARA BANK VS SUNITA SANDEEP 9999886249 [s.k.tyagi@gmail.com 03.06.2023 26.05.2023
TYAGI
IMISC/DJ/ADJ/314/2023 |[HDFC VS MUNISH SARIN RAJAT 7419200326 [rajat@kasiaadvocates.in 07.06.2023 06.06.2023
IGUPTA
EX. COMM. 305/2023 RASHMI JUNEJA VS PUNITAROHAN 9891051888 [ankur.mahindro@kred-jure.in  [02.06.2023 29.05.2023
BHARDWAJ TANEJA
EX. COMM. 337/2023 KOTAK MAHINDRA PRIME LTD/MAYANK 0873347330 MAYANK MAHAJANO5@YAHO[07.06.2023 03.06.2023
VS MUJMMIL ALIL IMAHAJAN 0.COM
EX. COMM. 306/2023 RIVIERA INVESTORS PVT. LTD.DEEPAK 0821252126 |[dmlawchambers.jmd@gmail.com [02.06.2023 25.05.2023
VS NEHA GUPTA IMITTAL
EX. COMM. 335/2023 IM/S CHOLAMANDALAM[VANDANA [9810333703 [vandanaharit@gmail.com 06.06.2023 22.05.2023
INVESTMENT AND FINANCEKUMAR
ICO. LTD. VS M/S STAR RURAL
BUS LINKS AND ANOTHER
EX. COMM. 336/2023 ICHOLAMANDALAM IVANDANA [9810333703 [vandanaharit@gmail.com 06.06.2023 23.05.2023
INVESTMENT AND FINANCEKUMAR
ICO. LTD. VS M/S STAR RURAL
BUS LINKS
EX. COMM. 311/2023 HDFC BANK LTD. VS SALIMISANJEEV 8285002845 [litigtion@srceslegal.com 02.06.2023 22.05.2023
IAKHTAR PATHAK
EX. COMM. 310/2023 IM/S SHRIRAM TRANSPORTPRABHAT (8059777501 [stfi.prabhat@gmail.com 02.06.2023 20.05.2023
FINANCE COMPANY P. LTD. VSKUMAR
WVITENDER AND ANOTHER
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.309/2023 IM/S SHRIRAM TRANSPORTPRABHAT (8059777501 [stfi.prabhat@gmail.com 02.06.2023 22.05.2023

[FINANCE COMPANY P. LTD. VSKUMAR
VISHAL GAHLOT

EX. COMM. 304/2023 HDFC BANK LTD. VS RUPESH[KUSUM 0599624216 |Ashim.bhatt17@gmail.com 02.06.2023  [31.05.2023
KUMAR BHATT

EX. COMM. 307/2023 HDFC BANK LTD. VS NEERAJMANISH 0650810426 |msvermachambers@gmail.com [02.06.2023 22.05.2023
KUMAR SHARMA VERMA

EX. COMM. 308/2023 HDFC BANK LTD. VS NIKHILKUSUM 0599624216 |Ashim.bhatt17@gmail.com 02.06.2023 19.05.2023
ICHOPRA BHATT

EX. COMM. 347/2023 HDB FINANCIAL SERVICES VSSYED 9911694947  [taqvihussain@gmail.com 08.06.2023 28.04.2023
DINESH KUMAR HUSAIN

EX. COMM. 342/2023 SBI CARDS AND PAYMENTS VSS.K. PATHAK 9910345439 [SUBODHPATHAKLEGAL@GMA [08.06.2023 27.05.2023
IMANJIT SINGH [L.COM

[EX. COMM. 341/2023 KOTAK  MAHINDRA  BANKIARVIND 0811317311 |advocatearvindgupta@gmail.com [08.06.2023  [06.06.2023
LIMITED Vs SATYASAIGUPTA
PANIGRAHY

EX. COMM. 340/2023 IM/S KOTAK MAHINDRA PRIMESUNNY 9910574027  |albuslawfirms@gmail.com 08.06.2023  [07.06.2023
LTD. VS HARDEEP SINGHARORA
IMARWAH

EX. COMM. 343/2023 SBI CARDS AND PAYMENTRAJIV 0810508115 |LEAGUMASSOCIATES@GMAIL.[08.06.2023 11.05.2023
SERVICE VS INDER JUNEJA INARAIN COM

EX. COMM. 344/2023 SBI CARDS AND PAYMENTRAJIV 0810508115 [LEAGUMASSOCIATES@GMAIL.|08.06.2023 11.05.2023
SERVICE VS VINOD KUMARNARAIN COM
[KANSAL

EX. COMM. 345/2023 IM/S HDB FINANCIAL SERVICEAMIT 9999906303 |aupadhyay11@hotmail.com 08.06.2023 04.05.2023
LTD. VS KAPTAN BUILDINGUPADHYAY
IMATERIAL SUPPLIER

EX.COMM. 346/2023 IM/S HDB FINANCIAL SERVICEAMIT 9999906303 |aupadhyay11@hotmail.com 08.06.2023 04.05.2023
LTD. VS VIJAY MISHRA [UPADHYAY
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EX. COMM. 339/2023 REACH INTERNATIONAL VS[VAIBHAV 9899805856 [vaibhav@mahajan.law 08.06.2023  [07.06.2023
IMNS BUILDERS IMAHAJAN
38 IMS. SAVITA RAO,South- ICS (COMM)/301/2023 SH PRATEEK AGARWAL Vs SH[Ms. NIKITA9711894248 [advnikitagupta@gmail.com 09-06-2023  [20/05/2023
IDISTRICT JDUGE,West SIDDHARTH GUPTA IGUPTA
COMMERCIAL
COURT-02
ICS (COMM)/302/2023 IM/S HIND CLEARING AND|Sh. 0599801188 [globalvisionlawoffice@gmail.com [09-06-2023  [24-04-2023
FORWARDING SERVICESAMARENDR
PRIVATE LIMITED Vs C/O BRIJA KUMAR
INDUSTRIES DUBEY
[Execution TIRUPATI BUILDING AND;Sh. NARESH|9810145572 [sharmaadvocate@gmail.com 09-06-2023  [08-06-2023
(Comm.)/366/2023 IOFFICES PVT LTD Vs UMESH|ICHANDER
[PRASAD SINGH ISHARMA
[Execution HDFC BANK LTD Vs RAKESH|Sh. ASHIM|g315110854 [ASHIM.BHATT17@GMAIL.COM [09-06-2023  [09-06-2023
(Comm.)/367/2023 KUMAR BHATT
ICS (COMM)/297/2023 ICANARA BANK Vs LALITSh. AMIT|9810224624 |AMITGUPTAADV366@GMAIL.C|08-06-2023  |07-06-2023
KUMAR AGARWAL IGUPTA OM
ICS (COMM)/299/2023 IM/S ACME INDIA INDUSTRIESSh. VIPINj9999468603 fashishchauhan@akassociates.org.j08-06-2023  |05-06-2023
PVT LTD Vs RUDRA PRATAPKUMAR lin
SINGH AND ORS ICHAUDHAR
14
ICS (COMM)/300/2023 IAGMECO FAUCETS PVT LTD VsSh. NIKITA{9711894248 [advnikitagupta@gmail.com 08-06-2023  [23-05-2023
SH SIDDHARTH GUPTA IGUPTA
[Execution KOTAK  MAHINDRA  BANK[Sh.  Arvindg9811317311 [advocatearvindgupta@gmail.com [08-06-2023  [06-06-2023
(Comm.)/348/2023 LIMITED Vs SANDEEP KUMAR  [Gupta
[Execution HDFC BANK LTD Vs GUPTASSh. PANKAJl9560870099 [ashutoshmishraos@gmail.com [08-06-2023 [29-05-2023
(Comm.)/349/2023 ICOMMUNICATION KUMAR
[Execution IM/S KOTAK MAHINDRA PRIMESh. RAJEEVQ311022102 [ranjan.and.conipany@gmail.com [08-06-2023 [27-05-2023
(Comm.)/350/2023 LTD. Vs PRITAM SINGH MEHTA [KUMAR
RANJAN
[Execution IM/S KOTAK MAHINDRA BANKSSh. TANUJ599153502 [tagrawals@gmail.com 08-06-2023  [24-05-2023
(Comm.)/351/2023 LTD. Vs RAVINDER KUMAR IAGRAWAL
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[Execution IM/S KOTAK MAHINDRA PRIMESh. RAJEEVP311022102 [ranjan.and.conipany@gmail.com [08-06-2023  [22-05-2023
(Comm.)/352/2023 LTD. Vs NIWAS KUMAR KUMAR
RANJAN

[Execution SBI CARDS AND PAYMENTSSh. SANJAY[9810508115 |LEAGUMASSOCIATES@GMAIL.[08-06-2023 [11-05-2023
(Comm.)/353/2023 SERVICES LIMITED VsKUMAR COM

SOMNATH MITRA ISINGH
[Execution IM/S HDB FINANCIAL SERVICESh. AMULYAQ999906303 faupadhyay11@hotmail.com 08-06-2023  [04-05-2023
(Comm.)/354/2023 LIMITED Vs HARI OM [UPADHYAY
[Execution HDFC BANK LTD Vs ANILSh. ASHIMo315110854 [ASHIM.BHATT17@GMAIL.COM [08-06-2023  [25-04-2023
(Comm.)/355/2023 DAWAR BHATT
[Execution SBI CARDS AND PAYMENT|Sh. SANJAY[p810508115 |[LEAGUMASSOCIATES@GMAIL.[08-06-2023 [25/04/2023
(Comm.)/356/2023 SERVICE LIMITED VsKUMAR COM

RAJENDER GUPTA ISINGH
ICS (COMM)/284/2023 [HARISH KUMAR Vs MUNICIPALSh. ROBIN|9560905884 [robinbhardwaj529@gmail.com [06-06-2023 [24/05/2023

ICORPORATION OF DELHI BHARDWAJ
[Execution PIRAMAL CAPITAL ANDiSh. Rishabh|8882531888 |advocates@rmalawfirm.in 05-06-2023  [27/05/2023
(Comm.)/321/2023 HOUSING FINANCE LIMITED VsjMalik

SANJAY KUMAR MISHRA
[Execution KOTAK  MAHINDRA  BANK[Sh.  Arvindo811317311  [advocatearvindgupta@gmail.com [05-06-2023  [22/05/2023
(Comm.)/322/2023 LIMITED Vs RAVI SHANKAR[Gupta

DWEVEDI
[Execution KOTAK  MAHINDRA  BANK[Sh.  Arvindg9811317311 [advocatearvindgupta@gmail.com [05-06-2023  [19/05/2023
(Comm.)/323/2023 LIMITED Vs RAKESH CHADHA (Gupta
[Execution KOTAK  MAHINDRA  BANKISh. Arvind9811317311  Jadvocatearvindgupta@gmail.com [05-06-2023  [19/05/2023
(Comm.)/324/2023 LIMITED Vs SANJAY KUMAR[Gupta

SINGH
[Execution HDFC BANK LIMITED VsSh. SACHIN|9811311360 [advnavdeep1963@yahoo.com 05-06-2023  [27-05-2023
(Comm.)/325/2023 HUNNY SURI TOMAR
[Execution HDFC BANK LIMITED VsfSh. SACHIN|9811311360 [advnavdeep1963@yahoo.com 05-06-2023  [27-05-2023
(Comm.)/326/2023 RAJVEER SHARMA TOMAR
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Number

IOMP (COMM.)/44/2023 [DAVENDER PAL Vs M/S HDFCSh. 9958607121 [advocatenavdeepkumar@gmail.c [03-06-2023  [31-05-2023
BANK LTD. INAVDEEP jom
KUMAR
ICS (COMM)/276/2023 IM/S SHAMBHU TECHNOLOGY|Sh. Sunillo650418543 Jadvsunil81@gmail.com 01-06-2023  [31-05-2023
SERVICES PVT. LTD. THROUGHfkumar
AR TUSHAR RAI SHARMA Vg
IM/S AXIS E CORP SOLUTIONS|
[Execution HDFC BANK LTD Vs JITENDER[Sh. KARAN[9999568427 |OFFICE@LPJPARTNERS.COM [01-06-2023 25/05/2023
(Comm.)/303/2023 SHARMA ISINHA
39 SH. RAKESH SYAL,South- ICS (Comm.)277/2023 RAMINDER SINGH V/S RITEJASPREET [9999027820 [KARANSAFRON50@GMAIL.CO [01.06.2023 29.05.2023
IDISTRICT JUDGE[West IMARKETING SOLUTIONS ISINGH IM
COMMERCIAL
ICOURT-03
ICS (Comm.)278/2023 IM/S RITE MARKETINGOMESH 0319321001 |[KUMAROMESH476 @GMAIL.CO[02.06.2023 12.05.2023
SOLUTIONS V/S ISOLARTECH[KUMAR M
PVT LTD.
ICS (Comm.)280/2023 SRI NIWAS V/S ASHOK KUMAR [PRAVEEN [90810928188 |PRAVEENSURI73@GMAIL.COM[03.06.2023 01.06.2023
ISURI
ICS (Comm.)281/2023 SANJAY KHURANA V/S DEEPAKIASHISH 0810166992 |[SERVICE.SMALAWYER@GMALI [06.06.2023 03.06.2023
INARANG KUMAR L.COM
ICS (Comm.)282/2023 FAQIR CHAND V/S M/SKRISHNA (9899234777 |KRISHNAATTORNEY1503@GM [06.06.2023 03.06.2023
BHOOMI GEOTECH PVT LTD. KUMAR JAIL.COM
ISHARMA
ICS (Comm.)283/2023 IM/S ARCHITECTURALJRAHUL 060396001 [M25BILAL@YAHOO.COM 06.06.2023 05.06.2023
SOLUTION AND PRODUCTIONKUMAR
IV/S SANDEEP KUMAR JANGIR
EX (COMM)312/2023 HDFC BANK LIMITED V/SMANISH 0650810426 [MSVERMACHAMBERS@GMAIL|02.06.2023 23.05.2023
HEMA VERMA .COM
EX (COMM)313/2023 HDFC BANK LIMITED V/SINAVDDEP (9811311360 |ADVNAVDEEP1963@YAHOO.C [02.06.2023 27.05.2023
INAVEEN CHANDRA TIWARI ISINGH OM
EX (COMM)314/2023 HDFC V/S DHARMENDRAKUSUM 0599624216 |ASHIM.BHATT@GMAIL.COM [02.06.2023 27.05.2023
IMAHENDER SINGH AND ANR. [BHATT
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EX (COMM)315/2023 ICHOLAMANDALAM 9810333703 [VANDANAHARIT@GMAIL.COM 22.05.2023
INVESTMENT AND FINANCE COKUMARI
LTD. V/S STAR RURAL BUS
LINKS AND ANR.

EX (COMM)316/2023 ICHOLAMANDALAM IVANDANA (9810333703 [VANDANAHARIT@GMAIL.COM|03.06.2023 22.05.2023
INVESTMENT AND FINANCE COKUMARI
LTD. V/S CHHOTU SINGH AND
IANR.

EX (COMM)317/2023 ICHOLAMANDALAM IVANDANA (9810333703 [VANDANAHARIT@GMAIL.COM|03.06.2023 22.05.2023
INVESTMENT AND FINANCE COKUMARI

LTD. V/S MANJEET KUMAR

03.06.2023

EX (COMM)318/2023 ICHOLAMANDALAM IVANDANA [90810333703 [VANDANAHARIT@GMAIL.COM|03.06.2023 22.05.2023
INVESTMENT AND FINANCE COKUMARI
LTD. V/S STAR RURAL BUS
LINKS AND ANR.

EX (COMM)319/2023 ICHOLAMANDALAM IVANDANA (9810333703 [VANDANAHARIT@GMAIL.COM|03.06.2023 22.05.2023
INVESTMENT AND FINANCE COKUMARI
LTD. V/S STAR RURAL BUS
LINKS AND ANR.

EX (COMM)320/2023 ICHOLAMANDALAM IVANDANA (9810333703 [VANDANAHARIT@GMAIL.COM|03.06.2023 23.05.2023
INVESTMENT AND FINANCE COKUMARI
LTD. V/S STAR RURAL BUS
LINKS AND ANR.

EX (COMM)327/2023 IM/S  SHIRAM  TRANSPORTPRABHAT (805977750 [STF.PRABHAT@GMAIL.COM [05.06.2023 22.05.2023
FINANCE COMPANY V/SKUMAR
[KRISHAN LAL AND ANR.

EX (COMM)328/2023 IM/S  SHIRAM  TRANSPORTIPRABHAT [805977750 [STFIL.PRABHAT@GMAIL.COM [05.06.2023 22.05.2023
I[FINANCE COMPANY V/S J DKUMAR
[IFABRICATORA AND ANR.

EX (COMM)329/2023 IM/S  SHIRAM  TRANSPORTIPRABHAT [805977750 [STFIL.PRABHAT@GMAIL.COM [05.06.2023 22.05.2023
IFINANCE COMPANY V/SKUMAR
BHUPENDER KR AND ANR.

EX (COMM)330/2023 IM/S  SHIRAM  TRANSPORTIPRABHAT [805977750 [STFIL.PRABHAT@GMAIL.COM [05.06.2023 25.05.2023
[FINANCE COMPANY V/SKUMAR
PARVINDER SINGH BEDI AND
IANR.

EX (COMM)331/2023 IM/S  SHIRAM  TRANSPORTIPRABHAT [805977750 [STFIL.PRABHAT@GMAIL.COM [05.06.2023 25.05.2023
FINANCE COMPANY V/SKUMAR
INIRMALJIT KAUR AND ANR.

EX (COMM)332/2023 IM/S KOTAK MAHINDR PRIMEROHIT 9911000651 [ROHIT@BAMBHAANDNANDA (05.06.2023 24.05.2023
LTD. V/S DEEPAK KUMAR BOHRA IN.IN




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

EX (COMM)333/2023 IM/S  SHIRAM  TRANSPORTIPRABHAT [805977750 [STFI.PRABHAT@GMAIL.COM [05.06.2023 25.05.2023
IFINANCE COMPANY V/SKUMAR
RAKESH KUMAR AND ANR.
EX (COMM)334/2023 IM/S SUNDARAM FINANCE LTD/MABISHA [8826750777 [MANISHABARUAHLEGAL@GM [05.06.2023 31.05.2023
IV/S KASIM ABBAS AND ANR. BARUAH IAIL.COM
ICS (Comm.)288/2023 [HARISH KUMAR V/S MCD R&V LAW[9205881578 [ROBINBHARDWAJ529@GMAIL06.06.2023 24.05.2023
IASSOCIATES .COM
ICS (Comm.)289/2023 [HARISH KUMAR V/S MCD R&V LAW[9205881578 [ROBINBHARDWAJ529@GMAIL06.06.2023 24.05.2023
IASSOCIATES .COM
ICS (Comm.)290/2023 BANK OF BARODA  V/SAS. KI8368631251 [ADVOCATESKCHODHARY@GM|06.06.2023 05.06.2023
KARAMVIR ICHAUDHAR IAIL.COM
Y
ICS (Comm.)291/2023 [TANIKRITI INDUSTRIES PVTIRROHIT 0650875817 |ROHIT.RATTU@LEGALKNIGH [07.06.2023 07.06.2023
LTD. V/S INSPARACRRATTU [TS.IN
TECHNOLOGIES PVT LTD.




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

[Total

EX (COMM)338/2023 KOTAK MAHINDRA PVT LTD.MAYANK 9873347330 [MAYANK MAHAJANo5@YAHO[07.06.2023 06.06.2023
IV/S LALIT KUMAR ANAND IMAHAJAN 0.COM

ICS (Comm.)298/2023 [UNION BANK OF INDA V/SROHIT 0911118926 |JADVOCATERAVI79@GMAIL.CO [08.06.2023 27.05.2023
DABLU KUMAR PROP. KUMAR IM

EX (COMM)357/2023 KOTAK MAHINDRA PVT LTD./ARVIND 0811317311 |ADVOCATEARVINDGUPTA@G [08.06.2023 06.06.2023
IV/S MANORANJAN M IGUPTA IMAIL.COM

EX (COMM)358/2023 KOTAK MAHINDRA PVT LTD./ARVIND 0811317311 [ADVOCATEARVINDGUPTA@G [08.06.2023  [05.06.2023
IV/S ANKIT DANG IGUPTA IMAIL.COM

EX (COMM)359/2023 HDFC BANK LTD. V/S CHANDRA[SUMIT 0953518347 |[IDLN@LAWCONNECTADVOCAT [08.06.2023 131.05.2023
BHANU KUMAR AGARWAL ES.COM

EX (COMM)360/2023 IM/S KOTAK MAHINDRA PRIMERANAJN  &9311022102 [RANJAN.ANDCOMPANY@GMA [08.06.2023 27.05.2023
LTD. /S NORANG ICOMPANY [L.COM

EX (COMM)361/2023 HDB FINANCIAL SERVICES LTD.[SYED 0011694947 [TAQUIHUSSAIN@GMAIL.COM [08.06.2023 19.05.2023
IV/S DEV TECHNO SYSTEMS PVTHUSAIN
LTD. IADIL TAQVI

EX (COMM)362/2023 HDB FINANCIAL SERVICES LTD/AMIT 9999906303 |JAUPADHYAY11@HOTMAIL.CO [08.06.2023 04.05.2023
IV/S GURVINDER SINGH [UPADHYAY M

EX (COMM)363/2023 IM/S MAHINDRA ANDINITIN 0773667288 |ADVOCATE.MEHTAASSOCIATE [08.06.2023 04.05.2023
IMAHINDRA FINANCIAL/MEHTA 00 @GMAIL.COM
SERVICES LTD V/S VICKY]
[KUMAR

EX (COMM)364/2023 HDB FINANCIAL SERVICES LTDJAMIT 0999906303 |AUPADHYAY11@HOTMAIL.CO [08.06.2023 29.04.2023
IV/S RAJESH KUMAR JUPADHYAY M

EX (COMM)365/2023 SBI CARDS AND PAYMENTRRAJEEV 0810508115 [LEAGUMASSOCIATES@GMAIL.[08.06.2023 25.04.2023
SERVICE LTD. V/S R K KAUSHIKANRAIN COM

730




LList of cases where e-Payment of Court fees was made during the month of June-2023.

District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o
n

Name Court Fees

ISH. SANJEEV KUMARICentral CS COMM-VDR COLOURS VS/AMARJEET RAI 02.06.2023 [23.05.2023
AGGARWAL, 896/2023 [SHREE
IDISTRICT JUDGE JVAGDAMBA KNITS|
(COMMERCIAL ILTD.
ICOURT)-01
CS COMM-OM PRAKASH VS/S.K. SINGH 06.06.2023 [26.05.2023
927/2023 [MUNICIPAL CORP,
IOF DELHI
CS COMM-BANK OF INDIASHIVAM TYAGI 07.06.2023 |20.05.2023
929/2023 [VS. BLUE BIRD
IAQUATECH
CS COMM-PUNJAB JANKUR AGGARWAL  [07.06.2023 ]02.06.2023

930/2023 [NATIONAL BANK]
IVS. AAKARSHAK|

[FASHION STUDIO
CS COMM-HAMDARD ISHIVENDRA PRATAP07.06.2023 [05.06.2023
931/2023 [NATIONAL ISINGH

IFOUNDATION VS,
INEW SHAMA

[LABORATORIES
CS COMM-YARN INIKITA JAIN 08.06.2023 06.06.2023
939/2023 |COLLECTION VS,
ICALZINI
I[FASHIONS LTD.
2 [DR. KAMINI LAU,Central CS ISURYA  ROSHNI[SHRIHAR 01-06-2023 [27-05-2023
IDISTRICT JUDGE (COMM)/8 [LIMITED VSTRIPATHI(P),
(COMMERCIAL 87/2023 [SUPREME
ICOURT)-02 [POLYCON
ILIMITED
CS JABHISHEK Rahul Saini(P), 01-06-2023 |21-07-2022

(COMM)/8[KUMAR Vs M/S
86/2023 [EARTH

INFRASTRUCTUR
IEE. LTD THROUGH]
TS MANAGING|

IDIDDOoOTOD

CS IM/s CenturyPINAKI RANJAN|05-06-2023 [02-06-2023
(COMM)/9 [Plyboards India LtdICHATTERJI
04/2023 VS M/S Shaw’s
[Decoration llp

CS ISYNAPTRICS IABHINAV BHATIA 08-06-2023 06-06-2023
(COMM)/9 [LIFESCIENCES
35/2023 [LLP Vs SYNMEDI(|
ILABORATORIES




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

CS IPUNJAB JANSHUMAN 00-06-2023 02-06-2023
(COMM)/8 [NATIONAL BANK|SRIVASTAVA
ku1/2023 |VS G.K. TRADER
CS [UMESH TYAGI VS[DIPENSHU KHATRI 02-06-2023 [23-05-2023
(COMM)/8 MCD
04/2023
SH. ILLA RAWAT,Central CS(COMM)[SURYA  ROSHNISH. SHRIHAR|01.06.2023 [27.05.2023
IDISTRICT JUDGE, 890/2023 [LIMITED V/STRIPATHI
(COMMERCIAL IDHURI  PLASTIC
ICOURT)-03, TIS IPRIVATE LIMITED
[HAZARI COURT,
IDELHI
CS(COMM)|NEPATHYA ISH. RAJPAL SINGH 01.06.2023  [15.11.2022,
891/2023 |[COMMUNICATIO 22.12.2022 &
INS 03.05.2023
V/S
IDIRECTORATE OH
IKNOWLEDGE
MAANTAOCOTDNATDNTT
CS(COMM)MS. MEGHASH. AVINASH KUMAR02.06.2023 [31.05.2023
895/2023 [SINGHAL V/STRIVEDI
ICENTRAL BANK]
IOF INDIA
COUNTER YITESH KUMARISH. SUNDARAM OJHA [03.06.2023 [26.05.2023
CLAIM/ [DAHIYA AND ORS,
31/2023 [V/S SANJAY|
[HANDA AND ORS.
CS(COMM)[SWARAN MAKKAR[MS. SUMAN|03.06.2023 [31.05.2023
900/2023 [V/S BALJIT SINGHMALHOTRA
ICS(COMM)[INDIAN BANK V/SSH. BANISH|05.06.2023 [03.03.2023
905/2023 [GAURAV KUMAR [BHARDWAJ
ICS(COMM)[RAJ KUMAR[SH. MOHIT GUPTA 05.06.2023 [02.06.2023
906/2023 [GUPTA VS/
[ELECTRA AND|
ICOMPANY
CS(COMM)|SUPER ISH. KUMUD KUMAR[06.06.2023 [17.06.2019
925/2023 [CASSETTES KHETAN
INDUSTRIES PVT,
ILTD.
V/S ASTANET]
ISATELLITE
AONINATINTITOATIO
CS(COMM)|GURPREET SINGHISH. SATISH BAJAJ 07.06.2023 02.06.2023
928/2023 [PROP. INDIA
IMETAL TRADERS
V/S
JAINSONS
[ENTERPRISES
IMIIDAOTITOLY haald




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS(COMM)JASHA RAM AND|SH. SACHIN KUMAR/08.06.2023 [27.04.2023
938/2023 |SONS PVT. LTDJJAIN
IV/S PREM CHAND|
IGUPTA
ICS(COMM)[UMESH TYAGI V/SSH. DEEPANSHU|08.06.2023 04.06.2023
937/2023 [MUNICIPAL [KHATRI
ICORPORATION OH
IDELHI
ICS(COMM)[PRAMOD ISH. SANJAY KUMAR  [09.06.2023 [22.05.2023
942/2023 [SINGHAL @
IPRAMOD KR
ISINGHAL
THROUGH
IATTORNEY
HDITTILDOLY OTNT(ITAT
4 MS ANURADHA|Central CS IPAWAN GARGSSH. MAHESH|02.06.2023 [27.05.2023
SHUKLA BHARDWAJ, (COMM)- [VS. SAURABHKUMAR MIGLANI
IDISTRICT JUDGE, 893/2023 RAWLLEY AND)
ICOMMERCIAL Anr
ICOURT-04
CS IHANDLOOM ISH. SHREYEK|03.06.2023 [12.05.2023
(COMM)- [FABRICS VS.GUPTA
899/2023 [PAPAYAGIRI
ISIVA KUMAR
CS ISTATE BANK OFSH. GOPAL SHARMA |03.006.202 [26.05.2023
(COMM)- INDIA VS, I3
902/2023 MANDEEP
ISINGH & Anr
CS HARI KISHAN|SH. ROHIT SHARMA |05.06.2023 [15.05.2023
(COMM)- [GUPTA AND|
907/2023 JANR VS,
JASVINDER
SINGH
CS IABHISHEK SH. S.K. SHARMA 05.06.2023 |02.06.2023
(COMM)- BANSAL AND|
922/2023 Ors. VS. RAM
ICHANDRA
IRATHI
CS IM/S BHADRA|SH. SAGRIKA|06.06.2023 [30.05.2023
(COMM)- [INTERNATIONA [TANWAR
926/2023 [L. (INIDA) PVT.
ILTD. VS. M/S|
ILIVEWEL
IAVIATION
DY IO O iS4 AY
5 [SH. UMED SINGHCentral CS COMM-M/S DE NEERSPAJKAJSHARMA 01.06.2023 |[ON LINE
IGREWAL DISTRICT] 888/2023 [TOOLS LTD. V/S
WUDGE (COMMERCIAL IM/S RAJ|
ICOURT)-05 IFASTENER
IAGENCY
ICHENNAI
OMP(I) [HDFC BANK LTD.ANISH BHOLA 01.06.2023 |ON LINE
COMM- [V/S SHARAD|
Kh92/2023 |[KUMAR TYAGI




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

OMP(I)CO [HDFC BANK LTDJ/ANISH BHOLA 01.06.2023 |ON LINE
MM- V/S SANJAY|
Kn93/2023 [KUMAR
CS COMM-PUNJAB INITIN GARG 01.06.2023 |ON LINE
889/2023 [NATIONAL BANK]

V/S RASHM]

IDHAWAN
EX. [HDFC BANK LTD./SACHIN TOMAR 01.06.2023 |ON LINE
COMM- [V/S JEETO
1321/2023 [SAMUEL
[EX. [HDFC BANK LTD.SACHIN TOMAR 01.06.2023 |ON LINE
COMM- [V/S
1322/2023 [RAGHVENDRA

ISINGH
OMP ISH. CHINTA RAMAMIT TANWAR 02.06.2023 |[ON LINE
COMM- [v/S M/S SHR]
100/2023 [RAM TRANSPORT]

[FINANCE

ICOMPANY LTD.
CS COMM-INDIAN BANK V/SANJALI MEHRA 05.06.2023 |ON LINE
903/2023 [ANKUR KUMAR
EX. [HDFC BANK LTD.JANISH BHOLA 05.06.2023 |ON LINE
COMM- [V/S PULKIT]
326/2023 [DHAWAN
CS COMM-SHARDA SHARMAISATISH PRAKASH 06.06.2023 |ON LINE
923/2023 [V/S AMIT]

ISHARMA
OMP ISAANCHIT REETA 07.06.2023 |ON LINE
COMM- [TRANSPORT
112/2023 [SERVICE PVT,

ILTD. ANR. V/S

TATA MOKTORS

IFINANCE LTD,|

TIIDDCO

OMP(I)CO [AAKASH IVIDUR SIKKA 07.06.2023 |ON LINE
IMM- [EDUCTION
k499/2023 [SERVICE LTD. V/S

IMR. DEVENDRA|

ISINGH

ICHANDRAWAT
EX. IM/S GANGASATYAJIT KUMAR 07.06.2023 |ON LINE
COMM- [PARSHAD SINGAL
1331/2023 |V/S DELHI URBAN|

ISHELTER

IMPROVEMENT

IBOARD.




Case No. Petitioner NameAdvocate
VS Respondent

District
Registratio Payment o
Name n Court Fees

CS COMM-UMESH TYAGI V/SAKHHIL RANA 08.06.2023 |ON LINE
934/2023 [MCD
EX. IVIKAS VERMA V/SSATYENDRA  KUMAR/08.06.2023 |ON LINE
COMM- IMUNICIPAL ISINGH
1332/2023 |[CORPORATION OH
IDELHI
OMP (DDCB BANK LTD.JANISH BHOLA 00.06.2023 |ON LINE
COMM- |V/S MR. SHAKEEL
l503/2023 |AHAMAD 8282
OMP(I)CO [DCB BANK LTDJ/ANISH BHOLA 00.06.2023 |ON LINE
IMM- IV/S MR. SHAKEEL
l504/2023 JAHAMAD 8283
6 [SH. SANJAY KUMAR/Central INIL
IAGGARWAL,
IDISTRICT
JUDGE(COMMERCIAL
D-06, CENTRAL
7 [MS. KAVERI BAWEJA |Central INIL
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
07
8 [SH. AMIT KUMAR,Central INIL
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
o8
9 [|SH. DEEPAK GARG,Central INIL
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
09
10 [SH. DINESH BHATT J|West CS ICANARA BANK VSSANJAY 01-06-2023 [16-03-2023
IDJ (COMMERCIAL (COMM)/4 [PRADEEP KUMAR JAGGARWAL(P),
ICOURT)-01 27/2023
11 III:/EAL HEMANIWest CS/COMM [ASHISH GHAI VSJASHOK KUMAR 06.06.2023 [04.05.2023
HOTRA, /448/2023 [UNITY BANK
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02
CS/COMM [SANJYAY JABHISHEK TYAGI 06.06.2023 04.03.2023
449/2023 [KHANDELWAL VS.

IRAJWANT KAUR




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

ICS/COMM |CANARA BANK VS{SANJEEV KR PANDEY [07.06.2023 [08.05.2023
450/2023 [NARESH KUMAR
CS/COMM [CAMPUS VEESHAN HASHMI 07.06.2024 [12.04.2023
451/2023 [ACTIVEWEAR VS|
ISUSHIL KR GUPTA|
CS/COMM [ARUSH KUMARVIJAY KR WADHWA  [07.06.2025 [03.03.2023
452/2023 [MALHOTRA
IVS.GUDDU KR
ICS/COMM |CANARA BANK VS[SANJAY AGGARWAL [07.06.2026 [08.05.2023
453/2023 [SHRI KANT GAUR
CS/COMM [SANJAY ISUSHIL KUMAR 07.06.2027 06.04.2023
454/2023 AGGARWAL VS,
IRIYA VOHRA
ICS/COMM [BARINDER KAUR[HARSHBIR SINGH 07.06.2028 02.03.2023
455/2023 [VS. KHUSH]
IVERMA
12 [SH. DIG VIJAY SINGH [West CS IMAYARA [Utkarsh Gupta(P), 01-06-2023 [31.03.2023
IDISTRICT JUDGE (COMM)/4 ALUMINIUM
(COMMERCIAL 25/2023 [FORMWORK PVT]
ICOURT)-03 ILDT Vs SUNCITY]
IPROJECT PVT LTD
CS IMAYARA [Utkarsh Gupta(P), 01-06-2023 [31.03.2023
(COMM)/4 ALUMINIUM
26/2023 |[FORMWORK PVT]
ILDT Vs SK|
INTEGRATED AND|
ICONSULTANTS
13 [SH. ANURAG SAIN/NEW CS ISHRI BALRAJ|VIJAY ZAVERI 01.06.2023 [10.05.2023
IDISTRICT JUDGEDELHI (COMM.)/3[RUPANI V5
(COMMERCIAL 134/2023 |CENTRAL
ICOURT)-01 ISECRETARIAT
ISERVICES
IOFFICERS
(FaYalanany
CS IM/S FORBES ANDRAHUL SAXENA 01.06.2023  [24.05.2023
(COMM.)/3[COMPANY
38/2023 [LIMITED Vs M/S|
IBHAVYA TOOLING
ISOLUTIONS
CS THE SUPREMEANUBHAV MEHROTRA|03.06.2023 [27.05.2023
(COMM.)/3INDUSTRIES
139/2023 |LIMITED. Vs M/S
IALFA
IENTERPRISES




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS IPUMA SE VS[SHASHI PRATAP OJHA |05.06.2023 [02.06.2023
(COMM.)/3[ASHOK KUMAR

43/2023

OMP INATIONAL SEEDS|[YASHVARDHAN 06.06.2023 01.06.2023

(COMM.)/ ICORPORATION
85/2023 [LTD Vs UTTAM]
RICE AND SEEDS]

IPVT LTD
CS IM/S ZAK GLOBALJAKSHAY AGARWAL 07.06.2023 [24.05.2023
(COMM.)/3[SERVICES PVT|
l50/2023 |LTD. TH,
ARINDAM  SAHA|
Vs M/S
INUFUTURE
INTOTTAT INTINT A
CS [PUNJAB INDRA NARAYAN 07.06.2023 01.06.2023

(COMM.)/3INATIONAL BANK]
51/2023 [Vs ASHOK KUMAR

CS IKRISHNA DEVI VsVIPIN SINGH 07.06.2023 02.06.2023
(COMM.)/3|SBICAP TRUSTEE|
52/2023 |COMPANY LTD

CS IM/S GYPSTAR[SHAILEN BHATIA 07.06.2023 06.06.2023
(COMM.)/3[INDIA  PRIVATE
53/2023 [LIMITED Vs M/S
SHUNT GLOBAL
IMICRON LLP

CS [HOUSING PRADEEP KUMAR JHA |08.06.2023 [29.05.2023

(COMM.)/3IDEVELOPEMENT

57/2023 INANCE  CORP|
TD Vs MRS,
AZIA MANZOOR

CS ERO JANIL KUMAR SAHU 08.06.2023 06.06.2023
(COMM.)/3[INVESTCORP PVT]
58/2023 [LTD Vs ASHOK|
IKUMAR JOHN|
IDOE

CS [HERO JANIL KUMAR SAHU 08.06.2023 06.06.2023
(COMM.)/3[INVESTCORP PVT|
59/2023 |LTD Vs ASHOK
KUMAR JOHN|
IDOE

CS IMS LHS INFRABANKE BIHARI09.06.2023 [22.05.2023
(COMM.)/3lPVT LTD Vs MSSHARMA
60/2023 [NKG

INFRASTRUCTUR
IE LTD
CS TRUE LINKISNEH LATA 09.06.2023 05.06.2023

(COMM.)/3[FINANCE LTD Vg
61/2023 [RAVINDER
IKUMAR




14

ISH.
IAGGARWAL,
IDISTRICT
(COMMERCIAL
ICOURT)-02

SANJEEV]|

JUDGE

District

[DELHI

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

CS IM/S ASCOTATUL AGARWAL(P), [01-06-2023 [31.05.2023
(COMM)/3 [ESTATES PRIVATE|
135/2023 [LIMITED
Vs
M/S BON VIVANT]
ILIFESTYLE
IDDINZATLD T INATTLI
CS IM/S FORBES ANDRAHUL SAXENA 02-06-2023 (01.06.2023
(COMM)/3 [COMPANY
136/2023 |[LIMITED
Vs
M/S STAREX
[TOOLING
ICAT TTTTAONTIQ
CS ISANJAY VERMA [RAJESHWAR 02-06-2023 01.06.2023
(COMM)/3 [Vs ISINGH(P),
137/2023 |DEVENDRA
ISINGH
CS IAXIS BANKLTD [DHARAM DEV(P), 05-06-2023 [31.05.2023
(COMM)/3 [Vs
kho/2023 [PANKAJ KUMAR
CS BANK OF INDIA |KANISH AERY(P), 05-06-2023 [29.05.2023
(COMM)/3 [Vs
k1/2023 [DEEPIKA
CS BANK OF INDIA |[KANISH AERY(P), 05-06-2023 [30.05.2023
(COMM)/3[Vs
kW2/2023 [RAVI AND|
IKHATUJI
IPHARMACY
CS [PUMA SE [Shashi Pratap Ojha(P), [07-06-2023 [01.06.2023
(COMM)/3 [Vs
ku6/2023 [ZIAUR REHMAN
CS [PRAYAG JABHI MANYU GARG(P),[07-06-2023 [01.06.2023
(COMM)/3 [POLYTECH
k7/2023 [PRIVATE LIMITED|
Vs
[HARI OM UDYO(]
JAND ORS
CS ISTATE BANK OFADAITA KR ROUT(P), [07-06-2023 [01.06.2023
(COMM)/3 [INDIA
u8/2023 |Vs
IAJAY KUMAR
CS [PUMA SE [Shashi Pratap Ojha(P), [07-06-2023 [01.06.2023
(COMM)/3 Vs
k9/2023 |ASHOK KUMAR
CS [HOUSING IPRADEEP KUMAR|08-06-2023 [02.06.2023
(COMM)/3 IDEVELOPEMENT [JHA(P),
54/2023 [FINANCE CORP
ILTD
Vs
IVIVEK RAJOLA




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

15 [SH. VINEETA GOYAL, CS JAXIS BANK LTD VSDHARAM DEV(P), 05-06-2023 |09-05-2023
IDISTRICT JUDGEDELHI (COMM)/3 [AJAY PASWAN|
(COMMERCIAL ku5/2023 |AND ANR
ICOURT)-03
CS IBANK OF INDIA VSKANISH AERY(P), 05-06-2023  [18-04-2023
(COMM)/3 [HARPREET SINGH|
44/2023
CS [HOUSING IPRADEEP KUMAR(08-06-2023 [29-05-2023
(COMM)/3 [DEVELOPEMENT JHA(P),
55/2023 [FINANCE
ICORPORATION
ILTD Vs PUNEET]
IKAUSHIK AND
ANTD
CS IPUNJAB ISANJAY KUMAR(P), 08-06-2023 [29-05-2023
(COMM)/3 [NATIONAL BANK]
56/2023 Vs SATVIR SINGH
JAND ORS
CS IM/S COMPLETEMOHD. TAIYAB|09-06-2023 [03-06-2023
(COMM)/3 [DEWATERING KHAN(P),
62/2023 [SYSTEM PVT LTD|
Vs M/S S N
[ENVIRO TECH]
IPVT LTD
CS IKEWAL SINGHARVIND KUMAR(P), [09-06-2023 [25-01-2023
(COMM)/3 [CHHATWAL V5
63/2023 [BANK OF BARODA
16 [SH. PREM KUMARSOUTH INIL
IBHARTWAL DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-01
17 |SH. ANIL KUMARSOUTH INIL
ISISODIA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)-02
18 [SH. SANDEEP YADAV [South INIL
19 [SH. RAJEEV BANSAL,South INIL
IDISTRICT JUDGEH
(COMMERCIAL)-01
20 [SH. LAL SINGH,[SOUTH- INIL
IDISTRICT JUDGE EAST




IMS. NEELAM SINGH,

IDISSTRICT JUDGE

District

EAST

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

CS ISHRI RAHULSH. P.K RAWAL 08-06-2023 [07-06-2023
(COMM)/5 BHARDWAJ Vs
65/2023 M/S VARUNA

WAREHOUSING

IPRIVATE LTD
CS IM/S DEE JAY|SHIVA NAND|08-06-2023 [07-06-2023
(COMM)/5 INTERNATIONAL [SHARMA(P),
64/2023 [THROUGH ITS

IPROP SH RISH]

IMEHRA Vs M/S

ICOSMIC APPAREL

ANTTY IZANTTTYATIA D
CS IMERLIN BRANDS[SHUBHAM(P), 08-06-2023 |07-06-2023
(COMM)/5 [PVT LTD Vs NEW]|
63/2023 [MODERN BAZAAR|

IDEPARTMENTAL

ISTORES PVT LTD
CS [KIRORI MALTUSHAR AGARWAL(P),[06-06-2023 [05-06-2023
(COMM)/5 [PREM CHAND|
51/2023  [PVTLTD \'E

ISTYLEPORT

IFASHION PVTLTD
CS ISHOP INTERIOR[Mukesh kumar(P), 08-06-2023 |07-06-2023
(COMM)/5[LLP Vs  M/S
62/2023 [PRECIOUS

[FURNITURE AND|

IORS
CS JANU NAGPAL AND[Ms. GAGANPREET|06-06-2023 [05-06-2023
(COMM)/5 [ORS VSCHAWLA(P),
k49/2023 [SKANDHANSHI

IRETAIL PVT LTD
CS IBHARAT IMD. IDRISH 06-06-2023 05-06-2023
(COMM)/5 [BHUSHAN Vs M/S
50/2023 |GHIBS FACILITY|

AND ALLIED|

ISERVICES PVT

ILTD
CS IMS ARYAV GREENINIRAJ KUMAR|03-06-2023 [02-06-2023
(COMM)/5 [ENERGY PVT LTDMISHRA(P),
138/2023 Vs MS JACKSON|

IENGINEERS

ILIMITED

(THROUGH ITS

INIDDOTAD /OQDODID
CS IPUNJAB Indra Narain(P), 02-06-2023 [01-06-2023
(COMM)/5 INATIONAL BANK]
136/2023 |Vs JITENDER|

IGARG (Sole Prop of|

IM/s JK Agencies)
CS [UNION BANK OFSunil Choudhary(P), 02-06-2023 |01-06-2023
(COMM)/5 [INDIA Vs SANJAY|
35/2023 |GUPTA (PROP OF

IKALKA TRADING|

ICOMPANY)
CS IVASHNV LACEINEERAJ KUMAR|08-06-2023 [07-06-2023
(COMM)/5 ICRAFT VSSINHA(P),
61/2023 [VASTRANI

[EXPORT PRIVATE]

ILTD




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

[UNIVERSITY

CS [PASUPATI SALES[KUNAL RAWAT(P), 07-06-2023 [06-06-2023
(COMM)/5 JAND SERVICES|
54/2023 [PVT LTD Vs GB]
[EQUIPMENTS
ISYSTEM LTD
CS THE JAMMU ANDIAMIT GUPTA(P), 08-06-2023 [07-06-2023
(COMM)/5 [KASHMIR  BANK]
60/2023 [LTD Vs M/S
[FELCON HOISERY]
IAND ORS]
THOUGH ITS|
IDDAD NATINTCOTTT]
CS IMR SURINDERYahanvi Worah(P), 08-06-2023 [07-06-2023
(COMM)/5[PAL SINGH Vg
83/2023 [SAMSUNG DATA
ISYSTEMS  INDIA|
IPRIVATE LIMITED
CS ANIS AHMED VsShahzeb Ahmed(P), 09-06-2023 [08-06-2023
(COMM)/5 [SAMSUNG DATA|
86/2023 [SYSTEMS INDIA
IPRIVATE LIMITED
22 |SH. AJAY KUMARSOUTH- CS ISTATE BANK OFRohit Kumar 06-06-2023 |01-06-2023
JAIN [EAST (COMM)/5 INDIA Vs LAXMI|
52/2023 [DEVI
CS IM/S SUDHIRIAC DAVID(P), 07-06-2023 |25-04-2023
(COMM)/5 [POWER LTD Vg
55/2023 [M/S GVPR
[ENGINEERING
ILIMITED
CS IGREENZ GARDEN[PRACHI VASHISHT 08-06-2023 [31-05-2023
(COMM)/5 [SHOP Vs VALSONS|
56/2023 [TADELLOS
CS IM/S RR FLUID[Keshri Kumar 08-06-2023 [|23-05-2023
(COMM)/5 [ENGINEERING
67/2023 [PRIVATE LTD Vg
IM/S RDEVIS
IENGINEERS
IPRIVATE LIMITED
23 [MS. ANU GROVERSOUTH- Misc ISTATE BANK OFVARUN CHANDIOK(P), |06-06-2023 |01/27/22
BALIGA [EAST DJ/1158/2 [INDIA Vs
023 IDHARMENDRA
ISHARMA
CS JAGRAN VEEVESH MEHTA(P), [01-06-2023 [05/30/23
(COMM)/5 [PRAKASHAN LTD|
29/2023 |Vs INTERGRAL
[UNIVERSITY
CS JAGRAN VEEVESH MEHTA(P), [01-06-2023 |05/30/23
(COMM)/5 [PRAKASHAN LTD|
28/2023 |Vs NOIDA|
INTERNATIONAL




District

Case No. Petitioner NameAdvocate
VS Respondent

CS

Name

[UNION BANK OF

ISunil Choudhary(P),

Registratio Payment o

n

02-06-2023

Court Fees

08/02/2023

(COMM)/5 INDIA Vs ASHISH]
133/2023 |BHATIA PROP M/S 29/05/2023
IBHATIA TRADERS
CS [FFAT PARVEENMOHD. SHADAN(P), [02-06-2023 [05/17/23
(COMM)/5[PROP FIX AND|
34/2023 [FINE  SERVICES|
ITHROUGH SPA V§
[THAPAR
IBUILDERS PVT]
I T
CS IM/S PROFFER ITIMANEESH 03-06-2023 [05/30/23
(COMM)/5 [CONSULTANCY |GUMBER(P),
uo/2023 [PVT LTD Vs M/S
ISHREE J]
I[ENTERPRISES
EXECUTIO[TATA MOTORSMANOJ KUMAR(P), 03-06-2023 (04/29/23
IN IFINANCE LTD Vs
(COMM)/3 [KLD CREATION|
11/2023  [INFRASTRUCTUR
IE. PVT LTD
CS ISTATE BANK OHRARVIND GUPTA(P), 05-06-2023 [05/29/23
(COMM)/5[INDIA Vs RAM
ku3/2023 |KUMAR CHADHA
IPROPRIETOR OH
IM/S  KARISHMA|
IENTERPRISES
[EXECUTIO[PAWANJIT SINGHPJYOTI SHARMA(P), 05-06-2023 [12/20/22
IN IBAWA Vs AIMS|
(COMM)/3 [SANYA
16/2023 [DEVELOPERS PVT|
ILTD
CS ISTATE BANK OFVARUN CHANDIOK(P), |05-06-2023 [06/02/23
(COMM)/5[INDIA Vs M/S
kW2/2023 |ACCESS
INFRACON PVT]
ILTD
CS IACL MOBILEMOHAN SINGH(P), 06-06-2023 |05/06/2023
(COMM)/5 [PRIVATE LTD Vg &
53/2023 |CASA2STAYS PVT] 06/06/2023
ILTD
CS JAKILA TRADINGINITISH 08-06-2023 (06/05/23
(COMM)/5 [PVT LTD Vs SUNILCHAUDHARY(P),
82/2023 [KUMAR
CS IM/S AIRNASIR ALAM(P), 08-06-2023 [09/01/22
(COMM)/5 [CONTROL
69/2023 [ENGINEERS V5
IM/S TECHNOVEL
JAIRCON
CS ISTATE BANK OFGAURAV(P), 08-06-2023 (06/06/23
(COMM)/5 INDIA Vs JAIRAM]

79/2023

IVERMA




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

24 [SH. BHUPESH KUMAR| CS ISH KAMALJRAMESH CHAND(P), [02-06-2023 [16-05-2023
[EAST (COMM)/5 [KISHOR GAUTAM]
130/2023 |Vs SUNWORLD|
IRESIDENCY
IPRIVATE LIMITED
CS IMOHD ASIF VSMOHD. AZEEM(P), 03-06-2023 [24-05-2023

(COMM)/5 [SUNIL KUMAR|
137/2023 [PANDAY

CS [HETTICH INDIARUPAM KUMARI(P), [08-06-2023 [05-06-2023
(COMM)/5 [PVT LTD \%E
68/2023 |SYNERGY
JASSOCIATES

CS IRCPL. LOGISTICS(GAURAYV PURI(P), 00-06-2023 [05-06-2023
(COMM)/5 [PVT LTD Vs
84/2023 [ACCORD
[FURNISHINGS
IPVT LTD

CS IM/S QUASARINITISH 08-06-2023 [07-06-2023
(COMM)/5 MEDIA PVT LTDICHAUDHARY(P),
93/2023 |(COUNTER

ICLAIM) Vs M/S Y-
JAXIS SOLUTIONS

IPVT LTD
CS IMP ENTERPRISESHARPREET SINGH|09-06-2023 [23-12-2020
(COMM)/5 [AND ORS|UPPAL(P),

94/2023 [(COUNTER
ICLAIM) Vs SHILPI|

ITECHNOCRATS

ILLP
IEXECUTIOINAVODAYA DR. PURAN CHAND 03-06-2023 [20-04-2023
N IVIDYALAYA

(COMM)/3 [SAMITI Vs NBC(
07/2023 [INDIA LIMITED

[EXECUTIOINAVODAYA DR. PURAN CHAND 03-06-2023 [20-04-2023
N IVIDYALAYA
(COMM)/3 [SAMITI Vs NBC(C
08/2023 [INDIA LIMITED

EXECUTIO[NAVODAYA DR. PURAN CHAND 03-06-2023 [20-04-2023
IN IVIDYALAYA
(COMM)/3 [SAMITI Vs NBC(
09/2023 [INDIA LIMITED

EXECUTIOINAVODAYA DR. PURAN CHAND 03-06-2023 [20-04-2023
IN IVIDYALAYA
(COMM)/3 [SAMITI Vs NBC(
10/2023 [INDIA LIMITED

OMP (DANIL KUMAR |[MUDIT GUPTA(P), 02-06-2023 [22-03-2023
(COMM)/5 [GROVER Vs M/S
2/2023 RELIANCE JIO
INFOCOMM LTD




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

25 [MS. NIRA BHATIA CS IPUNJAB IATUL GUPTA 20.04.2023 [12.04.2023
(COMM)/4 [NATIONAL BANK
08/2023 Vs M/S SUJIT]
[ENGINEERING
WORKS
CS [RAJYESH KUMAR[|VISHAL MAAN 29.04.2023 [27.04.2023
(COMM)/4 [PATNI V|
09/2023 [WALNUT
IPICTURES  AND|
IORS
26 [SH. RAJESH KUMAR CS(COMM)M/S  ATHELESISBHARAT SAREEN 08.06.2023 [13.04.2023
SINGH 557/23 [EOK & ANR.
27 [SH. SANJAY SHARMA-EAST 213/2023 [BANK OF BARODAIUMESH JOSHI 02-06-2023 [26-05-2023
It VS. SANGEETA
IGUPTA
215/2023 [STATE BANK OHSHALINI UPADHYAY [03-06-2023 [02-06-2023
INDIA VS,
[TABASSUL
[HUSSAIN
217/2023 |CANARA BANK VS[KRISHAN KUMAR 06-06-2023 [18-05-2023
ISH. SUMIT]
ISAURABH
222/2023 [PUNJAB 20-06-2023 08-06-2023
INATIONAL BANK]
IVS. AKHIL JAIN
28 [SH. CHANDRAIEAST INIL
SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02
29 [MS. BARKHA GUPTA|North-East MISC DJ-SMT. VARISHA VS)Y.S PANWAR 01.06.2023 |[COURT
IDISTRICT JUDGE, 195/2023 [MOHD. ALEEM| FEES NOT
(COMMERCIAL [RAJA FILED
ICOURT)
IMISC DJ-{YUSUF VS ASLAM|PRADEEP CHAUHAN (01.06.2023 [COURT
196/2023 (&1 OTHERS FEES NOT
FILED
CS(COMM)AXIS BANK LTDJANUPAM SINGH 01.06.2023 |[COURT
-53/2023 VS MR. SUSHIY [FEES FILED
IKUMAR SHARMA OFFLINE
ON
17.05.2023




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

ICS(COMM)|AKHIL KUMAR[PARDEEP BANSAL 01.06.2023

-54/2023 |GARG VS ASHA FEES FILED|
IGUPTA OFFLINE
ON
09.05.2023
CS- ISUNITA AND ORSSHEKHAR AGGARWAL [02.06.2023 |COURT
151/2023 [VS LAKHPAT] FEES NOT|
ISINGH AND ORS FILED
CS(COMM)M/S JBSISAGAR MISHRA 02.06.2023 [COURT
-55/2023 [ENGINEERING FEES FILED|
WORKS VS. M/S| OFFLINE
REVA ON
[ENGINEERING 130.05.2023
[ENTERPRISES
ICS(COMM)[PUNJAB INAMARATA RANI 02.06.2023 |COURT
-56/2023 [NATIONAL BANK] FEES FILED
VS WESTERN] OFFLINE
ICOLLECTION ON
24.03.2023

EX(COMM [HDB FINANCIAL/DEEPANKUR SONDHI [03.06.2023 |COURT

)-83/2023 [SERVICES LTD VS, FEES NOT)
ISUDHIR FILED
ICHAUDHARY

[EX(COMM [GAURAV  TAYAJANUJ KUMAR 03.06.2023 |[COURT

)-84/2023 VS M/S ASHLY] FEES NOT]
INDUSTRIES FILED

EX(COMM [SBI CARDS ANDWASIQUR  RAHMAN06.06.2023 |COURT

-85/2023 [PAYMENT KHAN FEES NOT]
ISERVICES FILED
LIMITED \E
RUBAL SAINI

CS(COMM)[SHIV SHAKTIARTI MS 07.06.2023 |[COURT

-58/2023 [PRODUCTS FEES FILED|
ILIMITED VS THE OFFLINE
INEW INDIA| ON
JASSURNACE CO,| 31.05.2023
ILTD.

CS(COMM)HARSHAD GUPTAIANKUR KUMAR(07.06.2023 |[COURT

-59/2023 [VS GREEN WAVESTRIPATHI FEES FILED
[ENVIROMENTAL OFFLINE
ISOLUTIONS AND| ON
IORS 25.05.2023

ICS(COMM)[BANK OF BARODARAJNISH KUMAR(08.06.2023 |[COURT

-60/2023 [VS M/S SHIVANIBANYAL FEES FILED
IGARMENTS OFFLINE

ON
13.04.2023

CS(COMM)[BANK OF BARODAIUMESH JOSHI 08.06.2023 |[COURT

-61/2023 [VS SHRAVAN| FEES FILED
KUMAR ONLINE ON|

04.06.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

EX(COMM [BANSAL CREDITS[RISHABH GULATI 08.06.2023 |COURT
-86/2023 |LTD VS SUDHA FEES NOT|
IAND ANR & 2 FILED
IOTHERS
30 [SH. BRIJESH KUMARSHAHDAR (CS [BANK OF BARODA[RAJNISH KUMAR|01-06-2023 [13.04.2023
IGARG, DISTRICTA (COMM)/2[Vs M/S SHYAMBANYAL(P),
JUDGE, COMMERCIAL 94/2023 [ENTERPRISES
ICOURT
CS IKAILA DEVIANUBHAV 01-06-2023 [23.04.2023
(COMM)/2 [STONE IMPEX VSMEHROTRA(P),
95/2023 [M/S APV REALTY]
ILTD
CS IM/S BUTTERFLYMANISH JAIN(P), 03-06-2023 [08.05.2023
(COMM)/2 Vs SARAOGI
98/2023 [SUPER SALES PVT]
ILTD
CS BANK OF BARODA|Kamal Singh(P), 03-06-2023 [12.04.2023
(COMM)/2 THROUGH
99/2023 [MRGHANSHYAM
IVERMA Vs
IMRUDIT
IVARMANI PROP|
ng/Q OADCTTY
CS ISTATE BANK OFSURESH KUMAR(P), [08-06-2023 [23.03.2023
(COMM)/3 INDIA V|
10/2023 |[VANDANA
IDWIVEDI
CS IM/S PATILPUTRA[PRABHAT SINGH|08-06-2023 [31.05.2023
(COMM)/3 [STRUCTURAL RANA(P),
11/2023 [WORKS
THROUGH ITS
JOWNER CUM
IMANAGING
INTDTOTAD X7, bV Wi
31 [MS. SUKHVINDERSHAHDAR |[CS IPREM CHAND VSRAJESH KUMAR|03-06-2023 [05.04.2023
[KAUR, DISTRICTIA (COMM)/3 [THROUGH ITSPANDEY(P),
JUDGE, COMMERCIAL 01/2023 [MANAGER
ICOURT IDIRECTOR
IAUTHORIZED
IREPRESENTATIVE
cs VLK ASSOCIATES]MANISH KUMAR(P), [03-06-2023 [24.05.2023
(COMM)/3[PVT LTD Vs YOG
00/2023 [RAJ GUPTA
CS IBANK OF BARODA[RAJNISH KUMAR|01-06-2023 [08.05.2023
(COMM)/2 Vs M/S ANKIBANYAL(P),
06/2023 [PHARMA
CS IMANISH IATUL KUMAR JAIN(P), [09-06-2023 [31.05.2023
(COMM)/3 [MUNDHRA Vs
13/2023 |DHARMENDRA
RAWAT




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

CS [IPANKAJ SUBHASH CHANDRA|07-06-2023 [02.06.2023
(COMM)/3 [SACHDEVA VSLOCHAKIA(P),
08/2023 [SANJAY GOYAL
CS ISTATE BANK OFAnkur Aggarwal(P), 00-06-2023 [06.06.2023
(COMM)/3 [INDIA Vs
12/2023 [TANVEER
IAGGARWAL
32 [SH. SURENDER S/Shahdara [CS IVIKAS SADH VsVikas Kumar Bhatia(P), |09-06-2023 [05-06-2023
[RATHI (COMM)/3 [MANGESH BHAI
14/2023
CS ICICI BANK LTDISHAILENDRA 06-06-2023 |01-06-2023
(COMM)/3 [Vs RICHA DIXIT [BABBAR(P),
07/2023
CS IVIJAY KUMARINEELAM KUMARI09-06-2023 05-06-2023
(COMM)/3|GUPTA Vs SMTMALIK(P),
15/2023 [RUCHI
CS IM/S ROYALSANDEEP SINGH(P), [01-06-2023 [25-05-2023
(COMM)/2 [FASHION
97/2023 [THROUGH ITS
IPROPRIETOR
IRATTAN
ICHAMIRA Vs M/S
ICACAD LINQCIT DV
CS INARENDER ISATYA SHARMA(P), 06-06-2023 |29-06-2023
(COMM)/3 [KUMAR SHARMA
06/2023 Vs THE  VICE
ICHANCELLOR
[EX/147/20 M/S DIVYARANJIT SINGH|06-06-2023 [25-05-2023
23 [ENTERPRISES VsJUNEJA(P),
TRIAKSH CABLES
IPRIVATE LIMITED
CS IM/S SHRI BALAJIDALVINDER SINGH(P),|08-06-2023 [05-06-2023
(COMM)/3 [ENTERPRISES V§
09/2023 [M/S METRO|
[INTERIO PVT LTD
133 [SH. REETESH SINGH [|Shahdara [NIL
134 |SH. GURDEEP SINGH North-West |(CS IPUMA SE  VSIGAUTAM BHASIN 01-06-2023 [29-05-2023
IDISTRICT JUDGE COMM/44 [ASHOK KUMAR
(COMMERCIAL) 6/23




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

IRAKESH SHARMAISHARAD MALHOTRA [01-06-2023 [26-05-2023
ICOMM/44 VS YELLOW]|
7/23 IGINGER

[HOSPITALITY
CS INITESH PODDARISHRAY KAUSHAL 01-06-2023 |30-05-2023
COMM/44 VS RAKESH KR,
8/23 IGOSWAMI
CS IPUMA SE  VSIGAUTAM BHASIN 03-06-2023 [01-06-2023
COMM/45 JASHOK KUMAR
2/23
CS PUMA SE  VSIGAUTAM BHASIN 03-06-2023 |01-06-2023
COMM/45 JASHOK KUMAR
3/23
CS RAJ KUMAR[SANJAY GUPTA 03-06-2023 [16-01-2019
COMM/451GOYAL VS B]
/23 [HUSHAN

IDEALMARK P

LTD.
CS ASHOK  KUMARJSUNIL KUMAR 03-06-2023 [16-01-2023
COMM/45 JAIN VS DELH]
5/23 [FOIL
CS IPUMA SE  VSGAUTAM BHASIN 06-06-2023 [03-06-2023
COMM/45 JASHOK KUMAR
8/23
CS ISUNTECH INFRA[PRATEEK ARORA 08-06-2023 [05-06-2023
ICOMM/46 [SOLUTION P. LTD|
7/23 VS  HINDUSTAN|

ICONSTRUCTION

ILTD.

135 [SH.VINOD YADAV CS/COMM [SAMSONITE IPINOT MENTIONED 01.06.23 20.05.2023

/442/2023 [HOLDINGS VS

JASHOK KR.
CS/COMM MADHU  GUPTAIDHARMENDRA YADAV[26.05.23 02.06.23
/450/2023 [VS. M/S GULAB
CS/COMM [M/S WONDERMANOJ KR. AHUJA 130.05.23 03.06.23
/454/2023 ICHEMICALS &

ICOATINGS LTD.

VS M/S TULIP|

IMEDICAM




Case No. Petitioner NameAdvocate
VS Respondent

District
Registratio Payment o

Name Court Fees

CS/COMM
457/2023

IRUSHIL GARG VS§
REVELATION
JUNIQUE RETAIL &
IMARKETING

JANKIT MIGLANI

05.06.23

CS/COMM
/456/2023

IGR GATEWAY|
ILABELS (P) LTD,
VS R.P)
IPACKAGING

IVIVEK SHOKEEN

01.06.23

05.06.23

CS/COMM
459/2023

AASHIMA IMPEX]|
(P) LTD. VS
ILAMBORIA WOOD|
ICRAFT

IVIJENDER KR.

22.02.23

06.06.23

CS/COMM
/460/2023

M/S  WONDER
CHEMICALS &
COATINGS  LTD.
VS M/S SINDHU|
[ENTERPRISES &
ORS.

IMANOJ KR.

22.03.23

06.06.23

CS/COMM
464/2023

ISUNTECH INFRA|
ISOLUTION (P)
ILTD. VS PATEL
[ENGINEERING (P)
LTD.

JANURAG SINGH

05.06.23

07.06.23

CS/COMM
/461/2023

JUCO BANK VS M/S
IGULIYA SPORTS &
JANR.

[.S CHAUHAN

24.05.23

07.06.23

CS/COMM
463/2023

IGRJ
IDISTRIBUTORD &
IDEVELOPERS (P)
ILTD. VS
PETROPUL INDIA|
ILTD.

IVISHNU ANAND

01.06.23

07.06.23

CS/COMM
/466/2023

JAI PRAKASH]
ISEOOMAL VS
IVELDI RAVI RAJ

R.K BURMAN

07.06.23

08.06.23

CS/COMM
/465/2023

M/S RADHA|
KISHAN GOBIND)
RAM LTD. VS,
IVASH GUPTA

JAMIT JOSHI

07.06.23

08.06.23

136

ISH. VIRENDER]
IBHATT, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)

North

INIL

37

SH. PANKAJ GUPTA,
IDISTRICT JUDGE
(COMMERCIAL)

ISOUTH-
IWEST

CS COMM]
275/2023

SUMAN DUA VS§
AEROCITY
IDWARKA

IVINEET JINDAL

01.06.2023

15.02.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

CS COMM,|
274/2023

Name

IM/S  PRIYANSHI
VS M/S GAUR]J
IENTERPRISES

IVIVEK KATARIA

Registratio Payment o

n

01.06.2023

Court Fees

26.05.2023

CS COMM,
273/2023

M/S  SING N
SMILE VS M/
DEV KUMAR|
ENTERPRISES

IVIVEK KATARIA

01.06.2023

26.05.2023

CS COMM/|
279/2023

M/S RITH
MARKETING VS|
M/S  BAJRANG
ENTERPRISES

IOMESH KUMAR

02.06.2023

20.03.2023

CS COMM.,
285/2023

IBANK OF BARODA|
VS BALI

S.K. CHAUDHARY

06.06.2023

02.06.2023

CS COMM,|
287/2023

IBANK OF BARODA|
VS KAMLESH]
[KUMAR

S.K. CHAUDHARY

06.06.2023

02.06.2023

CS COMM,
286/2023

BANK OF BARODA
VS M/S BRACKISH|
AQUA

S.K. CHAUDHARY

06.06.2023

02.06.2023

CS COMM,|
202/2023

AXIS BANK VS
INARENDRA
IKUMAR

ANUPAM SINGH

08.06.2023

17.05.2023

38

IMS. SAVITA  RAO,
IDISTRICT JDUGE,
ICOMMERCIAL COURTH-
02

ISOUTH-
WEST

CS
(COMM)/3
01/2023

ISH PRATEEK
AGARWAL Vs SH]
ISIDDHARTH
IGUPTA

IMs. NIKITA GUPTA

09-06-2023

11-05-2023

CS
(COMM)/2
97/2023

ILALIT
IAGARWAL

KUMAR|

ICANARA BANK VsiSh. AMIT GUPTA

08-06-2023

06-06-2023

cs
(COMM)/2
09/2023

IM/S ACME INDIA
INDUSTRIES PVT
ILTD Vs RUDRA
IPRATAP  SINGH]
IAND ORS

Sh.  VIPIN
ICHAUDHARY

KUMAR|

08-06-2023

19-05-2023

CS
(COMM)/3
00/2023

IAGMECO
IFAUCETS PVT LTD|
Vs SH
ISIDDHARTH
IGUPTA

ISh. NIKITA GUPTA

08-06-2023

25-04-2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

CS [HARISH KUMAR[Sh. ROBIN BHARDWAJ [06-06-2023 [31.03.2023
(COMM)/2 |Vs MUNICIPAL
84/2023 |CORPORATION OH
IDELHI
CS IM/S  SHAMBHU|Sh. Sunil kumar 01-06-2023  [29-05-2023
(COMM)/2 TECHNOLOGY
76/2023 |[SERVICES PVT,
ILTD. THROUGH
AR TUSHAR RAI|
SHARMA Vs M/S|
AVIQ I rarav]
[Ex IM/S KOTAK|Sh. TANUJ AGRAWAL [08-06-2023 [20-05-2023
(Comm.)/3 MAHINDRA BANK]
l51/2023  |LTD. V5
RAVINDER
[KUMAR
39 [SH. RAKESH SYAL,SOUTH- CS RAMINDER JASPREET SINGH 01.06.2023 |24.05.2023
IDISTRICT JUDGE,WEST (Comm.)27 [SINGH V/S RITE
ICOMMERCIAL COURTH- 7/2023 IMARKETING
03 ISOLUTIONS
CS IM/S RITEOMESH KUMAR 02.06.2023 [20.03.2023
(Comm.)27 MARKETING
8/2023 ISOLUTIONS  V/§|
ISOLARTECH PVT|
ILTD.
CS ISRI NIWAS V/SPRAVEEN SURI 03.06.2023 [24.05.2023
(Comm.)28[ASHOK KUMAR
0/2023
CS ISANJAY JASHISH KUMAR 06.06.2023 [31.05.2023
(Comm.)28 KHURANA V/§
1/2023 IDEEPAK NARANG
CS [FAQIR CHAND V/S[KRISHNA KUMAR|[06.06.2023 [01.06.2023
(Comm.)28[M/S BHOOMIISHARMA
2/2023 IGEOTECH PVT]
ILTD.
CS IM/S RAHUL KUMAR 06.06.2023 [23.05.2023
(Comm.)28ARCHITECTURAL
13/2023 ISOLUTION  AND|
IPRODUCTION V/S|
ISANDEEP KUMAR|
JANGIR
CS IHARISH KUMARR&V LAW ASSOCIATES |06.06.2023 [31.03.2023
(Comm.)28[V/S MCD
8/2023
CS [HARISH KUMARR&V LAW ASSOCIATES [06.06.2023 [31.03.2023
(Comm.)28[V/S MCD
0/2023




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS IBANK OF BARODAIAS. K CHAUDHARY 06.06.2023 02.06.2023
(Comm.)29[V/S KARAMVIR
0/2023
CS [TANIKRITI IROHIT RATTU 07.06.2023 [30.05.2023
(Comm.)29 INDUSTRIES PVT|
1/2023 ILTD. V/S

INSPARAC

TECHNOLOGIES

IPVT LTD.
CS JUNION BANK OHKRROHIT KUMAR 08.06.2023 [10.05.2023
(Comm.)29[INDA V/S DABLU|
8/2023 IKUMAR PROP.

Total 231




List of cases in which Electronic Service of process has taken place during the month of June 2023

District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

SH. SANJEEV]
KUMAR
AGGARWAL,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-01

2 [DR. KAMINIICENTRAL [NIL
ILAU, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-02

3 [SH. ILLAICENTRAL [NIL
RAWAT,
IDISTRICT
JUDGE,
(COMMERCIAL
COURT)-03, TIS
[HAZARI COURT,
IDELHI

4 [MS ANURADHAICENTRAL [NIL
SHUKLA
BHARDWAJ,
IDISTRICT
JUDGE,
COMMERCIAL
ICOURT-04

5 [SH. UMEDCENTRAL (CS COMM/ICICI B ANK LTD. WIKAS CHOH17.04.2023 01.06.2023
SINGH GREWAL
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-05




District

Case No. Petitioner NameAdvocate Date
VS Respondent

Name

ofDate

Registration Electronic

Service
Process

OMP(I) COHDFC BANK LTD. VANISH BHOJ03.02.2023 01.06.2023
OMP(I)COHDFC BANK LTD. VYANISH BHOl03.2.2023 01.06.2023
OMP(I)COHDFC BANK LTD. VYANISH BHOJl03.02.2023 01.06.2023
CS COMM-ACER GREEN PVT.MUKESH G24.05.2023 02.06.2023
CS COMM/ICICI BANK LTD. VMANISH DEl24.04.2021 02.06.2023




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent

Name

ofDate

Service
Process

CS COMM/LIC HOUSING FIN/RAJESH KUI12.04.2023 02.06.2023
CS COMMLIC HOUSING FIN/ARAJESH KUJ12.04.2023 02.06.2023
CS COMM/{ICICI BANK LTD. VBABBAR & A[20.07.2022 02.06.2023
CS COMMTATA CAPITAL FINJOGINDER §26.05.2023 05.06.2023
CS COMMLIC HOUSING FIN/AVISHWENDI01.04.2023 05.06.2023




District

Case No. Petitioner NameAdvocate Date
VS Respondent
Name

ofDate

Registration Electronic

Service
Process

CS COMM{LIC HOUSING FINANCE LIMITh9.04.2023 05.06.2023
OMP COMM/S SONY SONS V/VIPIN PILLA16.03.2023 05.06.2023
OMP(I) C(HDFC BANK LTD. JANISH BHOJl07.02.2023 05.06.2023
OMP(I)COHDFC BANK LTD. VANISH BHOI17.04.2023 05.06.2023
OMP(I)COHDFC BANK LTD. JANISH BHO]17.04.2023 05.06.2023




Case No. Petitioner NameAdvocate Date
VS Respondent

Name

ofDate

Registration Electronic

Service

Process

OMP (I)CQHDFC BANK LTD. VANISH BHOJ21.02.2023 05.06.2023
CS COMM/ICICI BANK LTD. V|C. PRAKASH|02.03.2022 06.06.2023
CS COMMM/S MATRIX INDUSHARVAN KI|29.05.2023 06.06.2023
OMP(I)COHDFC BANK LTD. VANISH BHOl01.06.2023 06.06.2023
CS COMM/ICICI BANK LTD. VBABBAR & Al15.02.2023 06.06.2023




Case No. Petitioner NameAdvocate Date
VS Respondent

Name

ofDate

Registration Electronic

Service

Process

OMP(I) CATATA CAPITAL FINANISH BHOIJ24.05.2023 06.06.2023
OMP(I)COHDFC BANK LTD. VANISH BHOIl01.02.2023 06.06.2023
OMP(I)COHDFC BANK LTD. VYANISH BHOJl01.02.2023 06.06.2023
OMP(I)COHDFC BANK LTD. VANISH BHOI01.02.2023 06.06.2023
OMP(I)COHDFC BANK LTD. VANISH BHOl01.06.2023 06.06.2023




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS DJ 529

MR. NITIN GUPTA

MOHIT SIN(

15.05.2023

16.06.2023

CS COMM

ICICI BANK LTD. V|

CHETNA BH

16.11.2021

16.06.2023

SH.
KUMAR
AGGARWAL,
DISTRICT
JUDGE(COMME
RCIAL)-06,
CENTRAL

SANJAY]

CENTRAL

INIL

[MS. KAVERI
IBAWEJA,
IDISTRICT
JUDGE,
COMMERCIAL
ICOURT-07

CENTRAL

INIL

SH.
KUMAR,
DISTRICT
UUDGE,
COMMERCIAL
COURT-08

AMIT]

ICentral

INIL




SH. DEEPAK
GARG,
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-09

District

ICentral

Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

INTL

10

SH. DINESH|
BHATT , DJ|
(COMMERCIAL
ICOURT)-01

'West

INIL

11

S. HEMANI
HOTRA,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-02

'West

INIL

12

SH. DIG VIJAY|
SINGH,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-03

West

INIL

13

SH. ANURAG|
SAIN, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-01

NEW
DELHI

INIL




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

14 |SH. SANJEEVINEW INIL
AGGARWAL, IDELHI
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-02

15 [SH. VINEETAINEW INTL
GOYAL, DELHI
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-03

16 [SH. PREMISOUTH INIL
IKUMAR
BHARTWAL,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-01

17 |SH. ANILSOUTH CS(COMM|GOOD LUCK AKSHAY 10.04.2023 06.06.2023
IKUMAR ) RESORTS VS DHAWAN
SISODIA, 205/2023 [ORAVEL STAYS
IDISTRICT PVT LTD
JUDGE(COMME
IRCIAL COURT)-
02

EXE(COMHDFC BANK VS RAJEEV 19.04.2023 02.06.2023
M) DHEERAJ KUMAR
141/2023. [KASHYAP RANJAN




Case No. Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate

Registration Electronic

Service

Process

EXE(COMHDFC BANK VS RAJEEV 19.04.2023 02.06.2023
M) 'YOGITA NEGI KUMAR
142/2023. RANJAN
CS(COMMICENTRAL BANK HARDIK 06.06.2023 06.06.2023
D OF INDIA VS BEDI
348/2023 BRIOSO VENTURE
CS(COMMI|CLIX CAPITAL VS RAVI 20.03.2023 08.06.2023
D SIKARWAR SCAN | SHANKAR
164/2023 GARG
OMP (I) [SHARE ZAHID 06.06.2023 06.06.2023
(COMM) [SAMADHAN LTD ANWAR
1233/202 [VS RAVINDER ANSARI
3 KATYAL
CS(COMMISIDMAN ANUJ JAIN | 08.06.2023 08.06.2023
INDUSTIRES VS
368/2023 JAARPEE
LOGISTICS




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

SH. SANDEEP|
YADAV

19 |SH. RAJEEV[South CS [Canara BankVs. [nkur Aggarw{ 05/02/2023 6/1/23
IBANSAL (Comm.) [M/s Harish

259/23

CS  Pasvinder Pal Vs. thish Upadhy| 12/09/2022 6/1/23
(Comm.) [Baldev Singh
669/23

CS  [Union Bank of nal Kant chhd 07/12/2023 6/5/23
(Comm.) |India Vs. Dinnath
408/22 [Prasad

CS  [ICICI Bank Vs. C. Parkash | 04/21/2023 6/8/23
(Comm.) [Sahkti Rastogi

255/23




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

Canara Bank Vs.  [anjeev Choprl 07/08/2023 6/8/23

(Comm.) [Neelam Rani

403/22
CS  [Pradhymna Vs. Harkirat Singl o05/31/2023 6/8/23
(Comm.) [Munish Ohri
330/23
CS  [Central Radha 03/20/2023 6/8/23

(Comm.) Warehousing Vs.
15/23 [M/s Deen Dayal

OMP (I) |Yes Bank Ltd. Vs. anjeev Kuma| 05/23/2023 6/8/23
(Comm.) |Nitin Bhola

1100/23

OMP (I) [Yes Bank Ltd. Vs. }anjeev Kuma 05/26/2023 6/8/23

(Comm.) [Mohd. Azharuddin
1118/23




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

OMP (I) [Toyota Fiancial Vs.
(Comm.) Mintu Kumari
1142/23

Rajesh Kuma] 05/29/2023 6/9/23

OMP (I) [Toyota Fiancial Vs. Rajesh Kuma] 05/29/2023 6/9/23
(Comm.) [Kulwinder Singh
1140/23

OMP (I) [Toyota Fiancial Vs. Rajesh Kuma] 05/29/2023 6/9/23
(Comm.) [Durgesh Kumar
1143/23

OMP (I) [Toyota Fiancial Vs. Rajesh Kuma] 05/29/2023 6/9/23
(Comm.) |Aniket Gunda

1145/23

OMP (I) [Toyota Fiancial Vs. Rajesh Kuma] 05/29/2023 6/9/23
(Comm.) |Avinash Shukla
1146




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

OMP (I) [Toyota Fiancial Vs.
(Comm.) YJitendra Kumar
1144

Rajesh Kuma] 05/29/2023 6/9/23

CS Punjab National = fuman Rastog 06/02/2023 6/21/23
(Comm.) |Bank Vs. Jogender

337/23

20 SH. LAL SINGH,SOUTH- |NIL
IDISTRICT [EAST
JUDGE

21 |MS. NEELAMSOUTH- |NIL

SINGH, [EAST
IDISSTRICT
JUDGE

22 SH. AJAYSOUTH- |NIL

IKUMAR JAIN [EAST




District

Case No. Petitioner NameAdvocate Date
Registration

VS Respondent
Name

ofDate

Electronic
Service
Process

23 S. ANUSOUTH- INIL
GROVER IEAST
BALIGA
24 SH. BHUPESHSOUTH- CS/COM SUDHIR Anish 14-03-2023 | 08-06-2023
KUMAR EAST M/247/2| CHANDHOK Sarna
023 V/S.
NATIONAL
CIVIL SOCIETY
25 MS NIRJASOUTH- INIL
IBHATTA IEAST
26 [SH. RAJESHSOUTH- INIL
IKUMAR SINGH [EAST
2~ ISH. SANJAY[EAST INTL
SHARMA-I




District

Case No. Petitioner NameAdvocate Date

VS Respondent
Name

ofDate
Registration

Electronic
Service
Process

28

SH. CHANDRA
SHEKHAR,
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-02

INTL

29

IMS.
GUPTA,
DISTRICT
JUDGE,
(COMMERCIAL
COURT)

BARKHA|

INORTH-
[EAST

CS-
304/2021

ANUP GUPTA VS
PINKI

IVIKAS
AHUJA

15.12.2021

05.06.2023

30

SH. BRIJESH
KUMAR GARG,
DISTRICT
JUDGE,
ICOMMERCIAL
COURT

Shahdara

31

[MS.
SUKHVINDER
IKAUR

32

SH. SURENDER
S. RATHI

DMM) 120

VINOD AGGARWA

SH. MOMIN

10.03.2023

05.06.2023

INIL

INIL




33

SH. REETESH|
SINGH

District

Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

INTL

34

SH. GURDEEP
SINGH,
DISTRICT
JUDGE
(COMMERCIAL)

North-
'West

INIL

35

SH.VINOD
YADAV

INIL

36

SH. VIRENDER
BHATT,
DISTRICT
JUDGE
(COMMERCIAL
COURT)

North

INIL

37

SH. PANKAJ
GUPTA,
DISTRICT
JUDGE
(COMMERCIAL)

SOUTH
WEST

INIL




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

38 S. SAVITA INIL
IRAO, DISTRICT]
JDUGE,
ICOMMERCIAL
ICOURT-02

39 [SH. RAKESH INIL
SYAL, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT-03

Total 53




ist of total no. of cases randomly allocated during the month of June-2023

DISTRICT COURT NAME COURT CASETYPE CASE COUNT (No.
NO. of cases randomly)|
allocated)

SH. SANJEEV KUMAR| CS (COMM)
ICOURT IAGGARWAL, DISTRICT]|
JUDGE (COMMERCIAL|
ICOURT)-01
IOMP (I)(COMM) 4
OMP(T)(COMM) o
Counter Claim o
Misc DJ o
OMP (COMM) 1
[Execution 2
2 [TIS HAZARIICENTRAL |[DR. KAMINI LAU,785 CS (COMM) 6
ICOURT IDISTRICT JUDGE
COMMERCIAL
ICOURT)-02
IOMP (I)(COMM) 1
Counter claim [
OMP (COMM) 1
[Execution o
RBT o
|Arbitration 0
13 [TIS HAZARIICENTRAL |MS. ILLA RAWAT 786 CS (COMM) 11
ICOURT
IOMP (I)(COMM) 1
OMP (COMM) 2
IMisc/CC/Arbitrati 3
lon DJ
[Execution 2




ICOMMERCIAL COURTH-
07

[TIS HAZARICENTRAL [MS ANURADHA[787 CS (COMM) 6
ICOURT SHUKLA BHARDWAJ,
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-
o4 OMP (COMM) 2
IOMP(I)(COMM) 2
OMP(COMM) o
OMP MISC]| 2
(COMM)
[Execution 4
ICouNTER )
CLAIM/CONTEM
PT
[TIS HAZARICENTRAL [SH. UMED SINGH[788 CS (COMM) 5
ICOURT IGREWAL DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-05
OMP (I)(COMM) 2
OMP(COMM) 5
Dept [
OMP MISC]| o
(COMM)
[Execution 5
IARB (COM) o
[TIS HAZARIICENTRAL [SH. SANJAY KUMAR[789 CS (COMM)+CS| 2
ICOURT JAGGARWAL, DISTRICT| DJ
WUDGE(COMMERCIAL)
06, CENTRAL
OMP (I)(COMM) 1
OMP(COMM) 1
OMP(E)(COMM) o
OMP MISC,| 2
(COMM)
[Execution 3
Contempt Petition [
[TIS HAZARIICENTRAL [MS. KAVERI BAWEJA, CS (COMM) 20
ICOURT IDISTRICT JUDGE,|




Misc DJ

[Execution

OMP(I) (COMM)

+OMP (T
(COMM)
ICOUNTER o
ICLAIM/CONTEM
IPT
OMP (COMM) o
IARBN o
8 [TIS HAZARICENTRAL [SH. AMIT KUMAR,Central [CS(COMM) (o}
ICOURT IDISTRICT JUDGE),
ICOMMERCIAL COURTH-
o8
o [TIS HAZARIICENTRAL [SH. DEEPAK GARG,Central |CS(COMM) 142
ICOURT IDISTRICT JUDGE),
ICOMMERCIAL COURT-
109
IOMP (COMM) 7
[Execution 23
Misc DJ 1
OMP (I)(COMM) o
[TOTAL 275
10 [TIS HAZARIWEST ISh. Dinesh Bhatt789 Cs comm 33
ICOURT [District Judge|
(Commercial Court-01)
OMP 3
[Ex 37
Contempt Petition 0
Misc 0
1 IMS. HEMANI790 OMP (COMM.) 8
IMALHOTRA, DISTRICT|
JUDGE (COMMERCIAL
ICOURT)-02
CS (COMM.) 18

EX

10




Misc RCA 2
12 WEST ISH. DIG VIJAY SINGH,[791 Cs comm 16
IDISTRICT JUDGE|
COMMERCIAL
ICOURT)-03
OMP 3
IEX 1
TOTAL 131
13 [PATIALA HOUSENEW DELHI[SH. ANURAG SAINj4 CS COMM 13
ICOURT IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-o01 OMP (COMM) 1
OMP (I)(COMM) 5
IEX 2
4 ISH. SANJEEV|24 CS COMM 11
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02 OMP(I) (COMM) [
IEX 1
OMP (E) (COMM) [
OMP (COMM) 1
15 ISH. VINEETA GOYAL, 25 CS COMM 6
IDISTRICT JUDGE|
(COMMERCIAL
ICOURT)-03 OMP(I) (COMM) 3
OMP(T) (COMM) 0
OMP(COMM) 0
IEX 4
[TOTAL 47
16 ISAKET COURT ISOUTH [SH. PREM KUMAR[614 CS (COMM) 9
IBARTHWAL, DJ-
ICOMM-01
614 OMP (COMM) 3
614 OMP (I) COMM. 45
614 OMP (E) COMM. o




614

IEX comm




7 ISAKET COURT SOUTH ISH. ANIL KUMAR[503 CS (COMM) 13
ISISODIA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)-02
503 OMP (COMM) 2
503 IOMP (I) COMM. 37
503 OMP (E) COMM. )
503 [EX comm 2
8 ISH. SANDEEP YADAV (614 CS (COMM) 13
614 OMP (COMM) 2
614 [EX comm 2
614 IOMP (I) COMM. 40
19 ISH. RAJEEV BANSAL [503 CS (COMM) 8
IEX 1
comm/Arbitration
OMP COMM. o
IOMP (I) COMM. 34
[TOTAL 215
20 [Saket COURT ISOUTH- ISH. LAL SINGH,502 (COMM) 36
IEAST IDISTRICT JUDGE
21 IMS. NEELAM SINGH,613 (COMM) 15
IDISSTRICT JUDGE




22 ISH. AJAY KUMAR JAIN (COMM) 14
23 IMS. ANU GROVER| (COMM) 14
IBALIGA
24 ISH. BHUPESH KUMAR (COMM) 9
25 IMS NIRJA BHATIA (COMM) 9
26 SH. RAJESH KUMAR| (COMM) o
ISINGH
[TOTAL 97
27 [KARKARDOOMA [EAST ISH SANJAYj12 CS (COMM) 8
ISHARMA,DISTRICT
WUDGE, (CC)
12 IOMP (COMM) o
12 IOMP (COMM) o
12 IJARB (COM) o




28 [KARKARDOOMA [EAST ISH. CHANDRA| CS (COMM) 5
ISHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02
OMP (COMM) 1
IOMP (COMM) o
IOMP (T) (COMM) o
TOTAL 14
29 [KARKARDOOMA [North-East [MS. BARKHA GUPTA /4 ICS(COMM) o
IDISTRICT JUDGE,|
(COMMERCIAL
ICOURT)
Total o
130 [KARKARDOOMA [SHAHDARA[SH. BRIJESH KUMAR|57 CS(COMM) 14
IGARG
57 IOMP(COMM) 1
57 OMP(I) COMM o
57 Misc o
57 [Ex o
57 Restored o
131 IMS. SUKHVINDER[56 ICS(COMM) 6
IKAUR
56 [EX o
56 DE )
56 OMP(1) COMM o
56 OMP COMM o
56 IMisc 1
32 ISH. SURENDER S| CS(COMM) 6
IRATHI
IEX 1

OMP(I) COMM




[Misc Cases

Restored 5
IRBT o
133 ISH. REETESH SINGH CS(COMM) 3
IEX [
OMP(I) COMM o
OMP COMM (o}
Misc o
RBT 5
Total 42
134 [Rohini Court [North-West [SH. GURDEEP SINGH,[;58 Misc 1
IDISTRICT JUDGE
(COMMERCIAL)
CS (COMM) 19
OMP (COMM) o
[EX 4
135 ISH.VINOD YADAV 759 ICS (COMM) 13
Misc o
CS (COMM) o
OMP (COMM) 3
IEX 3
[Total 43
36  [Rohini Court [North [SH. VIRENDER BHATT,[760 lcS (coMM) 25
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)
OMP (COMM) 5

IOMP(I) (COMM)

EX




37

[DWARKA COURTS

ISH. PANKAJ GUPTA,
IDISTRICT JUDGE|
COMMERCIAL)

ICS (COM)

30

IOMP (COM)

IARB (COM)




OMP (I) (COMM.)

OMP (T) (COMM)

OMP (MISC)|
COMM

OMP (E) (COMM)

38

IDWARKA COURTS

IMS. SAVITA
IDISTRICT

02

RAO,
JDUGE,

ICOMMERCIAL COURTH-

CS (COM)

OMP (COM)

IJARB (COM)

OMP (I) (COMM.)

OMP (T) (COMM)

OMP (MISC)|
COMM

OMP (E) (COMM)

139

IDWARKA COURTS

SH. RAKESH
IDISTRICT

03

SYAL,
JUDGE,

ICOMMERCIAL COURTH-

CS (COM)

OMP (COM)

IJARB (COM)

OMP (I) (COMM.)

OMP (T) (COMM)

OMP (MISC),
COMM

OMP (E) (COMM)

[TOTAL

17

GRAND TOTAL

911




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

List of cases where Case Management Hearing was held during the month of June-2023

Date

ofDate of Case

RegistrationManagement
Hearing

ICOURT-04

ISH. SANJEEVICENTRAL |[CS COMM-ANKIT GUPTAIAMAR SINGH[28.03.2019 [01.06.2023
KUMAR 377/19 VS. ENGLISHAND R.N.
IAGGARWAL, PREMIUM DUBEY
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-01
CS COMM-SUPER INDIAM.U. REHMAN|03.12.2021  [03.06.2023
5102/21 PAPER AND  MANSI
PRODUCTS VS.,SHARMA
IMOHD. SAMI
CS COMM-RAMESH VIKRAM DUA{8.07.2020 [07.06.2023
1067/20 CHANDER AND HAKIM]
BHARIJA  VS.KHAN
IASHWANT
IKAPOOR
CS COMM-416-SUNRISE ISUBHASH 06.03.2023 |08.06.2023
2023 COPIERS LTD.CHANDRA
IVS. NIKHILAND
GARG ANUKOOL
ICHAWLA
IDR. KAMINI LAU,CENTRAL [CS(COMM)1326/ASICS SH HINABSHU|17-09-2020 [09-06-2023
IDISTRICT JUDGE] 2020 ICORPORATION|CHAUDHARY
(COMMERCIAL VS ASHOK]
ICOURT)-02 KUMAR
Sh. ILLA RAWAT,CENTRAL [CS(COMM) ICICI BANKISH. MANISH|19.06.2021 02.06.2023
[District Judge, 1885/2021 ILTD. V/SDEWAN
ICommercial Court-| IASHWANI
03 GUPTA
IMS ANURADHAICENTRAL [NIL
SHUKLA
IBHARDWAJ,
IDISTRICT JUDGE,
ICOMMERCIAL




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

H. UMED SINGH|CENTRAL
REWAL DISTRICT]

6 E{H. SANJAY|CENTRAL [CS(COMM) M/S DELTAARVIND 01.09.2022  [01.06.2023
UMAR 2078/2022 ATR FREIGHTMISHRA
IAGGARWAL, PVT. LTD. VS
IDISTRICT M/S LARK]
JUDGE(COMMERCI LABORATORIE
IAL)-06, CENTRAL S

7 [MS. KAVERIICENTRAL [NIL
IBAWEJA,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07

8 |SH. AMIT KUMAR,(Central INIL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-08

9 |[SH. DEEPAK GARG:,[Central INTL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-09

10 Sh. Dinesh Bhatt ,|West INTL
IDJ (Commerciall
ICourt)-o01

11 [MS. HEMANIWest CS COMMIKAWAL AHUJAAMARJEET 18.04.2019  |03.05.2023
IMALHOTRA, 120/2019 VS RAVINDERRAIN
IDISTRICT JUDGE SINGH
(COMMERCIAL
ICOURT)-02




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

CS COMMARCING ISANDEEP 15.07.2021  |08.05.2023
1304/2021 SOLUTION INDBANGA
P LTD VS
RITESH
CHAUHAN
CS COMMARYA SAMAJVIKRAM 26.10.2021  [11.05.2023
503/2021 IMOTI NAGARBAWEJA
VS KULBEER
SINGH
12 SH. DIG VIJAYWest INTL
SINGH, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-03
13 [SH. ANURAG SAIN,/NEW CS M/S. SKIASHISH 20.05.2022 [01.06.2023
IDISTRICT JUDGEDELHI (COMM.)/438/ |STEELPROPRI [UPADHAYAY
(COMMERCIAL 2022 ETOR
ICOURT)-01 SANJEEV
KUMAR
Vs
IM/S. NIHAL
ITANTDY
CS IMCCAIN IMAYANK 06.06.2022 [05.06.2023
(COMM.)/526/ [FOODS INDIAMAHENDRU
2022 IPRIVATE
LIMITED
Vs
SUMIT KOHLI




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

ofDate of Case

RegistrationManagement
Hearing

14 |SH. SANJEEV| CS (COMM.)HT MEDIASH. ANKUR|13.07.2022 |01.06.2023
IAGGARWAL, IDELHI 617/ 2022 ILTD. VS.\GOSAIN
IDISTRICT JUDGE OXIRICH
(COMMERCIAL IREALTORS
ICOURT)-02 \IPVT. LTD.
CS (COMM.)SP SAFEMS. ISHITA|12.03.2021  [02.06.2023
106 / 2021 CONTROL \SURI
SYSTEM  PVT.
ILTD. VS.
AUTO PASS|
INDIA
CS (COMM.) 82M/S. ARHAAN|SH. BHASKAR|05.01.2022 102.06.2023
2022 IAND JAIN
IASSOCIATES
\PVT. LTD. VS.
WAPCOS LTD.
CS  (COMM.)VIJAY KUMARISH. AVIRALN3.10.2022  |06.06.2023
841 / 2022 GUPTA VS. IMITTAL
IPRABHAT
IKUMAR
15 [SH. VINEETANEW INIL
IGOYAL, DISTRICTDELHI
JUDGE
(COMMERCIAL
ICOURT)-03
16 SH. PREM KUMARSOUTH CS HUGO BOSSMs. Kanupriyal10.05.2023 [11.08.2023
IBHARTWAL, (COMM)283/2 TRADEMARK [Sabharwal
IDISTRICT JUDGE 3 IMANAGEMENT]
(COMMERCIAL GMBH AND
ICOURT)-01 COMPANY K(
IVs. PRATIK
LUTHER
17 SH. ANIL KUMARSOUTH CS(COMM)146 ROYAL ISHEETAL 27.03.2021 [03.06.2023
ISISODIA, DISTRICT)] 2021 ENGINEERING [VOHRA
JUDGE(COMMERCI VS
AL COURT)-02 ROYALSHIELD
TECHNOLOGIE
S




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

ofDate of Case

RegistrationManagement
Hearing

SH. SANDEEP{South
YADAV
19 |SH. RAJEEV|South INIL
IBANSAL, DISTRICT]
JUDGE
(COMMERCIAL)-01
20SH. LAL SINGH,SOUTH- INTL
IDISTRICT JUDGE [EAST
21 [MS. NEELAM|SOUTH- INTL
SINGH, DISSTRICTEAST
JUDGE
22 SH. AJAY KUMARSSOUTH- CS IM/S PIONEERDDeepak Kumar09-01-2023 [11-07-2023
JAIN [EAST (COMM)/30/2 [LOGISYS PVIMishra(P),
023 LTD Vs M/S
SAXENA
IMARINE TECH
PVT LTD
CS RAJAT JAGJIT 10-01-2023  [10-07-2023
(COMM)/72/20DHAWAN  VSSINGH(P),
23 M/S RURAL
SENSE
CS PUMA SE Vs[PRATAP 14-02-2019  |07-07-2023
(COMM)/323/2[INTIYAZ ISHASHI
019 SHEIKH OJHA(P),




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

ofDate of Case

RegistrationManagement
Hearing

CS WEBKUL SHALABH 20-02-2019 [26-07-2023
(COMM)/24/2 |SOFTWARE IGUPTA(P),
019 PVT LTD Vg

SUDHARKAR

SINGH
CS M/S BCCADV.(P), 27-02-2019 [12-07-2023
(COMM)/28/2 [DEVELOPERS
019 IAND

IPROMOTERS

PVT LTD Vg

M/S NBCC

(INDIA) LTD
CS ISATYAVIR Sajal 04-03-2022 [|20-07-2023
(COMM)/253/2[SINGH ANDManchanda(P),
022 ORS Vs ICICI

BANK LTD
CS IDBI BANK LTII\DTIMANISH 24-02-2023 [24-07-2023
(COMM)/190/2|Vs AMIRUDDIN[KUMAR
023 DEWAN(P),
CS M/S MISHUKANGAN 23-03-2022 (04-07-2023
(COMM)/295/2[ENTERPRISES [RODA(P),
022 THR ITS

IPROPRIETOR

IMANISH

SHARMA Vs

M/S

MIAKQITATDA 10
CS M/S AIRTECIASHISH 15-04-2019  [12-07-2023
(COMM)/266/2[ELECTROVISIO[CHAUHAN(P),
019 IN PVT LTD Vg

M/S

INNOVENT

PANEL WORKS]

IPVT LTD
CS INDIAN [UMANG 28-03-2022 [|21-07-2023
(COMM)/325/2[ENERGY [KATARIYA(P),
022 IEXCHANGE

LIMITED Vs

BHL FOREX

IAND FINLEASE

LIMITED




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

ofDate of Case

RegistrationManagement
Hearing

CS SUNIL SETH VsPRANAV 17-03-2023 [10-07-2023
(COMM)/258/2VINOD KUMAR [KUMAR(P),
023
CS M/S Deepak Kumarjo3-08-2021 [20-07-2023
(COMM)/306/ TEAMGLOBAL [Mishra(P),
2021 ILOGISTICS PVT]

LTD Vs M/S|

SVMR

ILOGISTICS PVT]

LTD
CS POLO LAUREN[SHRAVAN 28-07-2021 |03-08-2023
(COMM)/297/2|COMPANY LPKUMAR
021 Vs MATHAN|BANSAL(P),

IKNITTERS
CS INNOVENT KUMAR 16-10-2019  [12-07-2023
(COMM)/505/2[PANEL WORKSNIKHIL(P),
019 PVT LTD Vg

M/S  AIRTEC

IELECTROVISIO

IN PVT LTD
CS ISK JAININIDHI 01-11-2019  [11-07-2023
(COMM)/487/2[RUBBERS IPANDEY(P),
019 IPRIVATE

LIMITED Vs

OM FIRE

SAFETY

COMPANY PVT]

IEMMAY
CS BANK OFKALIMUR 15-10-2022  [14-07-2023
(COMM)/1014/ BARODA VSREHMAN(P),
2022 SHAILENDRA

KUMAR

PANDEY
CS M/S JAGRANJEEVESH 10-12-2019  [18-07-2023
(COMM)/514/2 PRAKASHAN [MEHTA(P),
019 Vs  PRADESH|

JAGRAN




District

Case No.

CS
(COMM)/1046/
2022

Petitioner
Name VS
Respondent
Name

IMOSAIC
IMEDIA
IVENTURES
PVT LTD Vs
IFAST
CONVERSION
IMARKETING

COT TTTTONQ

Advocate

IPUNEET
IBAJAJ(P),

Date

ofDate of Case

RegistrationManagement
Hearing

22-10-2022

21-07-2023

CS
(COMM)/6/20
23

M/S  ASCENT
CONSTRUCTIO
NS PVT LTD Vs
M/S
EARTHCON
CONSTRUCTIO
NS  PRIVATE

NEERAJ
KUMAR(P),

TINMITED

02-01-2023

15-07-2023

23

IBALIGA

IMS. ANU GROVER

SOUTH-
[EAST

INIL

24

ISH.
IKUMAR

BHUPESH;

SOUTH-
IEAST

CS/COMM/60/
2022

GONSAI
ILOGISTICS PVT]
LTD

V/s.

HEMENG
SCHNELL

GLOBAL PVT]

RAKESH
KUMAR
SHARMA

LT

07-01-2022

07-06-2023

25

IMS NIRJA BHATIA

SOUTH-
IEAST

INTL

26

ISH.

RAJESH]

IKUMAR SINGH

SOUTH-
IEAST

CS(COMM)557
2022

HARSH
INTERNATION
AL V/S COZY|
TOUCH POLY]
FOAMS INDIA
PVT. LTD.

ISH. ANKUR|
SINGHAL

02.06.2022

20.01.2023

CS (COMM)
1028/22

COZY TOUCH
POLY FOAMS
INDIA  PVT,
LTD. &
HARSH
INTERNATION
AL

IMS. SONAM]
SHARMA

10.10.2022

20.01.2023




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

CS(COMM)599 HARSH ISH. ANKUR[02.06.2022 [20.01.2023
22 INTERNATION [SINGHAL
AL V/S
SPRINGER
IMATTRESSES
IAND ORS.
CS (COMM)HARSH ISH. ANKUR[02.06.2022 [20.01.2023
600/22 INTERNATION [SINGHAL
AL V/S
COIRFOAM
(INDIA) PVT,
LTD.
27 SH. SANJAY[EAST CS COMM.NO.SANTOSHI IANAND 07-01-2023  |05-06-2023
SHARMA-I 11/2023 HYVOLT IPRAKASH VS|
[ELECTRICALS [PIYUSH JAIN
[PVT.LTD.VS.
IANIL THAKUR
28 SH. CHANDRA[EAST INIL
SHEKHAR,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-02
29 [MS. BARKHANorth-East [NIL
IGUPTA, DISTRICT]
JUDGE,
(COMMERCIAL
ICOURT)
I30|SH. BRIJESH|Shahdara [705/2022 SAROGI SUPERMS NEELAM[17.12.2022  [02.06.2023
IKUMAR GARG SALES PVT.MALIK
LTD. VS M/S
BUTTERFLY
551/2021 LOKESH SH HARSHIT]20.12.2021 [|03.06.2023
GOYAL PROP.VASHIST
M/S GUPTA
TEXTILES VS
IM.S HEXA|
INTERNATION
AL PVT. LTD.




District

Case No.

Petitioner Advocate Date ofDate of Case
Name VS
Respondent

Name

RegistrationManagement
Hearing

707/2022 UCO BANK VSBULBUL 17.12.2022 05.06.2023
INOOR BEAUTIYADAV
PARLOUR
PROP. MRS
INAZRA BANO
31 [MS. SUKHVINDER
[KAUR
32|SH. SURENDER S,
[RATHI
33 [SH. REETESH] CS(COM) CYAN H. JATIN[24-10-2019  [28-06-2023
SINGH 232/19 [FINANCIAL V/SKUMAR
CHARLIE REAL
[ESTATE
CS(COM) STATE BANKMS. SHALINIo2/03/2023 [01/06/2023
104/23 OF INDIA V/S[UPADHYAY
INAVIN JAIN
34 [SH. GURDEEPNorth-West [NIL
SINGH, DISTRICT]
JUDGE
(COMMERCIAL)
35 [SH.VINOD YADAV INIL




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

ofDate of Case

RegistrationManagement
Hearing

SH. VIRENDER
IBHATT, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)
37 ISH. PANKAJ[SOUTH CS COMM.M/S KAISER[KARAN SONI [27.10.2021  [05.06.2023
IGUPTA, DISTRICTWEST 269/2021 IAPPLIANCES
JUDGE VS M/S BAJAJ|
(COMMERCIAL) SALES
CS COMM.|CANARA BANKILOKENDER 17.12.2021 05.06.2023
1357/2021 VS M/S M.G,
TRADERS
CS COMM.[CANARA BANKIPIYUST 15.04.2023 |05.06.2023
172/2023 VS M/SMISHRA
IBHARAT BHOG]
CS COMM.STATE BANKABHISHEK 17.12.2021 06.06.2023
355/2021 OF INDIA VSKUMAR
IVIJAY KUMAR
CS COMM.STATE BANKRAJIV KUMAR|02.03.2023 [08.06.2023
09/2023 OF INDIA VSTHAKUR
M/S  MITTAL
SAREE PLACE
CS COMM.STATE BANKATUL NAYAK|04.12.2020 [06.06.2023
187/2020 OF INDIA VSKUSHAGRA
RAKESH BANSAL
KUMAR SINHA




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

38MS. SAVITA RAO, CS Comm/|Shamim Ahmed{Sh. Sandeepl0o2/07/2022 [06/06/2023
IDISTRICT JDUGE, 331/2022 Vs Advance|Vyas
ICOMMERCIAL Services
ICOURT-02
139 [SH. RAKESH SYAL, CS(Comm)/132 [Samay SinghiSh Amir Yadav [27.01.2021  [01.06.2023
IDISTRICT JUDGE, 2021 Yadav Vs Singla
ICOMMERCIAL Retail
ICOURT-03
CS(Comm)/447M/S RKManoj Kumar [19.09.2022 [09.05.2023
2022 Tradingh Vs Big
[Tree Food

CS (Comm)Bank of BarodaSudha Shukla [04.02.2023 [09.05.2023

65/2023 Vs Sukhmeet]

Singh
Cs(Comm)/151/|Continental Rajan Miglani [25.03.2023 [07.06.2023
2023 Carrier Vs P & G|

[Enterprises




List of cases received for Pre-Institution Mediation and Settlement during the month June 2023

Delhi Mediation Centre Total numberTotal Total Total Total Remarks(U
of applicationsnumber ofnumber ofnumber ofnumber ofnsettled
pending on theapplications cases non-starter applications matter)
1st day of thereceived settled cases pending at
month during theduring theduring thethe end of

month month month the month

1 Central
144 161 o] 136 169 o
2 West
214 73 1 42 243 1
3 [East
54 35 2 17 69 1
21 INorth-East
14 2 o] 6 10 o]
5 IShahdara
99 47 o 38 108 0
6 ISouth
86 15 1 24 71 5
7 ISouth-East
265 91 o 112 244 o
8 INew Delhi
460 59 o 53 465 1
o INorth
121 60 o 38 143 o
10 INorth-West
273 58 0 58 273 0
11 ISouth-West
201 24 o 13 212 o
Total
1931 625 4 537 2007 8
12 IDHCLSC
85 11 2 o
94
lOverall Total
2016 636 4 539 2101 8
INote: Application received through NALSA App during the month:- Nil




cial cases disp

Court

District

d during the month of June-2023

Petitioner

Respondent Name

Name VSAdvocate

Date
Registration

ofWhether Urgent ReliefDate

was sought and Pre-
Insitution Mediation
did not take place (Yes /
No)

Decision

ofDays
disposal

forNature
Disposal
(Contested /
Settled)

of decree

ofDate of executionNumber

days

of

for

execution of
decree from

date

of

Act Sectio!

((COMMERCIAL COURT)-01

[PVT LTD

[LTD Vs KASHISH TECHNO PACKSRIVASTAVA(P),

H. SANJEEV KUMAR AGGARWAL,| ICS COMM-2064/22 [NARESH KUMAR VS. MUNICIPALS.K. SINGH AND SANJEET[29.08.2022 01.06.2023 276 ICONTESTED ~ |--—--—-—- |- [Suit for Recovery
IDISTRICT JUDGE (COMMERCIAL] ICORPORATION OF DELHI [MALIK
[COURT)-01
ICS COMM-2280/22 IPANKAJ ARORA VS. MUNICIPALJS.K. SINGH AND SANJEET}]25.11.2021 [No 02.06.2023 554 ICONTESTED  |------- IFmmmmmm [Suit for Recovery
ICORPORATION OF DELHI [MALIK
ICS COMM-1969/2022 IRAJAN VERMA VS. MUNICIPALS.K. SINGH AND SANJEET|08.08.2022 [No 03.06.2023 299 ICONTESTED  f------ e ISuit for Recovery
ICORPORATION OF DELHI [MALIK
IOMP COMM-29/2020 IRAJESHWARI VS. HDFC BANK ~ [NIRANJAN  RAI  AND}19.02.2020 INo 05.06.2023 1202 ICONTESTED ~ |------- — [Petition U/s 34 of]
IPRAVESH TYAGI |Arbitration &
Conciliation Act.
1996
2 IDR. KAMINI LAU, DISTRICTICENTRAL IOMP (COMM.)/24/2020 [MOHD. MUSTAFA Vs BANSAL 14-02-2020 INIL 03-06-2023 1190 IContested INIL [NIL 134 ARBITATION
WUDGE (COMMERCIAL COURT)-02 ICREDITS LIMITED
3 ISH. ILLA RAWAT, DISTRICT[CENTRAL ICS(COMM) 1068/2022 INARESH UPPAR V/S|SH. SATYENDRA}12.04.2022 INO 05.06.2023 1534 ICONTESTED [NIL INIL ISUIT FOR|
WUDGE, (COMMERCIAL COURT)| MUNICIPAL CORPORATIONKUMAR SINGH [RECOVERY
03, TIS HAZARI COURT, DELHI IOF DELHI
ICS(COMM) 671/2020 M/S MAHESH TRADINGSH. VIKAS SHARMA |20.02.2020 [NO 09.06.2023 [1206 ICONTESTED [NIL (NIL ISUIT FOR|
ICOMPANY V/S M/S SWAMINA| [RECOVERY
INTERNATIONAL PVT. LTD.
4 MS ANURADHA SHUKLAICENTRAL INIL
IBHARDWAJ, DISTRICT JUDGE),
[COMMERCIAL COURT-04
5 [SH. UMED SINGH GREWAIJCENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05
6 [SH. SANJAY KUMAR AGGARWAL,CENTRAL [NIL
[DISTRICT JUDGE(COMMERCIAL)-|
06, CENTRAL
7 [MS. KAVERI BAWEJA, DISTRICT|ICENTRAL 1596/2019 [UMESH TYAGI VS NDMC [26.08.2019 INO 08.06.2023 1382 ICONTESTED  |08.06.2023 INA INA
WUDGE, COMMERCIAL COURT-07
8 ISH. AMIT KUMAR, DISTRICT|Central [NIL
WUDGE, COMMERCIAL COURT-08
9 [SH. DEEPAK GARG, DISTRICT|Central [NIL
WUDGE, COMMERCIAL COURT-09
ho [SH. DINESH BHATT, DJWest ICS (COMM)/433/2022 [RELAINT PACKAGING FILMS PVI[RAGHAV RANJANj01-06-2022 Ino 06-06-2023 1370 IContested INil INil [Recovery of Money-|




Court

District

ICS (COMM)/123/2019

Petitioner Name VS
Respondent Name

IDINESH SETHI Vs NORTH DELH!
[MUNICIPAL CORPORATION AND|
IANR

Advocate

Date

Registration

l20-04-2019

ofWhether Urgent ReliefDate

was sought and Pre-Deci

Insitution
did not take place (Yes /
No)

09-06-2023

ofDays

disposal

511

forNature

Disposal

(Contested /

Settled)

(Contested

ofDate of executionNumber
of decree days
execution of
decree from

date

of Act Section

[Recovery of Money-|
6

1 [MS. HEMANI MALHOTRA (West IOMP COMM 34/2019 [LOKESH KUMAR KAPOOR VsfAbhay Raj Verma 16.10.2019 INO 03.06.2023 1328 DAYS |contested INIL INIL U/s 34
IDISTRICT JUDGE (COMMERCIAL] ISMC GLOBAL SECURITIES LTD,| |Arbitration &
ICOURT)-02 IAND ORS. [Conciliation Act

1996

n2 [SH. DIG VIJAY SINGH, DISTRICT|West [NIL
WUDGE (COMMERCIAL COURT)-03

13 [SH. ANURAG SAIN, DISTRICINEW DELHI IOMP(COMM)/83/2019 IPIYUSH JAIN VERSUS BMW|SH. SAURABH SACHAN 6.05.2019 INO 05.06.2023 1491 IPETITION IN/A IN/A U/S 34
WUDGE (COMMERCIAL COURT)-01 [INDIA FINANCIAL SERVICE JALLOWED

[PRIVATE LTD.

hg [SH. SANJEEV AGGARWAL,| INIL
IDISTRICT JUDGE (COMMERCIAL]

ICOURT)-02

5 [SH. VINEETA GOYAL, DISTRICI] IOMP (I) (COMM)/167/2022 BECTON  DICKINSON  INDIA[Sh. Anil Tiwari l23-12-2022 INO 08-06-2023 167 IPETITION INA INA ISection 9 off
JUDGE (COMMERCIAL COURT)-03 IPRIVATE LIMITED Vs JAYANT] IDISMISSED |Arbitration &

ISAHA [Conciliation Act,
1996
ICS (COMM)/612/2021 IMRS AMEET BHATIA Vs{Sh. LAKSHAY DHAMIJA  [15-12-2021 [NO 09-06-2023 541 IDECREED INA [NA [Suit for recovery
[DEVYANI INTERNATIONAL LTD

6 [SH. PREM KUMAR BHARTWALSOUTH ICS DJ/339/2021 ISHUBHAM GOLDIEE MASALﬁ§hArpitSingh 10.08.2021 [NO 130-06-2023 1686 IContested INA [NA [Suit U/s 134, 135, 2
IDISTRICT JUDGE (COMMERCIAL IPVT LTD Vs NANDKISHORE & 27 of Trademark
ICOURT)-01 IMADHAV GUPTA [Act

7 [SH. ANIL KUMAR SISODIA/SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL
[COURT)-02

8 [SH. SANDEEP YADAV [South [NIL

m9 [SH. RAJEEV BANSAL South [NIL




H. LAL SINGH, DISTRICT JUDGE

District

Petitioner Name VS

Respondent Name

Advocate

Date
Registration

ofWhether Urgent ReliefDate
was sought and Pre-Decision
Insitution  Mediation
did not take place (Yes /
No)

ofDays
disposal

forNature
Disposal
(Contested
Settled)

ofDate of executionNumber
of decree days

of
for

/ execution of
decree from

date

of

Act Section

WUDGE, (COMMERCIAL COURT)

21 [MS. NEELAM SINGH, DISSTRICTSOUTH-EAST INIL
WUDGE
22 [SH. AJAY KUMAR JAIN ISOUTH-EAST ICS (COMM)/295/2021 IM/S INAYA ADVERTISING Vs M/SMOHAMMAD 7/08/21 YES 02/06/23 664 CONTESTED |- N [
INTERSPACE COMMUNICATIONS|HASIBUDDIN(P),
[PRIVATE LIMITED
IOMP (COMM)/13/2019 IM/S KAKDA ROLLING MILLS VsA.K. JAIN(P), 18/01/19 INO 08/06/23 1602 ICONTESTED [ - o
[M/S PAISALO DIGITAL LIMITED
23 [MS. ANU GROVER BALIGA ISOUTH-EAST INIL
24 [SH. BHUPESH KUMAR ISOUTH-EAST [NIL
25 [MS NIRJA BHATIA ISOUTH-EAST [INTL
26 |[SH. RAJESH KUMAR SINGH ISOUTH-EAST MP(COMM)22/2022 ISHAPOORJI PALLONJI & COJ[KRITIKA ANGIRISH 131.05.2022 IN/A 02.06.2023 1367 IContested - - lu/s 34
IPVT. LTD. VS BBR INDIA PVT|
ILTD.
27 [SH. SANJAY SHARMA-T [EAST ICS COMM.NO. 70/2020 [RST ELECTRICAL PVT. LTD.VS,SS DHIR 131-10-2018 INO 07-06-2023 1676 ICONTESTED |NIL [NIL IRECOVERY
IHABITECH INFRASTRUCTURE|
[LIMITED
ICS COMM.NO.46/2021 [HABITECH  INFRASTRUCTUREVIKAS KUMAR 15-02-2021 INO 07-06-2023 842 ICONTESTED  |NIL [NIL IRECOVERY
[LIMITED VS. RST ELCTRICAL
IPVT. LTD.
28 [SH. CHANDRA SHEKHAR [EAST [NIL
[DISTRICT JUDGE, COMMERCIAL
ICOURT-02
29 [MS. BARKHA GUPTA, DISTRICT[NORTH EAST INIL
WUDGE, (COMMERCIAL COURT)
Bo [SH. BRIJESH KUMAR, DISTRICIShahdara INTL




District Petitioner Name VSAdvocate Date ofWhether Urgent ReliefDate ofDays  forNature ofDate of executionNumber ofAct Section

Respondent Name Registration was sought and Pre-Decision disposal  Disposal of decree days for
Insitution Mediation (Contested / execution of
did not take place (Yes / Settled) decree from
No) date of
31 [MS. SUKHVINDER KAUR INIL
32 [SH. SURENDER S. RATHI ICS (COMM)/125/2022 [M/S SUNIL KUMAR Vs M/SABHISHEK GARG(P), 10-02-2022 01-06-2023 67 IDECREED [Civil Procedure|
IDELHI ENTERPRISES ICode 1908~
IORDER,XXXVI
It
ICS (COMM)/654/2022 IJAY KUMAR Vs KANISH[SHRESHTH JAIN(P), |22-11-2022 06-06-2023 196 IDECREED [Civil Procedure]
ICHAWLA ICode 1908~
IORDER,4
ICS (COMM)/520/2022 IPRIYANSH AGGARWAL Vs LIZAILOVEKESH 115-09-2022 08-06-2023 266 IDECREED [Civil Procedure|
ICLOTHING AND APPARELS PVIJAGGARWAL(P), ICode 1908--26
ILTD
MP (COMM)/1/2020 IM/S BRV CONSTRUCTIONS VsSH. S.C. SHARMA(P), 6-01-2020 05-06-2023 1246 IALLOWED |Arbitration
IM/S AM INFRASTRUCTURES PVT| IConciliation
ILTD lAct, 1996--34,
33 |SH. REETESH SINGH [NIL
i34 [SH. GURDEEP SINGH, DISTRICTINORTH-WEST [NIL
WUDGE (COMMERCIAL)
135 [SH.VINOD YADAV [NTL
136 [SH. VIRENDER BHATT, DISTRICT|North INIL
WUDGE (COMMERCIAL COURT)
B7 [SH. PANKAJ GUPTA, DISTRICISOUTH WEST INTL
WUDGE (COMMERCIAL)
38 [MS. SAVITA RAO, DISTRICT| IOMP (I) Comm 861/20 JARUN KUMAR RAI Vs PROTECT|Sh. vikas Jain 5/10/2020 INIL 05/06/2023 973 IDisposed of [U/s 9 of Arbitration &NIL INIL
WDUGE, COMMERCIAL COURT-02 [P SOLUTIONS LLP ANR IConciliation Act
ICS (COMM)/324/2022 ISANJANA AGARWAL VsSh. Pulkit Thareja lo1/07/2022 INIL 07/06/2023 341 IDismissed [Recovery Suit INIL INIL
INAMOSHIVAI APPARELS|
[PRIVATE LIMITED
ICounter Claim/5/2023 INAMOSHIVAY APPARELS PVT[Sh. Samuel David I31/01/2023 INIL 07/06/2023 27 [Decreed [Counter Claim in[NIL INIL
ILTD Vs SANJANA AGARWAL [Recovery
B9 [SH. RAKESH SYAL, DISTRICT] ICS COMM-39/2021 [HDFC LTD. V/S MUKESH KUMAR[S.M. CHUGH & Co. lo3.02.2021 09.06.2023 858 [IDECREED |[RECOVERY OH INIL INIL
WUDGE, COMMERCIAL COURT-03 IGUPTA IMAONEY-37




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF June 202
Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

ISH. SANJEEV KUMAR|

IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
1 [COURT)-01 ICentral 863 13 3 1 26 852

[DR. KAMINI LAU, DISTRICT]
2 JUDGE (COMMERCIAIL|Central 700 8 1 1 12 696
ICOURT)-02

MS. ILLA RAWAT, DISTRICT]
3 PUDGE, COMMERCIAIL|Central 891 19 1 1 21 889
ICOURT-03

[MS ANURADHA SHUKILA

g [BHARDWAJ, DISTRICT|,, . 1 1 L L L )
4% JUDGE, = COMMERCIAL entra 7 4 723
ICOURT-04

SH. UMED SINGH GREWAL
5 [DISTRICT JUDGE|Central 698 17 3 1 24 693
(COMMERCIAL COURT)-05

SH. SANJAY KUMAR
IAGGARWAL, DISTRICT]
6A [JUDGE(COMMERCIAL)-06,  [central 1140 o o 39 15 1086
ICENTRAL
MS. KAVERI BAWEJA,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-07
L/ ICentral 763 20 o 3 17 763

SH. AMIT KUMAR, DISTRICT|Central
JUDGE, COMMERCIAL

ICOURT-08
8 40 o 87 o 24 103

SH. DEEPAK GARG, DISTRICT|Central

JUDGE, COMMERCIAL
ICOURT-09

9 87 o 90 o 4 173
ISH. DINESH BHATT,

10 [DISTRICT JUDGEWest 1159 73 2 281 19 934

(COMMERCIAL)-01

MS. HEMANI MALHOTRA,
11 |[DISTRICT JUDGEWest 1389 25 7 512 14 895
(COMMERCIAL COURT)-02

12 [SH. DIG VIJAY SINGH,(West
[DISTRICT JUDGE

(COMMERCIAL COURT)-03 167 20 710 6 16 875




Name of the Court

SH. ANURAG SAIN, DISTRICT]

District

No. of cases Total

pending on
the 1st day of of cases

month

number cases

instituted transfer
during

month

received bynon

from other month to
other courts

No. of cases Total

cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

13 JUDGE (COMMERCIAI/New Delhi 830 23 14 841
ICOURT)-01
SH. SANJEEV AGGARWAL,
14B [IDISTRICT JUDGENew Delhi 585 17 6 597
(COMMERCIAL COURT)-02
ISH. VINEETA GOYAL,
15 [DISTRICT JUDGENew Delhi 696 15 16 694
(COMMERCIAL COURT)-03
ISH. PREM KUMAR]
16 BHARTWAL, DISTRICT|South 615 64 36 644
JUDGE (COMMERCIAL)-01
SH. ANIL KUMAR SISODIA,
IDISTRICT
17B | JUDGE(COMMERCIAL South 447 136 12 571
ICOURT)-02
18A [SH. SANDEEP YADAV South 401 78 27 454
ISH. RAJEEV BANSAL,
19 [DISTRICT JUDGESouth 506 66 81 492
(COMMERCIAL)
SH. LAL SINGH, DISTRICT]
20 [JUDGE South-East 613 36 11 637
IMS. NEELAM SINGH,|
21 IDISSTRICT JUDGE South-East 539 30 17 553
22 [SH. AJAY KUMAR JAIN South-East 539 14 9 545
23 [MS. ANU GROVER BALIGA South-East 548 14 15 548
24A|SH. BHUPESH KUMAR South-East 475 11 8 482
25 [MS NIRJA BHATIA South-East 454 39 15 478




Name of the Court

District

No. of cases Total

pending on
the 1st day of of cases

month

month

No. of
number cases

instituted transfer
during

month

courts

No. of cases Total
identified

received bynon cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

26 [SH. RAJESH KUMAR SINGH [South-East 184 3 o o 6 181
ISH. SANJAY SHARMA-I,
27 [DISTRICT JUDGEEast 354 8 o o 21 341
(COMMERCIAL)
SH. CHANDRA SHEKHAR,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02
28 [East 699 15 1) o 5 709
MS. BARKHA GUPTA,
29 [DISTRICT JUDGE North-East 415 15 o o 5 425
(COMMERCIAL COURT)
SH. BRIJESH KUMAR GARG,
30 [DISTRICT JUDGEShahdara 379 8 2 1 8 380
(COMMERCIAL)-01
IMS. SUKHVINDER KAUR|
31 [DISTRICT Shahdara 370 7 o o 10 367
JUDGE(COMMERCIAL)-02
32 |SH. SURENDER S. RATHI Shahdara 150 7 7 1 20 143
33ASH. REETESH SINGH Shahdara 257 5 5 o o 267
ISH. GURDEEP SINGH,|
34 |[IDISTRICT JUDGENorth-West 2291 24 7 571 40 1711
(COMMERCIAL)
SH.VINOD YADAV
35 [North-West 1139 19 570 7 16 1705
ISH. VIRENDRA BHATT,
36 [IDISTRICT JUDGENorth 2325 46 1 o 37 2335
(COMMERCIAL)
SH. PANKAJ GUPTA,)
37 [DISTRICT JUDGEs\?E%’IT‘,H 533 40 3 1 39 536
(COMMERCIAL)
38A[MS SAVITA RAO SOUTH 626 28 o o 34 620

WEST




39

Name of the Court District

OURT-03

No. of cases
pending on

Total

the 1st day of of cases

month

538

during

month

38

No. of
number cases

received bynon
instituted transfer

month

courts

No. of cases Total
identified
cases

month

19

Total

number of number of
cases

commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

557

GRAND TOTAL

26126

1017

1516

1431

733

26495
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